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FOREWORD

The All-India Rural Credit Survey was conducted in 1951-2 by the Committee
of Direction appointed by the Reserve Bank of India. The investigation extended
over nearly 1,30,000 families resident in 600 villages and the various types of credit
agencies in 75 selected districts spread all over the country. The data collected
covered all important aspects of the working of the system of rural credit in the 75
districts. The detailed study of the material in all its aspects has been completed
and the Report of the Committee has been published in three volumes, namely,
Volume I, the Survey Report, containing discussions on the results of the Survey,
Volume II, the General Report, containing the recommendations of the Committee
and Volume 111, the Technical Report, containing a description of the technique of
the Survey and the various statistical statements prepared from the data. In order
to obtain integrated pictures of the working of the rural credit machinery under
different local types of economies and to provide a basis for preparation of the All-
India Report, preliminary monographs were prepared on each of the 75 selected
districts. A few of these are being selected for revision and publication.

2. Each district monograph can broadly be divided into three parts. The first
part describes the main features of the agricultural economy of the district as well
a8 of the villages selected for investigation and provides the necessary background for
the study of rural credit. The second part is mainly devoted to an analysis of the
‘demand’ aspect of rural credit. The third part gives a detailed description and
assessment of the working of the rural credit organization. Although the treatment
of subject-matter is generally on the lines of the All-India Report, the monographs
attempt to focus attention on special problems in the districts, besides presenting a
review of the detailed economic and credit pattern of the district. The monographs
may, therefore, provide some assistance in formulation and adaptation of agricultural
credit policy with reference to different types of economic conditions and in devising
measures for dealing with problems of special importance to particular agricultural
tracts.

3. The data presented in each district monograph are based on field investi-
gation in eight villages selected by adopting the stratified random sampling method.
All the families in each of these villages were covered by a general schedule and this
was supplemented by an intensive enquiry confined to a small sub-sample of fifteen
cultivating families in each of the selected villages, making a total of 120 cultivating
families for the district. The district data presented in the monographs mean, for
all purposes for which the data were collected, the data for the villages in the sample.
It is, of course, not the raw data for all the ej,gﬁﬁ villages but the data for the eight
villages weighted in a particular way. Districts in India are usually rather large

v



FOREWORD

in area and are populous. In most of them physical and crop conditions differ
materially from one part to another. The number of villages in the sample was not
large and a further limitation was imposed by one-half of the sample being confined
to villages with co-operative credit societies. The result has often been that all
parts of the district have not necessarily been adequately represented in the sample
and the total picture presented by the weighted village data for the district may not
accord with the average picture for the whole district. It may thus happen that the
picture presented for the district by the village data does not correspond, in particular
cases, to the general conception of conditions in the district or to the average figures.
The fact remains, however, that they represent conditions in at least some parts of
the district. Since the main objective was to study conditions not necessarily of
whole areas identified with administrative units or districts bearing particular names,
but with samples of varying conditions throughout the country, the different district
pictures presented have full validity and considerable value for the study of different
conditions in agricultural credit.

4. The monograph on Monghyr was prepared by Shri M. L. Ghosh with the
assistance of Shri D. K. Bhatia in the Division of Rural Economics in co-ordination
with the Division of Statistics. The responsibility for the views expressed is that
of the author and not of the Reserve Bank of India.

B. K. MADAN,
Principal Adviser
to the Reserve Bank of India.
Reserve Bank of India,
Central Office,
BoMBAY.
December 8, 1968.
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The following symbols have been used in the tables:
—to represent ‘nil’ or a negligible figure.
.. to indicate that the figure is not available.



MONGHYR DISTRICT

Fera -4
P

Puaurdieins

Foraste end

Potches of

> Fersate <
v —"
3 E ]
*
Forsats ong “memm
District Headquorters Mosnlaine
Sub -divisione! Boundaries  -.— . 4 o
Sub-dwisional Heodguorters () <
Raoilways —_— < x
Hoads — h
Rivers i v ©
Seiecied Viliages [ ] @
Selected Marmeting Centres a v
Central Co-operative Bonks @@ »



CHAPTER |

GENERAL FEATURES

1. GENERAL

District Monghyr, the most westerly district of the Bhagalpur Division, is
situated between 24°22’ and 25°49’ north latitude and between 85°36’ and 86°51’
east longitude. It extends over an area of 3,943 square miles. It is bounded, on
the north by Saharsa and Darbhanga, on the east by Bhagalpur, on the south by
Santal Parganas and Hazaribagh, and on the west by Gaya and Patna.

For administrative purposes the district is divided into four subdivisions,
namely, Monghyr Sadar, Jamui, Begusarai and Khagaria. Monghyr Sadar and
Jamui subdivisions are situated to the south of the river Ganga while the other
two subdivisions are situated to the north of the river Ganga. The area and popula-
tion of the four subdivisions in the district are given in Table 1.1.

TABLE 1.I—AREA, POPULATION, VILLAGES AND TOWNS IN MONGHYR

Area in POPULATION Number | Number
Subdivision square . of of
miles | Rural | Urban | Totar | Villages | towns
1 2 3 4 5 6
Monghyr Sadar.............. 1,168 747,039 190,165 | 937,204 1,079 7
JaMUi.oooviverennrnceanass 1,303 511,019 22,060 533,079 900 2
Begusarai....oooivnvneeians 715 749,100 44,842 793,942 692 3
Khagaria...cooonnnveenenans 757 574,852 10,050 584,902 402 1
District............c00nuns 3,943 (2,582,010 | 267,117 (2,849,127 3,073 13

(Source : District Census Handbook, 1951, Monghyr)

According to 1951 census, there were 3,073 villages and 13 towns in the district.
Three towns, namely, Barhee, Jhajha and Kharagpur have grown into townships
during the years 1941 to 1951. The two important towns in the district are
Jamalpur and Monghyr on account of the location of the Eastern Railway Workshop
at Jamalpur and a cigarette manufacturing factory of the Imperial Tobacco Company
of India at Monghyr. The population of the district in 1951 was 2,849,127. The
increase in population over the decade (1941-1951) was 11-1 per cent as compared
to the increase of 12-1 per cent during the previous decade. The growth of the
population has been continuous since 1901 except for a slight fall in the decade
ending 1921. Of the total population, 2,682,010 or about 91 per cent comprised
rural persons. The density of population was 723 persons per square mile for the
district as against 572 persons per square mile for the State as a whole.
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2 MONGHYR

Both Begusarai and Khagaria subdivisions are fertile and densely populated.
Begusarai subdivision has a density of 1,110 persons per square mile which
is almost twice the density of subdivisions in South Monghyr. The areas which
lie to the extreme south of Jamui subdivision are sparsely populated.

1.2 PHYSICAL FEATURES
The Ganga which flows right through the district from west to east divides it
into two portions of unequal sizes.” The northern and the smaller portion comprises
fertile alluvial plain devoid of hills or natural eminences, while the southern and
the larger portion is composed of hills and valleys covered with forests.

About three-fourths of Begusarai subdivision lies between the channels of the
Ganga and Burh Gandak rivers; the latter flows in the district from north-west
to south-east. This portion of Begusarai consists of the older alluvial deposits
of these two rivers, well raised above their beds and relatively free from
inundation. The country to the west of the Burh Gandak river is a continuation
of the cultivated plains of Tirhut which grows rich rabi and bhadoi crops, whereas
northern portion of Begusarai and almost whole of Gogri thana, which covers the
eastern half of North Monghyr, is a low-lying tract singularly liable to destructive
floods during rainy season. In the dry season it is a wide prairie covered with
grass which provides pasture for cattle. To the north of the Begusarai subdivision
there is a large but shallow lake known as ‘Kabar Tal’ covering an area of about
seven square miles, a portion of which is always under water and uncultivable,
but the remainder dries up at the time of sowing paddy.

To the south of the Ganga, there is a quasi-diara tract along the bank of the
river Ganga, which gréws rich rabi crops. Diara lands are found in the bed of the
river and are constantly being added to or diluviated by floods. While between
the river and the railway loop line, from Jamalpur to Lakhisarai, there are excellent
rice fields, which yield exceptional crops in seasons free from floods. To the north-
west from Lakhisarai to Barhee, there is a wide level plain in which few hills rise
abruptly; a part of this tract consists of the flood area of the Harhohar river. To
the south of the railway line, there are three distinct areas. Firstly to the extreme
east, i8 the valley of the Man, which is irrigated from the Kharagpur reservoir and
i8 mainly under rice. Secondly in the centre are the Kharagpur Hills, & mass of
rock and jungle with occasional patches of cultivation in the valleys. Thirdly
in the west, the tract extending from the Kharagpur Hills as far as the western
boundary, which comprises the Sikandra thana and the southern portion of the
Sheikhpura thana, is a wide flat plain with a slight fall from south to north. It is
mainly cultivated with winter rice, but 7ab: crops, especially, poppy are also grown
to a considerable extent. The soil is dry and the rice crop is apt to fail from in-
sufficient rainfall. To the south of Kharagpur Hills, there is a stretch of undulating
‘country, extending to the borders of Chakai and Hazaribagh which is encircled by
hills and still largely covered with jungle. The greater portion of this undulating
country cannot be irrigated and beds of streamlets are terraced to grow rice, while
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in the extreme southern portion are found hard stony sides of hillocks and harder
mounds of Kankar and the flat or hummocky laterites of Chakai. The soils are
merely scratched with plough and a small crop of kulths, kodo, til, mustard and arhar
is taken.

Soils met within the different parts of the district consist of sandy, diare, loamy
clayey and usar soils. Various kinds of clay soils are found ranging from light
coloured to jet black, brick red and sticky clays.

1.3 CLIMATE AND RAINFALL

The climate of Monghyr is on the whole healthy but it differs somewhat in
North and South Monghyr. The northern portion is a low-lying alluvial tract,
damp and often water-logged in parts, while the southern portion is higher, ishilly
in many places and is altogether drier. March, April and May are the healthiest
months in the year. The relatively unhealthy season starts with the advent of the
rains in June. The normal rainfall of the district is 48-15", of which 43-18” or
about 89 per cent falls during the months June to October. The mean monthly
highest temperature occurs in May and the mean lowest in January.

1.4 LAND UTILIZATION AND CROP PATTERN
Table 1.2 gives the data on land utilization in Monghyr during 1951-2.

TABLE 1.2—LAND UTILIZATION IN MONGHYR DISTRICT DURING 1951-2

Classification of area Area Percentage to the total
geographical area
(Acres)

Total geographical area according to :

Surveyor General of India......0veviinnenenanees 25,43,936

Village papers......oeeeevivoassecssassccanaacss 25,16,480 100-0
Forests. . .. icvieiieinnscncnoneassososnsnnsccanns 2,07,576 82
Not available for cultivation.........c.covevevienenas 4,24,677 16-9
Other uncultivated land excluding fallow lands....... 95,596 3-8
Current and other fallows........oi0iviiiesencnnns 2,97,754 11-8
Net area B0WI. .. covvvvveresressassesssacasasanes 14,90,877 59-2
Area sown more thanonce..........vvevvvinnennnns 1,63,119 6:-1
Total cropped area.........coovvvieeniennencanennss 16,43,996

(Source : Indian Agricultural Statistics, 1951-2)

It is observed that about three-fifths of the geographical area was sown, of
which hardly about six per cent of the total geographical area was sown more than
once. Area under other uncultivated lands and under fallows constituted about
4 per cent and 12 per cent of the total geographical area, respectively. Area not
available for cultivation and area under forests was about 17 per cent and 8 per cent,
respectively, of the total geographical area.

Table 1.3 gives the area under principal crops during 1951-2 in Monghyr.

It would be observed that rice is, by far, the most important crop, especially
aghani or winter rice, which is grown mainly in Gogri thana of North Monghyr, in
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Kharagpur pargana to the east, in the wide plain stretching from Jamui to Sheikh-
pura on the west and on the alluvial land in the Sheikhpura thana of South Monghyr.
- Bhados or autumn rice is cultivated mostly in the south of the district, ordinarily on
high and somewhat poor lands. In 1951-2, about 449 thousand acres or about 27
per cent of the total cropped area was under rice, of which only about 18 thousand
acres was under bhadoi rice and the remaining under winter rice.

TABLE 1.3—CROP PATTERN IN MONGHYR DURING 1951-2

Percentage of the
area under this cro
Crop Area under the crop to theng:tal cl:o(;) Pgd
area
(Acres)

RiCe..ucvriiionrnnussarssenononanessnasannnannnse 4,49,171 27-3
MaiZE.ooevenereronacssasnusocsocasscarssarssanans 2,26,192 13-8
Wheat....oovveeriiiiesrssrecarocecscesarssesoass 1,42,758 8-7
Gram. covcverecrenssersssssoasarssosssasssssasas 2,60,104 15-8
Barley....ocoviiiiiiiiiiiniieiininiiieiiiinanies © 43,924 2.7
Turor Arhar. ... .covivietisennnreeacaaassosvans 89,952 55
Other pulses.......ccov0vuee veee 2,13,848 13-0
Other food crops......... ; 95,096 5:8
Sugarcane............... 13,652 08
Condiments and spices. ... .e 19,437 1-2
Fruits and vegetables.......... e 56,456 3-4
Oilseeds. . ....ccciiiiiiansrersannsesarenssossaons 25,820 1-6
Other non-food crops.......ccoovvevevineranensnnnns 7,686 0-5
LI T 16,43,996 100-0

(Source : Indian Agricultural Statistics, 1951-2)

Gram is a crop of considerable importance in South Monghyr, especially in the
belt of land bordering the Ganga between the river and the Kharagpur and
Lakhisarai Hills. It is grown to a lesser extent in North Monghyr. In 1951-2,
about 260 thousand acres or about 16 per cent of the total cropped area was occupied
by gram.

Maize is no less an important crop in the district. It is regularly sown in diara
areas on the chance of the floods coming sufficiently late to allow of the crop being
reaped, and also in low-lying land liable to floods from the Ganga, the Gandak and
other rivers. In 1951-2, it occupied about 226 thousand acres or about 14 per cent
of the total cropped area.

Wheat is cultivated largely in North Monghyr, particularly in Begusarai thana,
on lands on which the annual inundation of the Ganga leaves a rich deposit of silt.
In 1951-2, about 143 thousand acres or about 9 per cent of the total cropped area
was under wheat.

1.5 IRRIGATION
In 1951-2, the total gross irrigated area in the district was 2,44,002 acres, which
comprised about 16 per cent of the total area sown. The details of area irrigated
by different sources are given in Table 1.4.
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TABLE | 4—AREA IRRIGATED

ATURES

IN MONGHYR DURING

ACCORDING TO SOURCE OF IRRIGATION

b

1951-2 CLASSIFIED

Percentage of the area
Area irrigated irrigated by this
Source (Acres) source to the total
irrigeted area
Government cANals. ......cuvveeeereeenrarsennes - -
Private canals., . .. ..vvvivevirnsrasraneriorsnenans 6,983 29
Tanks. ...vceeineiesensararseasnnsnsncsasanansns 5,469 2-2
Wells. .ottt irentainnesnnennsenes 48,137 19.7
Other B0Urces. . ......cvverenreensoncesnnacsnonans 183,413 75-2
B -1 T N 244,002 100-0

(Source : Indian Agricultural Statistics, 1950-1)

Artificial irrigation is not practised on any sizeable scale in North Monghyr,
where there is frequent submerging of land under flood and rain water. Irrigation is
also not resorted to in the low-lying rice tracts. A small area is irrigated in certain
parts by means of tanks, but more by small channels and by lifting water from rivers,
lakes, etc. In Gogri thana the latter furnishes the main source of irrigation for rice.

No irrigation is being done by Government canals.

The private canals irrigate

hardly about 3 per cent of the total irrigated area whereas sources other than canals,

wells and tanks irrigate about three-fourths of the total irrigated area.

TABLE |.5—IRRIGATED AREA UNDER PRINCIPAL CROPS

Proportion of | Proportion of
A 4 the t,:dma i;ri- ar? Lrni1
rea under P 8 under ated to the
Cro this crop Area irrigated tlfis crop to the gt,otal ares
P total area under this
irrigated crop
(Acres) (Acres) (Per cent) (Per cent)
1 2 3 4

RiCB..cviiievicerasnessnansancen 4,49,171 2,04,202 83-7 45-5
Maize....coveierenerirsrenesnene 2,26,192 179 0-1 0-8
Wheat. ..cvvevierinraninsonnnns 1,42,758 7,911 3-2 5-5
Gram. .icveverennneesnasaasennes 2,60,104 - - -
Barley.....covvvviviiiiiinnnians 43,924 5,886 2.4 13-4
Turor Arhar.......occoveennenas 89,952 - - - -
Other pulses..........covvvnrnns 2,13,848 3,334 1-4 1-6
Other food crops 95,096 19,374 7-9 20-4
Sugarcane.......cooiiveeianenens 13,652 2,768 1-1 20-3
Condiments and spices 19,437 - - -
Fruits and Vegetables............. 56,456 - - -
Oilseeds. .ovveveniiiriiasionennes 25,820 - - -
Other non-food crops. ............ 7,586 348 0-1 46
Total.....coiiiiiiiiiiiiiannans 16,43,996 2,44,002 100-0 14-8

(Source : Indian Agricultural Statistics, 1950-1)

In the west and north-west of South Monghyr, irrigation is practised far more
freely and is of three main kinds, viz., from pynes, ahars and wells. Pynes are
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artificial channels leading off from a river or stream or from an akar. Abhars are
occasionally mere reservoirs for pynes, but generally the water stored in them is
brought straight to the fields by means of small channels which are generally not to
be dignified with the name of pyne. Pynes are much in evidence in the west of
Sheikhpura thana, where they issue principally from the Sakri river. Ahars are
found in large number in Sikandra thana. There is also a system of distributaries
leading off from a reservoir at Kharagpur fed by the river Man. From Table 1.5,
it would appear that major portion of the irrigation was utilized for growing rice.

1.6 DEMOGRAPHIC FEATURES
Table 1.6 gives population in Monghyr according to livelihood classes.

TABLE 1.6—POPULATION ACCORDING TO LIVELIHOOD CLASSES

RURAL URBAN TOTAL
Principal livelihood classes Number |Percentage| Number |Percentage| Number Per-
centage
1 2 3 4 5 6

Agricultural classes

1. Cultivators of land wholly
or meinly owned and
their dependants...... 1,155,810 44-8 44,995 16-8 | 1,200,805 42-1

2. Cultivators of land wholly
or mainly unowned and

their dependants...... 339,000 13-1 12,962 4-9 351,962 12-4
3. Cultivating labourers and
their dependants. ... .. 735,471 285 45,260 16-9 780,731 27- 4

4. Non-cultivating owners
of land, agricultural
rent receivers and their
dependants........... 15,186 0-6 2,236 0-8 17,422 0.6

Non-agricultural classes

5. Production other than

cultivation 85,174 3-3 21,371 8-0 106,545 3-7
6. Commerce..... 89,383 34 37,754 141 127,137 45
7. Transport.......ccouun. 11,811 0-4 17,484 6:5 29,295 1-0
8. Otherservices and miscell-

8NEOUS BOUrCeS. . . ... .. 150,175 5-8 85,056 31-8 235,230 83
Total........ooivvevennen 2,582,010 100-0 267,117 100-0 | 2,649,127 100-0

(Source : District Census Handbook, 1951, Monghyr)

About four-fifths of the total population was engaged in agriculture. About
42 per cent of the total population were cultivators* of land wholly or mainly
owned and their dependants, while about 27 per cent were cultivating labourers and
their dependants. Cultivators* of land wholly or mainly unowned and their depen-
dants constituted only 12 per cent of the total population. Among the non-agri-
cultural occupations, commerce was important.

* The term used in this section is the same as that used in the District Census Handbosk, 1951,
Monghyr.
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1.7 INDUSTRIES

According to the census of small scale industries, 1951@, there were 1,616
non-textile establishments and 2,889 textile establishments which included 2 cotton
ginning, cleaning and pressing establishments and 5 silk spinning and weaving hand-
looms. The textile establishments were mostly concentrated in all the thanas of
Jamui subdivision, Gogri thana of Khagaria subdivision, Bachwara thana of Begu-
sarai subdivision and in Monghyr town. The Eastern Railway Workshop at Jamal-
pur and cigarette manufacturing factory at Monghyr are the biggest units of indus-
trial establishments. The railway workshop which is one of the largest manufactur-
ing workshops in India has been established for the construction and repairs of rolling
stock and plant connected with the railway.

The cigarette factory at Monghyr was originally built in 1908 and rebuilt after
1934 earthquake. This factory is a part of the organization of the Imperial Tobacco
Company of India.

Khagaria is one of the important centres manufacturing ice used in packing
of fish which is exported to Assam and Bengal. The availability of large quantity
of fish in the rivers around Khagaria has led to the establishment of ice plants.

The other industries which may be mentioned are stone quarries (at Jamalpur
and Sheikhpura), slate manufacturing (at Bariarpur), tiles manufacturing (at Jhajha),
Sindoor factory (at Lakhisarai) and gun factory (at Monghyr). There is also Bihar
Chemical Industries at Monghyr manufacturing allopathic drugs.

1.8 TRANSPORT

There are six main railway lines in the district, three of which pass through South
Monghyr and the other three through North Monghyr. The first railway line is
that of Eastern Railway which enters the district at Simultala in the south and after
connecting Jhajha, Gidhaur, Jamui, Kuil and Lakhisarai leaves the north-west of the
district at Barhee. This line runs from Chittaranjan to Patna. The second railway
line is the loop line which enters the district from east and after connecting Bariarpur,
Jamalpur and Abhaipur joins the Eastern Railway main line at Kuil. The third
railway line starts from Gaya on grand chord of Eastern Railway, enters the district
at Sheikhpura and joins the main line at Lakhisarai. The fourth railway line which
is & branch of North-Eastern Railway starts from Samastipur in Darbhanga and
enters the district from north-west at Bachwara and connects Teghra, Barauni,
Begusarai and Sahibpur Kamal. The fifth railway line also starts from Samastipur
and after connecting Bakhri, Khagaria, Mansi and Mahesh Khunt runs through
Naugachia in Bhagalpur. The sixth railway line also starts from Mansi and after
eonnecting Koparia and Simri Bakhtiyarpur enters Saharsa.

The Ganga which flows through the district from west to east for over 70 miles
is navigable at all seasons of the year for river steamers and large country boats.

@ Data obtained from Census Handbook.
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A considerable river borne trade is carried on by steamers carrying goods and passen-
gers to a number of places between Calcutta and Patna. There is a regular steamer
service between (1) Monghyr town and Monghyr Ghat and (2} Mokameh Ghat and
Simaria Ghat. The Little Gandak is navigable all the year round for large country
boats. The Tiljuga river is also navigable for country boats.

The most important road in the district is Patna-Monghyr-Bhagalpur road.
This road starts from Patna and after traversing Mokameh, Lakhisarai, Surajgarh,
Monghyr and Bariarpur terminates at Bhagalpur. From Bariarpur another road
takes off which terminates at Jamui after connecting Kharagpur and Luxmipur.
From Sikandra two roads run, one which is connected with Lakhisarai for Patna and
another which runs upto Pakribarwan in Gaya. From Jamui two roads run, one
connecting Nawadah in Gaya and the other connecting Jhajha and Simultala. In
North Monghyr, the most important road is the one which runs parallel to North-
Eastern Railway line. It starts from Samastipur in Darbhanga and connects
Teghra, Begusarai and Monghyr Ghat. Another road starts from Rusera in Dar-
bhanga and connects Bhakhri, Khagaria, Mansi and Gogri.

1.9 LAND TENURE SYSTEM

Prior to abolition of Zamindari, there were four kinds of estates, viz.,
(1) permanently settled revenue paying estates, (2) permanently settled revenue free
estates, (3) temporarily settled estates, and (4) Government estates. In the case of
estates which were permanently or temporarily settled, the rents were generally
realized by Zamindars who subsequently paid the revenue assessed on such estates
to Government. The relations between Zamindars and cultivators were being
governed by the Bihar Tenancy Act, 1885, as amended from time to time. The
State Government in pursuance of its policy to eliminate all intermediaries between
the tiller of the soil and the State enacted the Bihar Land Reforms Act, 1950. The
actual implementation of the Act started in 1952 and by January 1956 all the inter-
mediaries between the cultivators and the State were eliminated.

The tenants in the district are (1) occupancy rasyats, (2) non-occupancy rasyats
and (3) under-raiyats.

An occupancy ratyat cannot be ejected from his land so long as he uses it in a
manner which does not materially impair the value of land or render it unfit for
the purpose of tenancy. His right in the land is transferable and heritable. His
rent can be paid either in cash or in kind.

A non-occupancy ratyat has no right of occupancy in the land held by him. He
is liable to be ejected from the land on the ground (1) that he has failed to pay any
arrears of rent, or (2) that he has used the land in a manner as to render it unfit for
the purpose of tenancy, or he has broken a convention on which, under the terms of
the contract between him and the landlord, he is liable to be ejected, or (3) that his
term of registered lease has expired. The interest of non-occupancy raiyat is neither
transferable nor heritable.
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Under-raiyat is a tenant holding immediately or mediately under raiyat. If
the under-rasyat has held any land in a village continuously for twelve years, he is
deemed to have acquired the right of occupancy in it.

1.10 RURAL CREDIT SURVEY: METHODS AND COVERAGE
In the All India Rural Credit Survey, 1951-2 the working of rural credit system
was studied in relation to two aspects, viz., the demand for credit from rural families
and the supply of credit by credit agencies, both institutional and private ; these
two aspects are hereafter referred to as the ‘demand’ and ‘supply’ aspects of the
Survey, respectively.

In connection with the ‘demand’ aspect of the Survey, a sample of eight villages,
viz., (1) Bari Balia, (2) Chakmansingh, (3) Maniappa, (4) Mubarakchak, (5) Bangama,
(6) Dira Harwa, (7) Luxmipur and (8) Pahasara in the district was selected for
investigation. As one of the main objects of the Survey was to study the working
of co-operative credit in rural areas, it was considered desirable to investigate four
villages in which the primary co-operative credit societies existed and the four villages
where such societies did not exist. The first four of the above mentioned villages
were with societies. Field investigations on the ‘demand’ aspect were conducted in
two rounds. The first round commenced in the first week of December 1951 and was
completed in March 1952. The second round commenced in April 1952 and was over
by the end of June 1952. For ‘demand’ aspect of the Survey, seven schedules and
five questionnaires were used. During the first round all the families in the selected
villages were investigated by means of General Schedule ; in this, information relating
to the size of the holdings, expenditure on important items which are likely to have
been occasions of borrowings, borrowings during the year with details regarding
purpose and credit agency, repayments during the year, outstanding debt according
to credit agency and outstanding dues was collected. Borrowings and repayments
related to the period of twelve months preceding the month of investigation, while
the outstanding debt was as on the date of interview. The information on the size
of the cultivated holdings available in the General Schedule was used to classify all
families in the villages into two groups, namely, cultivators and non-cultivators.
Those families who cultivated any land, owned or leased, excluding small garden
plots, were classified as cultivators. Cultivators in each of the selected villages were
arranged in descending order of magnitude of the size of their cultivated holdings.
This list of the cultivators in each village was divided into ten strata or deciles, with
roughly equal number of cultivators in each decile. From each of the first five
deciles two cultivators were selected at random and from each of the last five deciles,
one cultivator was selected at random. This sample of fifteen cultivating families
was further intensively surveyed by means of the remaining schedules and question-
naires, which sought information on assets, current farm expenditure and receipts,
borrowings and debt according to purpose, security, interest rate, type of mortgage,
marketing practices, savings pattern and opinions regarding effects of legislation,
availability of Government and other institutional finance, etc. In the intensive
enquiry where detailed information was proposed to be collected regarding farm
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operations and loan transactions of the cultivating families, the information for the
six months from April to September 1951, was collected during the first round of
visits and that for the six months from October 1951 to March 1952 was collected
during the second round of visits.

In connection with the ‘supply’ aspect of the Survey, a few important centres
comprising district headquarters, subdivisional headquarters and marketing centres
were selected for study. In addition to the four co-operative societies situated in
the four villages on demand side, four other co-operative societies situated in different
villages were studied. The investigations on the supply side covered the study of
eight co-operative societies and central co-operative banks at the district headquarters
and at the selected centres. The investigations connected with private credit agencies
covered traders, moneylenders and indigenous bankers operating in the selected
villages and a sample of units of each of these agencies at each of the selected centres.
In ‘supply’ side also seven schedules and five questionnaires were used, which mainly
sought information on agricultural finance from Government and the co-operatives,
method of operation and practices of primary co-operative credit societies, traders,
moneylenders, indigenous bankers, commercial banks, ete.

For the purpose of analysis the data of General Schedule are presented for
groups of deciles. The first three, the middle four and the last three deciles were
grouped separately and the cultivators in these groups of deciles are referred to as
the ‘large’, the ‘medium’ and the ‘small’ cultivators, respectively. In addition,
the results of the first decile are presented separately and the cultivators in this
decile are referred to as the ‘big’ cultivators. Data collected in the intensive enquiry
are presented separately for first five deciles and last five deciles, which are referred
to as the ‘upper’ and the ‘lower’ strata cultivators, respectively.



CHAPTER 2

SELECTED VILLAGES AND THE SIZE OF THE FARM
BUSINESS

In this chapter, it is proposed to describe the principal features of the agricultural
economy of the selected villages and also to discuss the size of the farm business of
the cultivators selected for investigation. The discussion on the main features of
the agricultural economy of the selected villages is based largely upon the impressions
of the visits of the field staff and on the data collected in the Survey. The discussion
on farm business operations is based entirely on the Survey data.

2.1 SELECTED VILLAGES

Eight villages spread over three of the four subdivisions of the district were selected
for the Survey. Of these eight villages, four villages, namely, Bari Balia, Chakman-
singh, Maniappa and Mubarakchak were each having a multi-purpose co-operative
society, while other villages did not have any co-operative society at the time of the
Survey. Before we proceed to discuss the agricultural economy of the villages, it
is proposed to describe briefly the agricultural economy of the parts in which the
selected villages are located. As has already been referred to in Chapter 1, the district
can broadly be divided into two parts, one part constituting the areas lying to the
north of the Ganga, and the other part constituting the aress lying to the south
of the Ganga. Of these two parts, North Monghyr is densely populated and has
density much above the average density of South Monghyr ; of all subdivisions in
Monghyr, Begusarai subdivision has the highest density. Better irrigation facilities
are available in North Monghyr than in South Monghyr. The soil in North Monghyr
is comparatively fertile. Farm operations in North Monghyr are mainly conducted
in bhadoi and rabi seasons. In bhadoi season, Maize, arhar, and millets are grown,
while in the rabi season, wheat, gram, barley, rape and mustard, pulses and chillies
are grown. Sugarcane is also grown in northern part of the district. In South
Monghyr maize, millets and paddy are generally grown in the rainy season. In
short, the agricultural economy of North Monghyr is comparatively better developed
than the economy of South Monghyr.

The eight villages selected were, Bari Balia, Chakmansingh, Maniappa, Mubarak-
chak, Bangama, Dira Harwa, Luxmipur and Pahasara. Of these eight villages,
three villages, namely, Bari Balia, Maniappa and Pahasara are situated in Begusarai
subdivision of North Monghyr and the agricultural economy of these villages was
well developed. The proximity of village Mubarakchak to Basudeopur where Penin-
sular Tobacco Factory is situated, has considerably influenced the occupational
pattern in the village. The population in the selected villages, according to 1951
census, ranged from 84 in Chakmansingh to 4,388 in Bari Balia. Some relevant data
regarding the selected villages are given in Table 2.1.
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TABLE 2.1—IMPORTANT FEATURES OF THE SELECTED VILLAGES

MAJOR LIVELIHOOD
AGRICULTURAL
. Cultiva- Non-cul-
Ct‘;'"f“(','; tors of tivating
Number|Number| 1,54 land Cultiva. | 2¥0ers
. Popula- |  of of | wholly | "hOUY |¢ing lab. | of 1and,
Village Subdivision tion |occupied | literate or or ourers agricul-
houses | persons mainly mainly and _tura.l
owned un;d their rent
and | "0 depen- receivers
their 1;:1(.1 dants and
depen- their their
dants | depen- depen-
dants dants
1 2 3 4 5 6 7
Bari Balia....... Beguearai....| 4,388 594 414 398 435 | 1,768 124
Chakmansingh. .. | Monghyr
Sadar...... 84 14 - 84 — — -
Maniappa....... Begusarai....| 2,521 471 237 737 9 1,396
Mubarakchak. ... | Monghyr
Sadar...... 769 142 60 146 - 115 -
Bangama........ Monghyr
Sadar...... 1,009 224 84 548 111 326 -
Dira Harwa...... | Jamui ,...... 7041, 97 12 616 6 82 -
Luxmipur. ..... . | Monghyr
Sedar...... 1,116 192 108 469 75 236 -
Pahasara........ Begusarai....| 3,102 946 571 1,387 291 1,186 8
CLASSES
NON-AGRICULTURAL
Village Subdivision Production Other s%rvices
other than Commerce Transport misoealll:moous
cultivation sources
8 9 10 11
Bari Balia....... Begusarai. . .. 302 418 350 595
Chakmansingh. . .| Monghyr
Sadar...... - - - -
Maniappa....... Begusarai. ... 38 123 - 218
Mubarakchak....| Monghyr
Sadar...... 342 14 15 137
Bangama........ Monghyr
Sadar...... 10 - - 15
Dira Harwa...... Jamui ....... - - - -
Luxmipur....... Monghyr
Sadar...... 220 45 - 71
Pahasara........ Begusarai. ... 14 111 - 106

(Source : District Census Handbook, 1951, Monghyr)
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2.1.1 Bari Balia

The village Bari Balia is situated in the alluvial strip of land of Begusarai thana.

The village had, in 1951, a population of 4,388 persons, of which about 9 per cent were
literate.

According to 1951 census, the cultivators of land wholly or mainly owned and
their dependants formed only 9 per cent of the total population. The village was
predominantly populated by cultivating labourers and their dependants and the
persons engaged in non-agricultural professions. The former constituted about 40
per cent while the latter constituted about 38 per cent of the total population. The

average size of the cultivated holdings per cultivating family according to the Survey
data was 4 -7 acres.

The village is being flooded every year by the river Ganga during rainy season.
The rich deposits of silt left by the river has made the land extremely fertile. The
village grows mainly, maize, arhar and millets in bhadoi season and wheat, gram,
barley, rape and mustard, pulses and chillies during rabi season. The marketing

centre nearest to this village is Begusarai, which is connected with the village by a
kachcha road.

2.1.2 Chakmansingh

The village Chakmansingh is situated near Eastern Railway Workshop at
Jamalpur. The village had, in 1951, a population of only 84 persons of whom none
was literate. All the persons of this village constituted only cultivators of land
wholly or mainly owned and their dependants. However, according to the Survey
data the proportion of cultivating families was about 28 per cent. This village
according to 1951 census was the smallest in area and had the lowest population of all
the eight villages selected for the Survey. The average size of the cultivated holdings
per cultivating family according to the Survey data was one acre.

2.1.3 Maniappa

The village Maniappa is situated at a distance of about one and a half miles from
Begusarai. The village had, in 1951, a population of 2,521 persons of whom only
237 were literate. The number of persons engaged in agriculture was 2,142, of
whom 1,396 or about 55 per cent of the total population were cultivating labourers.
About 15 per cent of the population was engaged in non-agricultural professions. The

average size of the cultivated holdings per cultivating family according to the Survey
data was 5-0 acres.

2.1.4 Mubarakchak

The village Mubarakchak, is situated in Monghyr thana. The village had, in
1951, a population of 769 persons. The persons engaged in agriculture were 261, of
whom 146 or about 19 per cent of the total population were cultivators of land wholly
or mainly owned and their dependants and the remaining about 15 per cent of the
total population were cultivating labourers and their dependants. About 66 per
cent of the population was engaged in non-agricultural professions. The average
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size of the cultivated holdings per cultivating family according to the Survey data
was 7-1 acres.

In spite of the fact that the river Ganga flows at a distance of one mile from it,
the village does not have any natural irrigation facilities. This is due to the location
of the village on land much higher than the level of the river. The only source of
irrigation is wells. The village grows mainly maize and vegetables. The marketing
centre nearest to this village is Monghyr town. In this village Muslims formed the
bulk of the population who followed poultry farming as subsidiary occupation. The
manufacture of gur as a small scale industry was also found.

2.1.5 Bangama

The village Bangama, is situated in Kharagpur thana. The village had, in 1951,
a population of 1,009 persons, of whom only 84 were literate. The village had a
predominance of persons who were cultivators of land wholly or mainly owned and
their dependants and cultivating labourers and their dependants. The former
class of cultivators accounted for 54 per cent of the total population while the latter
accounted for 32 per cent of the total population. The average size of the cultivated
holdings per cultivating family according to the Survey data was 4-9 acres.

2.1.6 Dira Harwa

The village Dira Harwa is situated in Sikandra thana. The village had in 1951,
a population of 704 persons, of whom only 12 persons were literate. The village is
mainly inhabited by the cultivators of land wholly or mainly owned and their
dependants, and cultivating labourers and their dependants. The former consti-
tuted about 88 per cent and the latter 12 per cent of the total population.
The average size of the cultivated holdings per cultivating family according to the
Survey data was 5-8 acres.

The village is located in the interior and was not served by adequate communi-
cation system. Mahadeo Simaria which is situated on the Jamui-Sikandra metalled
road is connected with this village by an earth road extending upto 10 miles and the
produce of the village can be transported by bus or trucks only from this point.

2..7 Luxmipur

The village Luxmipur is situated in Barhee Police Station. The village had
in 1951, a population of 1,116 persons, of whom only 9 per cent were literate. The
village was inhabited mainly by cultivators of land wholly or mainly owned and
their dependants, cultivating labourers and their dependants, and persons engaged
in production other than cultivation ; their proportion to the total population was
42 per cent, 21 per cent and 20 per cent, respectively. The average size of the culti-
vated holdings per cultivating family according to the Survey data was 7-8 acres.
The nearest marketing centre for Luxmipur is Barhee which is connected with it by
-a pucca Toad.
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2.1.8 Pahasara

The village Pahasara is situated in Bakhri Police Station. The village had in
1951, a population of 3,102 persons, of whom 571 or 18 per cent were literate. The
main inhabitants of the village were cultivators of land wholly or mainly owned and
their dependants, and cultivating labourers and their dependants, who accounted for
about 45 and 38 per cent of the total population, respectively. The average size
of the cultivated holdings per cultivating family according to the Survey data was
10-5 acres.

The village is situated on the alluvial strip of land to the north of the Ganga.
The southern portion of the village is washed away by river Burh Gandak which is
the only and perennial source of irrigation for the area. The village grows mainly
maize, arhar and millets in the bhadoi season and wheat, gram, barley, rape and
mustard, pulses and chillies during rabs season.

The foregoing discussion about the selected villages is mainly based upon census
data which might differ slightly from the Survey data on account of partly the time-
lag between the census and our enumeration and partly on account of the slightly
different definition adopted by us for cultivators.

2.2 VARIATIONS IN THE SIZE OF FARM BUSINESS
Table 2.2 gives the average size of the cultivated holdings in the different groups
of cultivating families in each of the selected villages.

TABLE 2.2—AVERAGE SIZE OF CULTIVATED HOLDINGS: INTER-GROUP
VARIATIONS

[ General Schedule data ]

AVERAGE SIZE OP CULTIVATED HOLD-
Number | Number| pronor. | mvas PER FAMILY (IN ACRES) ; TYPE OF

Pe;i}?{dc t&li\tllxling of rural | Of culti- | ¢ion of CULTIVATORS
€ 1. | families | VBLINE | culti.
Village Genem}ilslcg?d“e enu- | fomilies | vating All
‘was ed 1n - ays
merated| ©0%- | families | Big | Large Medium| Small :::;ir-s
1 2 3 4 5 (] 7 8 9

Bari Balia.... | 15 Jan. 1952 to 728 | 262 360 |25-1]12-5} 2-2 03| 47

22 Feb. 1952 . .

Chakmansingh 4 Dec. 1951 to 108 30 27-8 30| 23| 08 o-1| -0
18 Dec. 1951 -

Maniappa. ... 9 Feb. 1952 to 501 289 [ 57-7 |26-7}13-3| 2-1 0-6| 5-0
11 Mar. 1952

Mubarakchak 18 Dec. 1951 to 1563 37 24-2 | 41-8]18-3| 25 0-9| 7-1

2 Jan. 1952 )

Bangama..... 27 Mar. 1952 to 105 58 55-2 | 15-6| 9-7| 4-0 1-3( 4-9
31 Mar. 1952

Dira Harwa.. | 12 Mar. 1952 to 135 80 59-3 | 24-1(13-7| 3-8 09| 5-8
18 Mar. 1952

Luxmipur.... | 28 Feb. 1952 to 176 68 38-6 {20-6|14-6| 6-7 2378
14 Mar. 1952

Pahasara.,... 4 Jan. 1952 to 684 408 69-6 |567-7(27-3| 4-6 1-3110-5
13 Feb. 1952

4 Dec. 1951 to
District..... 31 Mar. 1952 30-1 (164 4.5 1-4( 7.2
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For the district as a whole, the average size of cultivated holdings per cultivating
family worked out to 7-2 acres. The average size of the cultivated holdings per
cultivating family was lowest at 1-0 acre in Chakmansingh ; the relatively high
size of the cultivated holdings in Pahasara and Mubarakchak was on account of few
big cultivators, mainly Bhumihar Brakmins whose holdings were large. The average
size of the cultivated holdings per family of big cultivators was 30-1 acres which
was 21 times the average size of the cultivated holdings of small cultivators, about
7 times that of medium cultivators and about twice the holdings of large cultivators.

Table 2.3 shows the pattern of distribution of the cultivated holdings among the
four classes of cultivating families in the selected villages.

TABLE 2.3 PROPORTION OF CULTIVATED AREA HELD BY DIFFERENT
GROUPS OF CULTIVATORS TO TOTAL CULTIVATED AREA

[ General Schedule data. In per cent ]

Big Large Medium Small
Village cultivators cultivators cultivators cultivators
1 2 3 4

Bari Balia............... 55-0 79-8 18-0 2-2
Chakmansingh........... 29-0 67-8 29-0 3-2
Maniappa.... 53-8 80-0 16-9 3-1
Mubarakchak . 63-7 83-6 12-2 4-2
Bangama..... 32-5 61-2 30-4 §8-4
Dira Harwa... 41-5 706 24-7 4-7
Luxmipur............... 27-2 87-7 330 9:3
Pahasara................ 55-3 787 17-6 3-7
District................ 42-8 69-8 24-4 58

For the district as a whole, the big cultivators held 42-8 per cent, large culti-
vators 69-8 per cent, medium cultivators 24-4 per cent and small cultivators 5-8
per cent of the total cultivated area. The low proportion of the cultivated
area held to the total cultivated area among small cultivators may be studied in
context with the dominance of big land owners.

The proportion of the cultivated area held by big cultivators to the total
cultivated area varied between 27-2 per cent and 32-5 per cent in Luxmipur,
Chakmansingh and Bangama, while it varied from 53-8 per cent to 637 per cent in
Maniappa, Bari Balia, Pahasara and Mubarakchak. The proportion of the cultivated
area held by large cultivators was lowest at 57:7 per cent in Luxmipur and
highest at 836 per cent in Mubarakchak. The proportion of the cultivated area
held by medium and small cultivators was highest at 33-0 per cent and 9-3 per cent,
respectively, in Luxmipur.

A discussion of the range of variation in the size of cultivated holdings of the four
classes of cultivating families would throw further light on the uneven distribution
of cultivated holdings of cultivators in the villages. Table 2.4 shows the range of
variation in the size of holdings.
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TABLE 2.4—VARIATION IN THE SIZE OF CULTIVATED HOLDINGS OF FOUR
CLASSES OF CULTIVATORS

[ General Schedule data. Area in acres]

BIG LARGE MEDIUM SMALL All
CULTIVATORS | OULTIVATORS | CULTIVATORS | OULTIVATORS cultivators
Village Mexi- | Mini- | Maxi- | Mini- | Maxi- | Mini- | Maxi- | Mini- | Maxi- | Mini-
mum | mum | mum | mum | mum | mum | mum | mum | MumM | Mum
1 2 3 4 5 [:] 7 8 9 10
Bari Balia...... 300 8 300 4 4 1 1 - 300 -
Chakmansingh. . 3 3 3 2 1 - - - 3 -
Maniappa...... 77 12 77 4 4 1 1 - 77 -
Mubarakchak... 82 11 82 i1 5 1 1 1 82 I
Bangama....... 24 11 24 5 5 3 3 - 24 -
Dira Harwa..... 35 16 35 [ 6 2 2 - 35 -
Luxmipur. ..... 26 16 26 10 10 4 4 - 26 -
Pahasara....... 300 22 300 8 8 2 2 - 300 -

The maximum size of the cultivated holdings of big cultivators was 300 acres
in Bari Balia and Pahasara, while in most of the villages, minimum size of cultivated
holdings of big cultivators varied between 11 acres and 16 acres. The maximum size
of the cultivated holdings of large cultivators did not exceed 82 acres in six villages,
while the minimum size of the cultivated holdings of large cultivators was below 10
acres in all the villages. The reasons for the large variations between the maximum
and minimum cultivated holdings among big and large cultivators were the existence
of a few Bhumihar Brahmin families who owned large tracts of land. However, as
we descend from higher groups to lower groups of cultivators, the disparity between
the maximum and minimum size of cultivated holdings narrows down considerably.

Table 2.5 shows the proportion of families owning plough cattle and the average
number of plough cattle owned per reporting family in the different groups of culti-
vating families in each of the selected villages.

For the district as a whole, about 73-2 per cent of the cultivating families owned
plough cattle, the average number of owned plough cattle per reporting cultivating
family being 1-9.

About 97 per cent of the big cultivators were reported to be owning plough cattle.
In four villages, all the big cultivators were reported to be owning plough cattle.
The average number of plough cattle owned per reporting big cultivating family was
3-6. The pattern of ownership of plough cattle amongst large cultivators was not
much different from that among big cultivators.

Among large cultivators, the average number of plough cattle owned per report-
ing family was 2-7. Among medium and small cultivators, the proportion of the
families reporting ownership of plough cattle was 845 per cent and 35-1 per cent,
respectively ; the proportion was significantly low in the case of medium cultivators
in Chakmansingh and in the case of small cultivators in Bari Balia. The average

1
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number of plough cattle owned per reporting family among medium and small
cultivators was 1-5 and 1-2, respectively.

TABLE 2.5—OWNERSHIP OF PLOUGH CATTLE AMONG DIFFERENT CLASSES
OF CULTIVATORS

[ General Schedule data ]

BIG LARGE MEDIUM SMALL ALL
CULTIVATORS CULTIVATORS CULTIVATORS OULTIVATORS CULTIVATORS

Pro- Pro- Pro- Pro- Pro-
por- por- por- por- por-
tion (Plough| tion (Plough| tion |Plough| tion |Plough| tion |Plough
of cattle of cattle of cattle of cattle of cattle
Village famil- | owned | famil- | owned | famil- | owned | famil- | owned | famil- | owned
ies per ies per ies per ies per ies per
owning| report- | owning| report-| owning| report- | owning| report- | owning| report-

plough| ing |plough| ing |plough| ing |plough| ing [plough| ing
cattle | family | cattle | family | cattle | family | cattle | family | cattle | family
(Per (Per (Per (Per (Per
cent) cent) cent) cent) cent)
1 2 3 4 b ] 7 8 9 10
Beri Balia..... 81-5 2-9 | 79-7 2-1| 43-7 1-3 2:5 1-0 | 42-0 1-7
Chakmansingh . 66-7 1-5] 66-7 1-3| 16-7 1-5| 22-2 1-0 | 33:3 1-3
Manieppa..... 100-0 3-0| 82-8 2-1) 38-3 1-1 9-2 1.0 | 42-9 1.7
Mubarakchek.. 50-0 3-0| 58-3 2-4| 46-2 2-0| 16-7 1-6 | 40-5 2-1
Bangama...... 100-0 3-71100-0 2:9| 955 1-86| 38-9 1-3| 79-3 2-0
Dira Harwa.... | 100-0 3-0| 95-8 2-4 | 78-1 1-7| 33-3 1-3 | 70-0 1-9
Luxmipur..... 100-0 3-9 | 100-0 3-0 | 100-0 1-6| 61- 1-2| 88-2 2-0
Pahasara...... 95-1 3-9/| 96-7 2:6| 74-2 1-2| 17-2 1-2 | 64-0 1-8
District...... 97-2 3-6| 96-8 2.7 | 8¢5 1-5| 35-1 1-2| 73-2 1-9

. The area of cultivated holdings per pair of owned plough cattle worked out to
10-1 acres for the district, while in Pahasara the area of cultivated holdings per pair
of plough cattle was relatively large.

The size of the cultivated holdings of the cultivators selected in the intensive
enquiry may be studied in relation to the area sown. The selected cultivators, as
has been mentioned before, were divided broadly into two classes, namely, upper
strata cultivators and lower strata cultivators. Table 2.6 shows the average size
of cultivated holdings and area sown per family among upper strata and lower strata
cultivators in each of the selected villages.

The average size of cultivated holdings per family in the case of all cultivators
worked out to 8-9 acres as compared to 7-2 acres according to General Schedule
data (vide Table 2.2). The average size of cultivated holdings per family in the
case of upper strata cultivators was highest at 33 acres in Pahasara ; in other villages
barring Chakmansingh, the average size of cultivated holdings per family varied from
7-3 acres in Bangama to 13-4 acres in Mubarakchak. In the case of lower strata
cultivators, the average size of the cultivated holdings per family was highest at
3-8 acres in Luxmipur ; in other villages it ranged from 02 acre in Chakmansingh to
2-4 acres in Bangama. The area sown per family worked out to 15 acres in the case
of the upper strata and 29 acres in the case of the lower strata cultivators.
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TABLE 2.6—CULTIVATED HOLDINGS AND AREA SOWN
[ Intensive enquiry data. Area in acres per family ]

UPPER STRBATA LOWER BTRATA ALL CULTIVATORS
Village Average Average Average
size of | Average size of | Average size of | Average
cultivated | area sown | cultivated | area sown | cultivated | area sown
holdings holdings holdings
1 2 3 4 5 (]
Bari Balia................. 8-7 10-1 0-6 0-8 4.7 55
Chakmansingh............. 2-0 2-5 0-2 0-5 1-1 1-6
Maniappa....oovvinieninn. 11-7 10-0 08 1-1 6-3 5-5
Mubarakchak.............. 13-4 17-4 1-2 2.4 7-3 9-9 .
Bangama.......cci00vnnnnn 7-3 7-7 2-4 2-9 4-9 5-3
Dira Harwa,..oooovvevennnn. 10-1 11-4 1-8 1-8 5-9 6-6
Luxmipur...............0. 12.0 15-5 3-8 4-2 7-9 99
Pahasara.........oov00nenn 33-0 26-3 2-2 2-8 17-6 146
District................00 15-4 150 2-5 2-9 8-9 90

For the district as a whole, the average area sown per family is more than the
average size of the cultivated holdings per family indicating that the cultivated
holdings were being sown more than once. Of all the villages, the average area
sown per family was less than the cultivated holdings per family in Maniappa and
Pahasara in the case of upper strata cultivators. This is on account of the fact
that some of the big cultivators cultivated sugarcane.

2.3 GROSS PRODUCE AND CASH RECEIPTS
In most cases, the measurement of the size of operation of farm business is given
by the value of gross produce of farm. The value of gross produce represents the
value of all farm produce, whether sold or retained for consumption or seed. The
information relating to gross produce and cash receipts from sale of crops and fodder
and other sources was obtained in respect of selected cultivating families through
intensive enquiry. It is necessary to mention at the outset that the value of gross
produce in respect of different families was arrived at by multiplying the quantity of
different commodities produced during the two agricultural seasons of the year by
the price per unit declared by the responding cultivating family.

Table 2.7 shows the proportion of families classified according to various sizes
of gross produce.

It is observed that the value of gross produce for about 46 per cent of the selected
cultivating families was less than Rs 400 per family and for about 21 per cent of the
selected cultivating families, it was between Rs 400 and Rs 800. ' Another 27 per
cent of the families had gross produce between Rs 800 and Rs 2,000. Only 2-5
per cent of the families reported gross produce of the value of Rs 5,000 and above ;
the average value of gross produce per family in their case was Rs 17,319.
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TABLE 2.7—SIZE OF THE CULTIVATED HOLDINGS AND AREA SOWN
ACCORDING TO GROSS PRODUCE GROUPS

[ Intensive enquiry data ]
Average value | Size of culti-
Proportion of of gross vated hold- Area sown
families roduce ings per per family
Gross produce group ple)r family family
(Per cent) (Rs) (Acres) (Acres)
1 2 3 4

Less than Rs200.........0000000 17-8 106 1.7 1-8
Rs 200-Rs 400............... 27-7 296 31 3-3
Rs 400-Rs 600............... 8-7 457 5-4 65-6
Rs 600-Rs 800.........00000. 12-5 11 5-4 6-2
Rs 800-Rsl,000........000.000 11-1 861 83 9-9
Rs1,000-Rs2,000.........0..... 15-8 1,467 12-0 14-9
Rs2,000-Rs3,000............... 2-6 2,064 12-3 13-9
Rs 3,000 - Re 4,000....... cetaraes 1-3 3,478 22-3 29-3
Rs4,000-Rs5,000.............-0 - 4,350 25-0 20-0
Rs8 5,000 and above.......ovuunnnn 2-5 17,319 128-4 90-5

Table 2.8 shows the concentration of gross produce and cash receipts from sale
of crops and fodder and other sources in the different groups of cultivating families.

TABLE 2.8—GROSS PRODUCE AND CASH RECEIPTS

[ Intensive enquiry data. Amount in rupees per family ]
Valuo of CASH BECEIPTS FROM
gross
Strata produce Sale of crops Other Total
and fodder sources
1 2 3 4
Upperstrata...c..oocovveeneeeness 1,828-4 485-7 507-8 993-5
(83-9) (99-9) (62-1) (76-2)
Lower strata............ce0venen. 351-9 0-3 310-4 3107
(16-1 -1 37-9) (23-8)
All cultivators. ................ 1,090-2 243.0 409-1 6521
(100-0) (100-0) (100-0) (100-0)

(Figures within brackets denote percentages of the value reported by the group to the value reported

by all cultivators.)

The share of the upper strata cultivators in the value of gross produce was 84
per cent and in cash receipts from sale of crops and fodder was almost cent per cent.

2.4 COMPOSITION OF ASSETS
Information relating to the value of owned assets was obtained in respect of

selected cultivating families only. The types of owned assets included were land,
buildings, livestock, implements and machinery and financial assets which comprised
shares of co-operative societies, banks, ete. Postal Savings, National Savings Certi-
ficates etc., deposits in co-operative societies, banks etc., and outstanding dues.
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Table 2.9 shows the various types of assets owned by the upper strata and lower
strata cultivators.

TABLE 2.9—VALUE OF OWNED ASSETS
[ Intensive enquiry data. Amount in rupees per family ]

Out- | Shares | Deposits| Postal
Imple- |standing| in co- | in co- |savings,
. . ments | dues | opera- | opera- |National
Land Bi::ll:' :"x l; and [(receiv- tive tive |Savings| Total
Strata '8 machi- | able [societies,|societies,| Certi-
nery from | banks, | banks, | ficates,
others) etc. eto. etc.
1 2 3 4 5 [ 7 8 9
Upper
strata..... 12,704-0 | 2,976-0 | 855-2 | 210-0 | 255-56 - 3-6 - 117,004-3
(74-7) (17-54 (5-0)| (13| (-9 -) ) ) | (100-0)
Lower
strate..... 2,326-0( 515-8| 264-8 0-4 - - 3-4 - | 3,110-4
(74-8)( (16-6) (8-9) ) ) )| @ )| (100-0)
All cultl-
vators....| 7,515-0|1,745-9| 560-0 | 105-2 | 127-8 - 35 - | 10,057-4
7¢-7) 1749 $6| @l @3l Q| | | 0o

(Figures within brackets denote percentages to total)

The items of assets reveal that the total assets per family of the upper strate
cultivators were about five times the total assets per family of the lower strata culti-
vators, the total assets of the upper strata cultivators being Rs 17,004 per family,
while that of the lower strata cultivators being Rs 3,110 per family. About 92 per
cent of the total assets of the upper strata cultivators and 91 per cent of the total
assets of the lower strata cultivators comprised owned land and owned buildings.



CHAPTER 3
INDEBTEDNESS

In this chapter the extent of indebtedness, size, incidence, growth and other
aspects of debt of the rural families are discussed on the basis of the data collected
in the General Schedule and in the intensive enquiry. Outstanding debt here means
debt incurred in cash. The debt, as reported in the General Schedule, refers to the
outstanding debt as on the date on which the family was interviewed, i.e., any time
between December 1951 and March 1952 and in the intensive enquiry to the position
as at the end of March 1952. Loan transactions in kind were covered in the inten-
sive enquiry, but these have been treated separately. No account of them is taken
in any of the statistics relating to debt, borrowings and repayments in monetary
values, particularly because it was difficult to incorporate the data relating to debt
in kind in the data relating to money debts. Further in some villages, the data
collected referred to the position as in December 1951 and January 1952 while in
others it referred to the position as in February and March 1952. For the district
as a whole, the figures represent in a broad way the average conditions prevailing
during the period covered by the investigation.

3.1 EXTENT OF INDEBTEDNESS

3.1.1 Proportion of indebted families
Table 3.1 shows the proportion of indebted families among rural families, non-
cultivating families and different classes of cultivating families.

TABLE 3.1 —PROPORTION OF INDEBTED FAMILIES
{ General Schedule data. In per cent ]

Big Large Medium Small All Non- All
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families

1 2 3 4 [ [} 7
Beri Balia. ...... 48-1 544 62-1 60:0 59-2 57-7 58-2
Chakmansingh. .. 66-7 88-9 91-7 100-0 93-3 71-8 77-8
Maniappa....... 72-4 69:0 85-3 90-8 82-0 91-0 85-8
Mubarakchak.... - 16-7 69:2 50-0 459 58-6 55-6
Bangama........ 100-0 83-3 81-8 88-9 84-5 89-4 86-7
Dira Harwa...... 62-5 79-2 87-5 91-7 86-3 89-1 87-4
Luxmipur....... 57-1 61-9 69-2 76-2 69-1 55:6 60-8
Pahasara........ 51-2 68-2 84-0 869 80-1 45-3 66-1
District........ 68-5 73-9 81-6 86-3 80-6 68-9 75-1

Nearly three-fourths of the rural families were indebted. The proportion of
indebted families, however, showed considerable variations from village to village
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and from group to group. The proportion of indebted families ranged between
85-8 per cent and 87-4 per cent in Maniappa, Bangama and Dira Harwa, between
66-1 per cent and 77-8 per cent in Pahasara and Chakmansingh, and between 55-6
per cent and 60-8 per cent in Mubarakchak, Bari Balia and Luxmipur. Among
non-cultivating families the proportion of indebted families was lower at 689 per
cent but in Maniappa, Bangama and Dira Harwa, the proportion was relatively high
owing to a larger number of landless labourers having incurred debt for meeting
family expenditure. It may also be mentioned that the disparity in proportion of
the non-cultivating and cultivating indebted families was significant in Pahasara
and Mubarakchak which was mainly due to the large proportion of landless
agricultural labourers and non-agricultural persons in these villages.

About four-fifths of the cultivating families were indebted. In five out of the
eight villages, the proportion of indebted cultivating families was above 80 per cent
and in the remaining villages the proportion ranged between 45-9 per cent and 69-1
per cent. An analysis of the four classes of indebted cultivating families shows that
the proportion of indebted families increases as we move from the big cultivators to
the small cultivators. Among the big cultivators, all the families were indebted in
Bangama while in Mubarakchak not even one family was indebted. In majority
of the villages the proportion of indebted families among large cultivators varied
from 61-9 per cent to 88-9 per cent. The proportion of indebted families among the
medium and small cultivators was 81-6 per cent and 86+3 per cent, respectively.
In five villages, namely, Chakmansingh, Maniappa, Bangama, Dira Harwa and
Pahasara, the proportions of indebted families among both medium and small
cultivators were above 80 per cent.

3.1.2 Debt per family

Table 3.2 shows the average debt per family among rural families, non-cultivat-
ing families, cultivating families and four classes of cultivating families.

TABLE 3).2—DEBT PER FAMILY
[ General Schedule data. Amount in rupees]

Big Large Medium Small Al Non- All
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families
1 2 3 4 b 6 7

Bari Balia....... 1,083 515 141 112 245 112 160
Chakmansingh. .. 243 462 287 430 382 205 254
Maniappa....... 1,472 985 432 221 535 238 409
Mubarakchak.... - 190 544 126 294 141 178
Bangama........ 1,750 896 345 186 467 128 314
Dira Harwa...... ' 186 128 129 87 116 65 91
Luxmipur....... 850 610 593 234 488 137 272
Pahasara........ 1,722 1,156 411 224 579 119 394
District......... 1,096 700 M7 179 404 lis 267

The average debt per rural family worked out to Rs 267 for the district. An
examination of the data shows that if very high debt had not been recorded among
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big and large cultivators in Bari Balia, Maniappa, Bangama, Luxmipur and Pahasara,
the average debt per family would have worked out much lower. The high debt
per family among big and large cultivators in these villages is accounted for by the
fact that Bhumikar Brakmins who constitute the rich land owning class in the district
incurred most of the debt.

With the exception of Maniappa, Chakmansingh and Dira Harwa the average
debt per non-cultivating family in other villages approximates to the district average
of Rs 115 per family.

The average debt per cultivating family worked out to Rs 404 per family.
The average debt per family among big cultivators ranged between Rs 1,000 to
Rs 2,000 in four villages, namely, Bari Balia, Maniappa, Bangama and Pahasara,
while no family among big cultivators reported any debt in Mubarakchak.
Among medium cultivators, the debt per family ranged between Rs 129 and Rs 593.
In the case of small cultivators, the highest debt worked out at Rs 430 in village
Chakmansingh while in most of the other villages it ranged between Rs 112 and Rs 234.

3.1.3 Debt per indebted famlly

Table 3.3 shows the average debt per indebted family among rural families,
non-cultivating families, cultivating families and four classes of cultivating families
in the selected villages.

TABLE 3.3—-DEBT PER INDEBTED FAMILY
[ General Schedule data. Amount in rupees per family ]

Big Large Medium Small All Non- All
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families

1 2 3 4 5 8 7
Bari Balia....... 2,249 946 227 186 414 195 275
Chakmansingh. .. 365 | 520 313 430 410 285 327
Maniappa........ 2,033 1,428 507 243 652 262 477
Mubarakchak.... - 1,140 786 252 639 240 320
Bangama........ 1,750 1,076 ‘422 209 5562 140 362
Dira Harwa...... 298 161 148 95 134 62 104
Luxmipur....... 1,138 985 857 308 706 246 448
Pahagara. ....... 3,362 1,693 489 257 723 262 596
District........ 1,599 948 425 208 501 166 356

The average debt per indebted family for the district as a whole worked out to
Rs 356. In six out of eight villages it varied from Rs 300 to Rs 600 per family.
In Dira Harwa the average was lowest at Rs 104. In all villages the average debt
per indebted non-cultivating family was lower than that of cultivating families.

The average debt per indebted cultivating family was around Rs 500. I,
however, varied from Rs 600 to Rs 726 in Maniappa, Mubarakchak, Luxmipur and
Pahasara and from Rs 400 to Rs 600 in villages, namely, Bari Balia, Chakmansingh
and Bangama. Dira Harwa had the lowest debt of Rs 134 per indebted cultivating
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family. This is due to the comparative backwardness of the agricultural economy of
the village, where people resort to a little cash borrowing and do so only on special
occasions. The debt per indebted family in the big cultivators’ group was very high.
The majority of the villages fell in the class interval of Rs 1,100 to Rs 3,362. Perhaps
their superior position in the share of cultivated holding and gross produce enabled
them to contract high debt. Among the large cultivators’ group, the debt for
indebted family varied between Rs 900 and Rs 1,700 in six villages. In the re-
maining villages, namely, Dira Harwa and Chakmansingh it was Rs 161 and Rs 520
per indebted family, respectively. The average debt of an indebted medium culti-
vating family was highest at Rs 857 in Luxmipur and the next in order was
Mubarakchak. In four other villages it ranged between Rs 300 and Rs 510
and in the remaining two villages, namely, Dira Harwa and Bari Balia it was Rs 148
and Rs 227 per indebted family, respectively. In the case of small cultivators, the
highest debt per indebted family was Rs 430 in Chakmansingh and lowest at Rs 96
in Dira Harwa. In the other six villages it ranged between Rs 186 and Rs 308.

3.1.4 Concentration of debt
Table 3.4 shows the debt of cultivators and non-cultivators in relation to total
debt of rural families.

TABLE 3.4—DEBT OF CULTIVATORS AND NON-CULTIVATORS IN RELATION TO
THE TOTAL DEBT OF ALL FAMILIES

[ General Schedule data. In per cent]

DEBT OWED BY THE
DEBT OWED BY THE CLASS A8 GROUP AS PERCENT-
PERCENTAGE OF THE TOTAL DEBT AGE OF THE TOTAL
OWED BY CULTIVATORS DEBT OWED BY ALL
. FAMILIES
Village
Big Large Medium Small All Non-
cultivators| cultivators| cultivators| cultivators| cultivators| cultivators
1 2 3 4 [ 8
BariBalia..........c000nne. 45-6 63-4 22-7 13-9 55-0 45-0
Chakmansingh.............. 6-4 36-3 30-0 33-7 41-8 58:2
Maniappa....cooveviecnanns 27-6 b85-4 32:2 12-4 75-4 24-6
Mubarakchak............... - 21-0 65-1 13-9 39-9 60-1
Bangama................... 38-8 59-5 28-1 12-4 82-1 17-9
Dira Harwa......ovocetn.... 16-1 33-0 44-6 22-4 75-3 24-7
Luxmipur..........c0c000e. 13-7 38-6 46-5 14-9 69-2 30-8
Pahasara.............. 29-9 60-1 28-3 11-6 87-8 12-2
District................... 27-8 53-0 33-5 13-§ 79-7 20-3

Nearly 80 per cent of the total debt of rural families was accounted for by
cultivating families, and the remaining 20 per cent by non-cultivating families.
Village-wise analysis, however, shows that the proportion of debt among cultivators
in Mubarakchek was much lower than that for the district, because two-thirds of
the population in this village constituted non-cultivators.
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Of the total debt of the cultivating families, big cultivators accounted for
27-8 per cent, large cultivators 53-0 per cent, medium cultivators 33-5 per cent
and small cultivators 13-5 per cent.

3.2 INCIDENCE OF DEBT
The incidence of the debt incurred by cultivating families can best be measured
by relating outstanding debt to the size of cultivated holding or to the size of their
farm business or to their assets. Table 3.5 shows the average debt per family

and the average debt per acre of cultivated holdings among different classes of
cultivators.

TABLE 35—SIZE AND INCIDENCE OF DEBT

[ General Schedule data ]
Avera Average
Proportion Average debt g‘:_ debt per
offindebwd debt per in debg: d acre of
Grou amilies family . cultivated
p family holding
(Per cent) (Rs) (Rs) (Rs)
1 2 3 4
Big cultivators................... 68-5 1,096 1,599 a6
Large cultivators........oovvevaan 73-9 700 948 43
Medium cultivators.......covvevens 81:6 347 425 77
Small cultivators................. 86-3 179 208 131
All cultivators. .........ccooe0n 80-6 404 501 56
Non-cultivators.................. 68-9 1156 166 ..
All familles.................... 75-1 267 356

The debt per acre of cultivated holding tends to increase consistently with the
decline in the size of the cultivated holdings indicating that the burden of debt
was heavier in the case of lower classes of cultivators than among big and large
cultivators. If this is taken together with the fact that the outstanding dues (vide
Table 3.13) as reported are more highly concentrated in the group of large cultivators
than elsewhere, it is obvious that for the large cultivators’ group as a whole the
burden of debt per acre is, in general, much lower than that in other cultivators’
groups. The burden of the debt per acre among small cultivators’ group is about
three times the debt per acre in the large cultivators’ group. This may partly be
the result of one important factor, namely, that some of the cultivators in this group,
especially those in the last decile, may generally be persons, who in the main, are
cultivating labourers and non-agriculturists. The outstanding debt of these persons
may, therefore, have been contracted in relation not to agricultural lands or farm
business but to other economic activities which they might be cerrying on. To
the extent this is so, the comparison of the per acre debt of small cultivators with
that of other cultivators may prove misleading.
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Table 3.6 shows the outstanding debt of the selected cultivating families in
relation to gross produce, owned land and owned assets.

TABLE 3.6—INCIDENCE OF DEBT
[ Intensive enquiry data. Amount in rupees ]

AVERAGE DEBT
Per Rs 100
Strata Per Rs 100 of total Per Rs 100 | Per Rs 100
Per family | of value of value of of gross of cash
owned land owned produce receipta
assets
1 2 3 4 b
Upperstrata.....coooveeninns 361 2.8 2:1 19-7 36-3
Lower atrata......ccooceuuuns 220 95 7-1 62-6 70-8
All cultivators.............. 290 39 2-9 26-6 4.5

These data also bring out that the burden of debt in relation to the owned
assets and owned land is much greater on the cultivators with small sized holdings.
But it has already been noted that many cultivators with small sized holdings
were cultivating labourers and /or were engaged in non-agricultural activities which
introduce an element of non-comparability even in the measure of debt burden.
Apart from the difficulties arising out of the variations in the size of land holdings,
there is also the problem relating to the ownership status or the variations in the
interests of the cultivators in the land cultivated by them. In case there is a signi-
ficant difference in the quality of the holding rights as between different strata, the
mere holding of land for cultivation purposes would not necessarily be indicative
of similar capacity to require or bear debt. More particularly, if the upper strata
cultivators held exclusively or to a much greater degree superior rights in land
and the lower strata cultivators inferior rights, then neither the cultivated holdings
nor the total value of the gross produce of cultivated holdings (a part of which may
have to be handed over to landlord in lieu of rent in the case of Batas cultivators)
may indicate the same propensity for expenditure on farm business or the same
capacity to bear the burden of debt. Further, we collected data regarding the
value of owned land and owned assets which could be used for getting a broad idea
regarding the extent of debt in relation to the owned assets and owned land ; these
data have been given in Table 3.6 which indicates that according to assets, the
debt burden on the lower strata was about four times the burden on the upper
strata.

Among cultivators the debt formed 2:9 per cent of the total assets. For
families in the lower strata this ratio was higher at 7-1 per cent. The relation
of debt to the value of owned land has sometimes greater significance than its relation
to the value of total assets. Since owned land formed about 75 per cent of the total
value of assets in each group there has not been much variation in the ratio of debt
to the value of owned land.
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3.3 .GROWTH OF DEBT
The growth of debt can be measured by relating net borrowings to debt
at the beginning of the year. The information relating to outstanding debt at
the end of the year and borrowings and repayments during the year was collected.
The debt at the beginning of the year was arrived at by deducting the net borrowings
from the debt outstanding at the end of the year.

Table 3.7 shows the growth of the debt among rural families, non-cultivating
families and four classes of cultivating families.

TABLE 3.7—DEBT AND NET BORROWINGS DURING THE YEAR
{ General Schedule data ]

Debt at Borrowings | Repayments | Net borrow- | Percentage
the end during the | during the | ings during increase
Group of the year year year the year in debt

(Rs) (Rs) (Rs) (Rs)
1 2 3 4 5

Big cultivators............... 1,096 721 49 672 158-7
Large cultivators............. 700 4116 32 384 121-6
Medium cultivators........... 347 201 9 192 123-9
Small cultivators............. 179 81 8 73 69-0
All cultivators............00. 404 230 16 214 113-6
Non-cultivators. . ............ 1156 59 2 57 98-4
All famllies................ 267 149 9 140 110-3

The increase in debt during the year was more than 100 per cent in most of
the cases. This indicates that outstanding debt at the beginning of the year was
low and current borrowings less repayments were relatively high. The relatively
small increase in debt in the case of small cultivators and non-cultivators means that
their current borrowings were comparatively low. Since their outstanding debt at
the beginning of the year was relatively high, the borrowings formed a smaller propor-
tion of the debt. We shall see in the subsequent chapter that a high level of borrow-
ings in most cases were necessitated by scarcity conditions in the district. It must,
however, be mentioned that in the case of big and large cultivators a high level of
borrowings was due to other causes, such as, high level of expenditure for construction
of houses, expenditure on ceremonies, etc.

3.4 NATURE AND COMPOSITION OF DEBT
In this section we discuss the data collected in intensive enquiry on outstanding
debt according to duration, purpose and period, as also the outstanding interest
a8 at the end of the second round of the Survey.

3.4.1 Duration of debt

Table 3.8 gives the classification of the debt according to period for which it was
outstanding.
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TABLE 3.8—OUTSTANDING DEBT ACCORDING TO DURATION

[ Intensive enquiry data.

Amount in rupees per family ]

Period

AMOUNT OF DEBT OUTSTANDING

DEBT BEPORTED FOR THIS
DURATION AS PERCENTAGE
OF TOTAL DEBT

All All
Upper Lower culti- Upper Lower culti-
strata strata vators strata strata vators

1 2 3 4 [} [
1 year or less..... 67-5 88-3 77-9 18-7 40-2 26-8
1-2 years........ 177-6 54-8 116-2 49-2 24-9 40-0
2-3 yearS.veeerresnnrsntnnns 81-7 75-4 78-6 22-6 34-3 27-1
34 years.co..... Cereresrans 12-8 0-5 66 3-6 0-2 2.3
4-BYORTB..oviiiieriiienennn 17-6 0-8 91 4-9 0-3 3-1
5-10years......covvnnaennnn 0-2 0-1 0] 0-1 - -
Above 10 years,............. - .- - - - -
Period not specified.......... 3-5 0-2 1-8 1-0 0-1 0-6
Total...........covnnnntt, 360-8 219-9 290-4 100-0 100-0 100-0

In majority of the cases, the duration of the

outstanding debt did not

exceed three years, About two-thirds of the debt was outstanding for a duration

of less than two years.

The proportion of the debt for a duration of less than three

years to the total debt outstanding was about 91 per cent in upper strata and 99
per cent in lower strata. The largest proportion of the debt in upper strata was
outstanding for a duration of one to two years, while in lower strata it was for a
duration of one year or less.

34.2 Debt according to purpose
Table 3.9 shows the debt of the selected cultivating families classified according

to various purposes.

TABLE 3.9—OUTSTANDING DEBT CLASSIFIED ACCORDING TO PURPOSE
[ Intensive enquiry data. Amount in rupees per family ]

AMOUNT OF OUTSTANDING

DEBT REPORTED FOR THIS
PURPOSE AS PERCENTAGE

DEBT
OF THE TOTAL DEBT
Purpose Upper Lower calltli- Upper Lower ct‘:l::li-
strata atrata vators strata strate vators
1 2 3 4 b 8

1. Capital expenditure on
farm.......cooenennenns 76-3 68-9 72:6 21-1 31-3 25-0

2. Current expenditure on
farm.........co0iiennnn 2-5 1-2 1-8 0-7 05 0-6

3. Non-farm business expen-
diture. .....covnnvinnnnn 0-2 - 0-1 0-1 - -
4. Family expenditure......| 220- 115-3 168-2 61-2 52-4 57-9
5. Other expenditure....... 33-0 0-2 16-6 9-1 0-1 57

6. More than one purpose
and unspecified purposes| 27-9 34-3 31 7-7 15-6 10-7
Total.............. eeveens| 360-8 219-9 290-4 100-0 100-0 100-0
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Analysis of the loans according to purpose reveals that a greater proportion of
the outstanding debt was contracted for family expenditure. Among the cultivators,
about three-fifths of the debt contracted was for the purpose of family expenditure,
whereas only one-fourth of the debt contracted was for capital expenditure on farm.

3.4.3 Security offered for outstanding debt

Securities for outstanding debt were classified into eleven categories, namely,
personal, bullion and ornaments, immovable property, movable property, shares,
Government security, insurance policy, commodities, guarantee by third party,
other securities and security not specified. The data relating to outstanding debt
according to security are given in Table 3.10.

TABLE 3.10—OUTSTANDING DEBT CLASSIFIED ACCORDING TO SECURITY
[ Intensive enquiry data. Amount in rupees ]

DEBT OUTSTANDING ON THIS
AMOUNT O;E(;ZTSTANDEG SECURITY AS PERCENTAGH
OF TOTAL DEBT
Type of security
Upper Lower cuAlll:li- Upper Lower calltli-
strata strata vators strata strata vators
1 2 3 4 b 8
1. Personal security. . .... 2520 | 206-2 | 229-1 69-8 93-8 78.9
2, Bullion and ornaments.. = - - - - -
3. Immovable property. .. 60-3 13-7 37-0 16-7 6-2 12-7
4. Movable property...... - - - - - -
5. Shares................ - - - - - -
6. Government security. .. - - - - - -
7. - Insurance policy....... - - - - - -
8. Commodities.......... - - - - - -
9. Guarantee by third

PATtY.ceviiiiiiieannnn - - - - - -

10. Other securities........ - - - - - -
11. Security not specified... 48-5 - 24-3 13-4 - 84
Total.................. 360-8 219-9 290-4 100-0 100-0 100-0

Among the upper strata cultivators, nearly 70 per cent of the outstanding loans
were on personal security and 17 per cent on the security of immovable property, while
in the case of the lower strata cultivators about 94 per cent of the outstanding loans
were on personal security and the balance on the security of immovable property.

3.4.4 Outstanding debt—Principal and interest
Table 3.11 shows the debt owed by the selected cultivating families classified

according to principal and interest.

Of the total outstanding debt of Rs 290 per cultivating family, Rs 53 was out-
standing in the form of interest and the remaining represented principal. Both
in the upper and lower strata cultivators the outstanding interest was about one-
fifth of the total outstanding debt.
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TABLE 13.11—PRINCIPAL AND INTEREST OUTSTANDING
{ Intensive enquiry data. Amount in rupees per family ]

UPPER STRATA LOWER STRATA ALL OULTIVATORS
cipal Interest | Total cipal Interest | Total cipal Interest | Total
1 2 3 4 5 6 7 8 9
Debt outstand-
ing for one
year or less.. 63-7 3:7 67-5 75-3 13-0 68-3 69-5 8:3 77-9
Debt outstand-
ing for more
than one year| 231-1 62-2| 293-3| 105-3 26-3| 131-6| 168:2 4-3| 2125
Total debt )
outstanding| 294-8 65-9| 360-8| 1806 39-3| 2199 | 237-7 52-6 | 290-4

We also collected data relating to interest rates at which the outstanding debt
was contracted. The relevant data are presented in Table 3.12.

TABLE 3.12—OUTSTANDING DEBT ACCORDING TO RATE OF INTEREST
[ Intensive enquiry data. Amount in rupees per family ]

DEBT OONTRACTED AT THIS
AMOUNT OFD‘;';:STANDING BATE OF INTEREST AS
PERCENTAGE OF TOTAL DEBT
Rate of interest

per annum Upper Lower All Upper | Lower Alltli

strata strata |cultivators| strata | strata cuicl-
vators

1 2 3 4 3 6

D1 7 21-6 3-4 12-5 6-0 1-5 43
Less than 3} per cent......... - - - - - -
3} - 7 percent.... 24-8 9-4 17-0 6-9 4-3 59
7 — 10 per cent.. 70-3 - 35-2 19-5 - 12-1
10 123 percent............. 48-6 24-5 365 13-5 11-1 12-6
I24-18 percend........cuvun - 11-2 5-6 - 5-1 1-9
18 -25 percemb..........n.. 115-6 126-4 121-0 32-0 875 41-7.
25 =35 pereent.......onu... 0-2 - 0-1 0-1 - -
35 —50 percent............. 11-9 4.7 28-4 33 20-3 9-8
50 per cent and above......... ’ - - - - - -
Unspecified. ....ooovvnieeinn. 67-9 0-3 M4-1 18-8 0-1 11-7
Total........... N 360-8 219-9 290-4 100-0 100-0 100-0

About 42 per cent of the total outstanding debt of the cultivating families was
contracted at interest rates varying from 18 to 25 per cent per annum, while about
one-fourth of the debt was contracted at rates varying from 7 to 12} per cent per
annum. It may be noted that about three-fourths of the outstanding debt in the
case of lower strata cultivators was contracted at interest rates varying from 18
to 25 per cent and 35 to 50 per cent per annum, while about one-third of the debt
among upper strata cultivators was contracted at these rates of interest.
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35 DUES

Both in the General Schedule and in the intensive enquiry, the data on amounts
due from others to the selected families were collected. However, no account of
such reported dues was taken while compiling the figures for average debt per family.
The proportion of the families reporting dues was small compared to the proportion
of indebted families. Among the cultivating families, dues may be repoited by
those who are cultivator-cum-moneylenders and/or those who give small loans to
fellow cultivators or relatives. The data relating to the outstanding dues are given
in Table 3.13.

TABLE 3.13—OUTSTANDING DUES
[ General Schedule data ]

Proportion of families | Average amount due
Grou reporting outstanding per reporting
P dues family
(Per cent) (Rs)
Big cultivators.ee e e v iiiiiiiiiniiriaenciiiaana. 30-2 3,458
Large cultivators. .......c.coieiiiiianiiiaiiioa., 25-0 1,722
Medium cultivators....cccoeveeeiiiiiaiiiana... -3 351
Small cultivators, ....coeviiiiiiieiiiiiiiiieniens 3-4 137
Al cultivators. . coociveiiiirescrencescearceseasanss 10-7 1,304
Non-oultivators. . coveeviierieiernerrenareceannss 1:5 385
Allfamilles ...oooviiviiinriniiiiiiniieannn.. : 6-4 1,199

Dues were reported by all groups of cultivators but the big and large cultivators
reported sizeable amounts. The dues reported by large cultivators were about 13
times the dues reported by small cultivators and about one and a half times the dues
reported by all cultivators. Although the proportion of families reporting dues
among non-cultivators was negligible, yet the average amount due per non-cultivating
reporting family was higher than that reported by small and medium cultivators.
The reason being that one or two families having larger income from business or
other profession advanced loans to rural families.

From the foregoing analysis of outstanding debt, the following features stand
out prominently. The average outstanding debt per family is not very high. The
average would have worked out much lower but for the heavy borrowings by some big
cultivators in the northern villages. Much of the outstanding debt was accounted for
by the heavy current borrowings by the rural families who were forced to borrow on
account of the scarcity conditions which prevailed prior to the year of the Survey.

In majority of the cases the debt was not outstanding for more than 3 years.
The burden of debt, as measured by the relation of debt to cultivated holdings, was
very high in the case of families in the lower strata.



CHAPTER 4

BORROWINGS

The information relating to the amount borrowed by the rural families during
the year of the Survey and the purpose for which loans were taken was obtained
through the General Schedule as well as through the intensive enquiry. It may
be made clear that the discussion has been confined to the loan transactions in cash
only, while loan transactions in kind have been considered separately in section
4.6 of this chapter. -

The enquiry was confined to those transactions which might be presumed spe-
cially to lead to borrowings or repayments. The broad categories of the transactions
were (1) the need of capital expenditure in agriculture including the purchase of
land and purchase of livestock, (2) capital expenditure in non-farm business, (3)
capital expenditure in relation to such assets as residential houses and other non-
farm buildings, (4) expenditure in relation to durable consumer goods such as house-
hold utensils, furniture, clothing, shoes, bedding, etc., and (5) special occasions for
large expenditures such as death, marriage, medical care, litigation, education, etc.
In addition to this, information was directly sought relating to the total borrowings
during the twelve-month period preceding the month during which the enquiry
was conducted in the case of General Schedule ; in the case of the intensive enquiry
the borrowings during April 1951 to March 1952 were covered. Total borrowings
for all purposes were exhaustively enumerated and the purpose of each loan and
the complete classification of purposes of all borrowings were derived from the
information collected.

4.1 EXTENT OF BORROWING
4.1.1 The proportion of borrowing familles

The proportion of borrowing families in & village may tend to vary in a manner
different from the amount borrowed per borrowing family. The percentage of
borrowers will depend very largely on the economy of the tract in relation to both
farm business and family living. A large number of families would resort to borrow-
ings if the flow of income is concentrated in a particular season of the year and the
expenditure has to be incurred continuously. Families may be forced to borrow for
making capital expenditure on farm or for other large occasional expenditure.
The proportion of borrowers on these accounts would depend on the size of such
expenses as determined by social conventions, investment opportunities and the
frequency of the incidence of occasions or of investment needs. Apart from these
factors, failures of agricultural crops, involuntary capital losses, such as destruction
of capital equipment, damage to land, loss of plough cattle caused by floods or
other natural calamities may lead a large proportion of families to borrow.

I
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Table 4.1 shows the villages arranged in the descending order of magnitude
of the proportion of borrowing families among cultivators, non-cultivators and

rural families.

TABLE 4.1 —PROPORTION OF BORROWING FAMILIES
[ General Schedule data. In per cent]

CULTIVATORS NON-CULTIVATORS ALL FAMILIES
Village Proportion Village Proportion Village Proportion
Chakmansingh. ..... 80-0 Maniappa......... 72-2 Chakmansingh..... 72-2
Pahasara........... 68-1 Chakmansingh. .. .. 69-2 Maniappa......... 685
Maniappa.......... 65-7 Dira Harwa....... 69-1 Dira Harwa.. ...... 63-7
Bangama........... 65-5 Bangama.......... 59-6 Bangama.......... 62-9
Dira Harwa....... . 60-0 Mubarakchak...... 50-0 Pahasara.......... 54-2
Luxmipur.......... 48-8 Luxmipur......... 41-7 Luxmipur. ........ 48-3
Bari Balia.......... 42-4 Bari Balia......... 39-3 Mubarakehsak...... 47-7
Mubarakchak....... 40-6 Pahasara.......... 33-7 Bari Balia. ........ 40-4
District........... 63-4 District.......... 50-5 District.......... 57-3

The proportion of borrowing rural families for the district as a whole worked out
to 57-3 per cent. In Chakmansingh the proportion of borrowing families was the
highest. In Pahasara, Bangama, Dira Harwa and Maniappa 50 to 70 per cent of
the rural families resorted to borrowings. In Luxmipur, Mubarakchak and Bari
Balia a comparatively smaller proportion of families borrowed during the year.

~ The proportion of borrowing cultivating families was 63-4 per cent. In Chak-
mansingh the proportion of borrowing cultivating families was high because of the
relatively low farm income. In the case of non-cultivating families, the proportion
for the district worked out to 50-5 per cent, but the proportion of borrowing families
among non-cultivators in Maniappa, Mubarakchak and Dira Harwa was larger than
that of cultivating families. Table 4.2 sets out the percentage of borrowing families
among four classes of cultivators in each village._

* TABLE 4.2—PROPORTION OF BORROWING FAMILIES AMONG FOUR CLASSES
OF CULTIVATORS

[ General Schedule data. In per cent]

BIG CULTIVATORS LARGE CULTIVATORS | MEDIUM CULTIVATOBS | SMALL CULTIVATORS
. Pro- - | Pro- . Pro- . Pro-
Village portion Village portion Village portion Village portion
Bangama...... 83-3 Bangama....| 72-2 | Chakman- 75:0 | Chakman- 100-0
singh singh
Maniappa..... 58-6 Chakman- 66-7 | Pabasara....| 73-6 | Maniappa...| 75-9
singh
Luxmipur. .... 57-1 Pahasara....| 56-1 | Maniappa...| 68-7 | Dira Harwa..| 75-0
Dira Harwa....| 50-0 Dira Harwa..| 44-2 | Bangama....| 63-6 | Pahasara....| 73-0
Pahasara...... 46-3 Luxmipur...| 52-4 | Mubarakchak| 61-5 | Luxmipur...| 61-9
Bari Balia..... 33-3 | Meniappa...| 517 | Luxmipur...| 61-8 | Bangama....| 6I-1
Chakmansingh .| 33-3 Bari Balia...| 46-8 | Dira Harwa..| 53-1 | Mubarakchak| 41-7
Mubarakchak. . - Mubarakchak{ 16-7 | Bari Balia...| 44-7 | Bari Balia...| 35-0
District ...... 59-3 District....| 58-4 | District....| 63-6 | District....| 68-1
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The proportion of borrowing families shows a rise as we move from the large
cultivators to small cultivators. The proportion of borrowing families was 58-4
per cent among large cultivators, 63-6 per cent among medium cultivators and
68-1 per cent among small cultivators.

A very high proportion of big and large cultivators in Bangama borrowed for
meeting family expenditure. In Mubarakchak, however, no big cultivator reported
borrowing. The proportion of borrowing families among large cultivators was
slightly lower than that among other classes of cultivators. Among medium culti-
vators, the proportion of borrowing families was over 70 per cent in Pahasara and
Chakmansingh and ranged between 60 and 70 per cent in Luxmipur, Mubarakchak,
Bangama and Maniappa. All small cultivators in Chakmansingh borrowed during-
the year. In Pahasara, Dira Harwa and Maniappa nearly 70 to 75 per cent of
small cultivators reported borrowings during the year. In Luxmipur and Bangama,
the proportion of borrowing families was around 61 per cent. In other villages the
proportion was below 45 per cent.

4.1.2 Average borrowings per family and per borrowing family
Table 4.3 shows the villages arranged in the descending order of the average
borrowings per family and borrowings per borrowing family.

TABLE 4.3—BORROWINGS OF RURAL FAMILIES
[ General Schedule data. Amount in rupees ]

Average Average per
Village per Village borrowing
family family
Pahasara......coooviveneennnns 209 Pahasara...................., 385
Maniappa 184 Luxmipur.......ccoiievinnnan. 378
Luxmipur 183 Mubarakchak................. 300
Chakmansingh................. 173 Maniappa.......oooviiinnnn. 269
Bangama............c.iiiiieenn 152 Bangama..................... 242
Mubarakchak.................. 143 Chakmansingh................ 238
BariBalia..................... 58 Bari Balia.........o0vvevnen.. 143
Dira Harwa. . ......covvnnnnn.. 56 Dira Harwa . oo vvnncnnnnnn.. 87
District...................... 149 ‘District...........cooiil 261

The average borrowings per family and per borrowing family worked out to
Rs 149 and Rs 261, respectively. In Bari Balia and Dira Harwa, the amounts
borrowed per family and per borrowing family were much below their respective
district averages. The low borrowings in Dira Harwa were on account of the low
level of expenditure in the village on account of its being relatively undeveloped.

Table 4.4 shows the villages arranged in the descending order of the average
amount borrowed per non-cultivating family as well as per borrowing non-cultivating
family.
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TABLE 4.4—BORROWINGS OF NON-CULTIVATING FAMILIES
[ General Schedule data. Amount in rupees]

Average Average per
Village per Village borrowing
family family
Chakmansingh................. 146 Mubarakchak................. 216
Mubarakchak................ . 108 Chakmansingh................ 211
Lusmipur...........ocooiant 79 Luxmipur..........ccv0enenn. 190
Maniappa...ooeevieiinineens 75 Pahasara............o0eennnn. 149
Bangama..........o0hniennnnn 57 Maniappa. . coveiieereienannn. 105
Pahasara.........ooovviinnnns 50 BariBalia.................... 97
Bari Balia.................000 38 Bangama..................... 96
Dira Harwa........ocovnunnnn. 33 Dira Harwa.................. 48
District...................... 59 District..................... nr

In majority of the villages amount borrowed per non-cultivating family
did not exceed Rs 100. It exceeded Rs 100 in Chakmansingh and Mubarakchak.
The average borrowings per borrowing family were above Rs 175 but below Rs 225
in Luxmipur, Chakmansingh and Mubarakchak. In other villages these were below
Rs 150. The high level of borrowings per family and per borrowing family in
Chakmansingh and Mubarakchak may be studied in context of the relatively high
necessity for borrowings by people in these villages due to urban influence.

Table 4.5 shows the villages arranged in the descending order of the average
amount borrowed per cultivating family and the average amount borrowed per
borrowing cultivating family.

TABLE 4.5—BORROWINGS OF CULTIVATING FAMILIES
[ General Schedule data. Amount in rupees ]

Average Average per
Village per Village borrowing

family family
Luxmipur........co0evnniennnn 347 Mubarakchak................. 623
Poahasara...........co0oivienn 317 Luxmipur..........o00evnnnn. 589
Maniappa. ....cooovvininnnann, 264 Pahasara........co.ooiviiinnn 465
Mubarakchak.................. 252 Meniappa........cooiieann... 402
Chakmansingh................. 239 Bangema.........co0eininnnnnn 349
Bangama................. ..., 229 Chakmansingh................ 299
BariBalia..........oovuenuann. 92 BariBalia...........covvnnet 218
Dira Harwa....ooovvveninnnnn, 71 Dira Harwa.......ocvvvunnn.. 119
District.............co0vveue 230 District......... rereeaeaa, 363

It may be noticed that the average amount borrowed per family and per bor-
rowing family i8 consistently high in five villages, namely, Luxmipur, Pahasara-
Mubarakchak, Maniappa and Bangama. The relatively high borrowings in these
villages may be studied in context of the greater necessities for farm operations.
In these villages the size of farm business as measured by the value of gross produce
and the size of cultivated holdings was also high.
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Table 4.6 shows the villages arranged in the descending order of the average
amount borrowed per family among different classes of cultivators.

TABLE 4.6—BORROWINGS AMONG FOUR CLASSES OF CULTIVATING FAMILIES
[ General Schedule data ]

BIG CULTIVATORS LARGE CULTIVATORS MEDIUM CULTIVATORS SMALL CULTIVATORS
Am- Am- Am- Am-
Village ount Village ount Village ount Village ount
(Rs) (Rs) (Rs) (Rs)
Pahasara...... 1,277 | Pahasara..... 662 | Luxmipur. ... 495 | Chakman. 249
singh
Maniappa 1,170 | Maniappa.... 594 | Mubarakchak. 433 | Pahasara..... 119
Bangama. 1,115 | Bangama..... 536 | Pahasara..... 204 | Mubarakchak. 109
Luxmipur 350 | Luxmipur. ... 406 | Chakmansingh 189 | Luxmipur.... 104
Bari Balia.. .. .. 185 | Chakmansingh 297 | Maniappa. ... 141 | Maniappa. ... 98
Dira Harwa.... 73 | Mubarakchak. 200 | Bangama..... 126 | Dira Harwa... 57
Chakmansingh . 27 | Beri Balia.... 175 | Dira Harwa... 84 | Bangama..... 48
Mubarakchak. . — | Dira Harwa... 69 | Bari Balia.... 75 | Bari Balia.... 33
District...... 721 | District..... 416 | District..... 201 | District..... 8l

The borrowings per family decline sharply as we move from big cultivators to
small cultivators. The average borrowings per family among big cultivators ranged
between Rs 1,100 and Rs 1,300 in Bangama, Maniappa and Pahasara, mainly on
account of heavy borrowings by a few Bhumihar Brahmin cultivating families. In
Bari Balia and Luxmipur it was Rs 185 and Rs 350 per family. In other villages
it was below Rs 75. Among large cultivators, the average borrowings per family
ranged between Rs 400 and Rs 670 in Luxmipur, Bangama, Maniappa and Pahasara.
In Bari Balia, Mubarakchak, and Chakmansingh it ranged between Rs 175 and
Rs 300. In the case of medium cultivators, the highest average borrowings per
family were at Rs 495 in Luxmipur and lowest at Rs 75 in Bari Balia. The average

borrowings of small cultivators were highest at Rs 249 in Chakmansingh and lowest
at Rs 33 in Bar Balia.

Table 4.7 shows the villages arranged in the descending order of the borrowings
per borrowing family among four classes of cultivating families.

The borrowings per borrowing family were Rs 1,217 among big cultivators,
Rs 713 among large cultivators, Rs 316 among medium cultivators and Rs 119
among small cultivators. The borrowings per borrowing family in the case of big
and large cultivating families were significantly high in Pahasara, Maniappa and
Bangama which were due to heavy borrowings by a few big Bhumihar Brakmins. In
majority of the villages the average borrowings per borrowing family among medium
cultivators ranged between Rs 158 and Rs 277, the highest borrowings per family
being Rs 804 in Luxmipur. The average borrowings per borrowing family amongst
small cultivators ranged between Rs 76 in Dira Harwa and Rs 262 in Mubarakchak.
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TABLE 4.7—BORROWINGS PER BORROWING FAMILY AMONG FOUR CLASSES
OF CULTIVATORS

[ General Schedule data ]

BIG CULTIVATORS LARGE CULTIVATORS MEDIUM CULTIVATORS SMALL CULTIVATORS
Am. Am- Am- Am-
Village ount Village ount Village ount Village ount
(Rs) (Rs) (Rs) (Rs)
Pahasara...... 2,756 | Mubarakchak | 1,200 | Luxmipur. ... 804 | Mubarakchak 262
Maniappa..... 1,995 | Pahasara..... 1,180 | Mubarakchak 704 | Chekmansingh 249
Bangama...... 1,338 | Maniappa.... |'1,149 | Pahasara..... 277 | Luxmipur.... 168
Luxmipur..... 613 | Luxmipur. ... 775 | Chakmansingh 252 | Pahasara....-| 163
Bari Balia..... 554 | Bangama..... 742 | Maniappa. ... 205 | Maniappa. ... 130
Dira Harwa. ... 145 | Chakmansingh 445 | Bangama..... 199 | Bari Balia.... 95
Chakmansingh 80 ( Bari Balia.... 373 | Bari Balia.... 169 | Bangama..... 78
Mubarakchak. . - | Dira Harwa... 127 | Dira Harwa... 158 | Dira Harwa... 76
District...... 1,217 | District..... 713 | District..... 316 | District..... 19

4.1.3 The share of the different classes of cultivators in the total borrowings

Table 4.8 shows the borrowings of cultivators and non-cultivators in relation
to the total borrowings of rural families.

TABLE 4.83—BORROWINGS AMONG CULTIVATING AND NON-CULTIVATING
FAMILIES IN RELATION TO THE TOTAL BORROWINGS OF ALL FAMILIES

[ General Schedule data. In per cent ]

BORROWINGS OF THIS
BORROWINGS OF :ﬁ:;;‘g:i:s GROUP AS PERCENTAGE
PERCENTAGE O OF THE TOTAL BORROW-
BORROWINGS OF CULTIVATORS INGS OF ALL FAMILIES
Village . .
Big Large Medium Small All Non-
culti- culti- culti- culti- culti- culti-
vators vators vators vators vators vators
1 2 3 4 5 6
Bari Balia................. 20-6 570 32:0 11:0 57-6 42-4
Chakmansingh............. 1-1 37-2 31-6 31-2 38-6 61-4
Maniappa.......coininnn 44-4 67-6 21-2 11-2 82-7 17-3
Mubarakchak.............. - 25-7 60-3 14-0 42-7 57-3
Bangama.................. 50-4 72-6 20-9 6:5 83:2 16-8
Dira Harwa............... 10-2 29-0 47-0 24-0 75-8 24-2
Luxmipur................. 10-4 | 36:2 [ 64-6 9:2 73-4 26-6
Pahasara................. 40-6 631 257 11-2 90-3 9-7
District.................. 32-1 55-2 34-1 10-7 81-3 18-7

Of the total borrowings in the district, 81-3 per cent was accounted for by
cultivating families and 18-7 per cent by non-cultivating families. In Chakman-
singh and Mubarakchak, non-cultivating families, however, accounted for a greater
proportion of the borrowings. In Bari Balia also, the share of the non-cultivating
families in the total borrowings was relatively high at 42-4 per cent. In the re-
maining five villages their respective shares were either a little over or under 26
per cent.
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Considering the relative share of each of the different classes of cultivators in
the total borrowings of the cultivating families, it is observed that big cultivators
accounted for 32-1 per cent, large cultivators 55-2 per cent, medium cultivators
34-1 per cent and small cultivators 10-7 per cent. However, in Maniappa, Bangama
and Pahasara, big cultivators accounted for 40 to 50 per cent of the total borrowings.
The large cultivators accounted for 72- 6 per cent of the total borrowings in Bangama,
63-1 per cent in Pahasara and 676 per cent in Maniappa. The medium cultivators
accounted for 60-3 per cent in Mubarakchak and 54-6 per cent in Luxmipur. This
heavy concentration of borrowings in one or two groups lends support to the findings
that heavy borrowings by a few families in those villages made the average borrowing
per family diverge considerably from the district average.

4.2 SIZE OF BORROWINGS
The size of expenditure on different items, namely, capital expenditure on farm,
non-farm business expenditure and family expenditure may have some bearing on the
volume of borrowings during the year. Table 4.9 gives data on total borrowings and
expenditure on major items.

TABLE 4.9—BORROWINGS AND EXPENDITURE ON MAJOR ITEMS
[ General Schedule data. Amount in rupees per family ]

Capital Capital
b::t::v- expenditure | expenditure Family e;l' 0:::"_

Group inr A in in non-farm | expenditure :u re

8 agriculture business

1 2 3 4 5

Big cultivators.............. 721 758 2 1,677 2,437
Large cultivators............ 416 406 1 903 1,310
Medium cultivators.......... 201 88 - 297 385
Small cultivators............ at 26 - 161 187
All cultivators.............. 230 166 - 441 607
Non-cultivators............. 59 1 2 142 145
All familjes ............... 149 88 1 300 369

There is a broad correspondence between the level of expenditure and the size
of borrowings. As the average capital expenditure on farm and family expenditure
tends to decrease from big cultivators to small cultivators, the average borrowings
per family also tend to decrease par: passu.

A comparison of the size of borrowings with the average expenditure for capital
investment in agriculture and on specified items of family expenditure in each of the
villages has been made and the data are presented in Table 4.10 on page 40.

The data reveal that there is a broad correspondence between large expenditure
on the one hand and heavy borrowings on the other hand, particularly in
Pahasara, Maniappa and Luxmipur.
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TABLE 4.10—CAPITAL EXPENDITURE ON FARM, EXPENDITURE ON SPECIFIED
ITEMS OF FAMILY EXPENDITURE AND BORROWINGS OF ALL FAMILIES

[ General Schedule data. Amount in rupees per family ]}

Capital Expenditure
expenditure on specified Borrowings
Village on farm items of family

expenditure
1 2 3
BariBalid....ooovuiiieiiniinniiiiiiiiinenna, 27 271 58
Chakmansingh........oovviiiiiiiiiiinninian, 32 282 173
Maniappa.......... 60 404 184
Mubarakchak 70 528 143
Bangama....c.cocoivrerreriranrriisscnnnans NI 69 216 152
Dira Harwa..ovooiviiiieiiniiecinenicineanenss 15 144 56
LuXmipur. cooeeiieiiinienneiaonarsanssansaons 131 331 183
Pabasara.....oovviiiiiiiiiiii it 144 498 209
District........c.oooiiiiiiiinenninnnss eeaens 88 300 149

With the data collected in the intensive enquiry, we may see whether borrowings
and repayments show any seasonality. Table 4.11 shows the months in which loans
were borrowed, as also the months in which these were fully repaid.

TABLE 4.11—LOANS BORROWED AND FULLY REPAID DURING THE YEAR 1951-2
BY THE SELECTED CULTIVATORS CLASSIFIED ACCORDING TO THE MONTH OF
BORROWING AND REPAYMENT

[ Intenslve enquiry data. Amount In rupees per family)

1954 1952
Total
am-
Strata Sep- ount
Aug- Octo- | Nove-| Dece- | Jan- | Febr- bor-
April| May | June | July | “,.¢ "ge":' ber | mber | mber | vary | uary |Merch N":I.d
an
fully
repaid
1 2 3 4 b [] 7 8 [} 10 11 12 13
Month of borrowing
Upperstrata......... 17-0 | 0-1 - - - -118:6 | 1-4| 24-3 ) 30-9 -1 36939
Lower strata......... . 9-7 | 14-5 0-2, 0-8 - - | 24-2 7-3 - - - - | 65:7
All cultivators. ..... 13:31 731 01| 49 - ~120-4 311221 158 -{ 1-0l79-8
Month of repayment
Upper strata......... - - - - - - 2-4 - 9:7116-4(16-0 40-4 | 93-9
Lowerstrata......... - - - - - - -| 97| 0-3| ©-7| ©0-7]936-3| 657
All cultlvators...... - - - - - -1 12| 48| 5.0 130129 ]| 42.9| 798

Most of the borrowings of the families in the upper strata were during the period
from October 1951 to January 1952. In the case of families in the lower strata more
than 50 per cent of the amount was borrowed during the period from April to July
1951, i.e., when the preparations for sowing of bhadot and aghani crops are undertaken.
The repayments of these loans were concentrated in the period from December 1951
to March 1952. Though there is marked seasonality in the case of repayments,

borrowings do not appear to have been influenced to that extent by seasonal
factors.



BORROWINGS 41

4.3 PURPOSE OF BORROWING

The data relating to purpose of borrowing were obtained separately through
blocks 3 and 5 of the General Schedule. In block 3, questions were asked
relating to total expenditure incurred during the year on certain specified
items together with their source of finance including borrowings. In block
5, the information relating to borrowings contracted during the twelve-
month period preceding the month during which the enquiry was conducted and
the purpose for which each of the loans was borrowed was obtained. In the former
block, an exhaustive classification of purposes of borrowing was not provided while
in the latter, information regarding borrowing for all purposes for which they were
contracted was obtained. It will, therefore, be possible for us to compare the manner
in which the funds borrowed were actually utilized with the declared purposes of
borrowing. Table 4.12 compares the borrowed amounts utilized during the year of
the Survey for various purposes with the amounts declared to have been borrowed
during the year of the Survey for these purposes.

TABLE 4.12—BORROWINGS AS A SOURCE OF FINANCE AS COMPARED TO
DECLARED PURPOSES OF BORROWINGS

[ General Schedule data. Amount in rupees per family ]

Borrowings Declared
Item as a source purposes of
of finance borrowing
Capital expenditure in agriculture................... 27 27
Capital expenditure in non-farm business............. - -
Current expenditure on farm............coonevenn.. . -
Family expenditure.............covviiiiiiininn., 100 1Q5
Other expenditure.........ccvvveiienrnennacaannnas - 17

There appears to be a general correspondence between the two sets of data
except in regard to minor difference in the family expenditure and other expenditure.
The difference in the case of family and other expenditure was due to the difference
in the coverage of the two sets of data. In one block only specified items of family
expenditure were taken into account while in the other block respondents were
required to declare all purposes of borrowing.

Table 4.13 gives the data relating to purposes for which different groups of
cultivators borrowed during the year.

Considering the total average borrowings of rural families, it is observed that the
borrowings for family expenditure accounted for 70-4 per cent of the total borrowings
and capital expenditure and other purposes accounted for 18-3 per cent and 11-3
per cent, respectively: In the case of cultivating families about two-thirds of the bor-
rowings were for family expenditure while in the case of non-cultivating families
entire borrowings were for family expenditure. Class-wise analysis of the cultivating
families reveals that about four-fifths of borrowings of small cultivators and about
two-thirds of borrowings of large cultivators were for family expenditure, while a
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little more than one-sixth of borrowings of small cultivators and about one-fourth
of borrowings of large cultivators were for capital expenditure on farm. Borrowings
for other purposes formed 23-7 per cent in the case of medium cultivators because
a few families in this group reported large expenditure on account of litigation.

TABLE 4.13-BORROWINGS ACCORDING TO VARIOUS PURPOSES : GROUP-WISE
[ General Schedule data. Amount in rupees per family ]

BORROWINGS FOR
Total .
G borrow- | Copital Current | Non-farm Family
roup ings expendi- | expendi- | business expen. Other
ture on ture on expen- (pe purposes
. diture
farm farm diture
1 2 3 4 5 6

Big cultivators.............. 721 171 - - 496 55
(100-0) (23-7) =) -) (68-7) (7-6)

Large cultivators............ 416 104 - - 270 42
: (100-0) (25-1) -) -) 64-7) (10-2)

Medium cultivators.......... 201 39 - - 114 48
(100-0) (19-6) -) -) (56-7) (23-7)

Small cultivators............ 8l 14 - - 66 1
(100-0) (17-4) -) =) (81-6) (1-0)

All cultivators.............. 230 52 - - 147 32
(100-0) (22-4) -) (-) (63-8) (13-8)

Non-cultivators. . ........... 59 - - - 59 -
(100-0) ) ) (=) | (100-0) (=

All families............... 149 27 - - 105 17
(100-0) (18-3) ) ) (70-4) | (11-3)

(Figures within brackets denote percentages to total)

44 BORROWINGS AND INTEREST RATE

Table 4.14 shows the borrowings of selected cultivators classified according to
the rate of interest.

A large proportion of the loans in the district were contracted at very high rates
of interest. Only loans borrowed from institutional sources were charged lower
rates of interest. Nearly 9 per cent of the borrowings of the upper strata cultivators
and about 2 per cent of the borrowings of the lower strata cultivators did not bear any
interest. Amounts borrowed at rates of interest 1anging between 3} per cent and
7 per cent formed about 15 per cent of the total amounts borrowed in the case of
upper strata cultivators and about 4 per cent in the case of lower strata cultivators.
These loans were borrowed from various institutional agencies which charge a uniform
interest rate of 6} per cent per annum. Borrowings contracted at interest rates
ranging between 18 per cent and 25 per cent formed about 38 per cent of the total
borrowings in the case of upper strata cultivators and about 60 per cent in the case
of lower strata cultivators. Loans bearing interest of 35 to 50 per cent formed
about 23 per cent of the total borrowings of the cultivating families.
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TABLE 4.14—BORROWINGS OF SELECTED CULTIVATORS CLASSIFIED
ACCORDING TO RATE OF INTEREST

[Intensive enquiry data. Amount in rupees per family]

Rate of interest Upper Lower All
per annum strata strata cultivators

b1 N 13-9 3-3 8-6
(8-8) (2-3) (5-8)

Lessthan 3} percent.........coovvvvininnn. - - -
(-) ) (-)

33-7 percemt...........iiiiiiiiinnn, 240 5-1 14-5
(15-2) (3-6) (9-7)

7-10 perceml.......oiiiiiiiiiiiiianas 24 - 1-2
(1:5) -) (0-8)

10 -123 percenl.....ooviiiiiiinniinannn 6-5 14-6 10-5
(4-1) (10-4) (7:0)

123-18 percemt........c.oiviiiiiiinnnn. - - -
(-) (-) (-)

18 -25 percemt.......oooiiiriiiinnninn, 60-3 85-1 72-7
(38-2) (60-3) (48-7)

25 35 percent...........ciiiiiiinian, 0-2 - 0-1
(0-1) (-) (0-1)

35 50 perceml............iiiieniinnn 36-8 33-0 349
(23-3) (23-4) (23-4)

50 percentand above...............oiuan, - - -
. (-) -) (-)
Unspecified. ....oovviiiiiiiiiiiiiiinnenn. 13-6 - 6-8
(8-6) ) (4-6)
Total........oovitiiiiiiiiiiiieeiian 1S7-7 141-0 149-3
(100-0) (100-0) (100-0)

(Figures within brackets denote percentages to total)

45 NATURE OF BORROWINGS
In the preceding chapter we discussed duration for which debt was outstanding ;
in this section we shall dwell on the duration of loans which were borrowed and
fully repaid during the year. Table 4.15 gives the data on cash loans borrowed and
fully repaid classified according to duration.

TABLE 4.15—CASH LOANS BORROWED AND FULLY REPAID DURING THE YEAR
APRIL 195|—MARCH 1952: AMOUNT CLASSIFIED ACCORDING TO DURATION OF
LOANS AMONG THE UPPER AND LOWER STRATA CULTIVATORS

[Intensive enquiry data. Amount in rupees per family]

Total DURATION
am- |
ount i
borr- Twe-
Strata owed| One | Two | Three| Four | Five | Six |Seven|Eight| Nine | Ten |Eleven Ive
and | mOn- | MOD- | MON- | MOD- | MOR- | MOD- | MON- [ MON- | MON- | MOR- | MOD- | - o
fully { th ths ths ths ths ths ths ths ths ths the th
re- 8
pald
1 2 3 4 5 [] 7 8 (] 10 11 12 13
Upper strata 93-9| 3-65656-2|12.8| 0-4| 40| 2-4 - ~|145]| 01 - -
Lower strata 65-7 - - -]126-7|14:6 | 0-2 - -1 9:7]14-5 - -
All cultlvators ...... 798| 1-8|27-6| &4 135 1-3 - -1 121 73 - -




44 MONGHYR

In the case of upper strata cultivators, a greater proportion of loans was of
a very short duration lasting upto 6 months. Only in a few cases the duration of
the loans was upto 9 months. In the case of lower strata cultivators, most of the
loans were for periods of 4 to 6 months.

Table 4.16 shows the borrowings of selected cultivators classified according to
security.

TABLE 4.16—BORROWINGS OF SELECTED CULTIVATORS CLASSIFIED
ACCORDING TO SECURITY
[ Intensive enquiry data. Amount in rupees per family ]

SECURITY
Total

am- Bul- Gua- Secu-

Strate ount P"'l lion |Immov-{ Mov. Govern-| v, e | Com- |rantee | Other | rity

A ::"'; tooe | end ;:’}: ;‘:lf Shares :Z’&E’ ance | modl- [ by | secu- | not
rity | Orha- | perty | perty rity | Polley | tles | IhEQ | ritles | spect-

1 2 3 4 b [ 7 8 [] 10 11 12
Upper strata..... ('|0501-o1) 180-1 (— 138 - (—) (— (— -) (—) (—) (183.77)

gz O | @y o O]l oo 6| 6| é :
Lower strata..... 141-0| 106-4 —) 127 (-) - -) - (— - — 22-0
(100-0)( (75-5) ) 9-0) ) ) - ) ) ) ) [5-6)
A‘“ cultivators..| 149-3] 118:2 - 13-3 - - - - - - - 17-8
(100-0){ (79-2) ) (8-9) -) ) ) ) ) ) ) [(11-9)

(Figures within brackets denote percentages to total)

For the cultivators as a whole, about 79 per cent of the borrowings were against
personal security and only about 9 per cent were against the security of
immovable property given under simple mortgage.

Table 4.17 shows the borrowings of selected cultivators classified according to
purpose-duration.

TABLE 4.17T—BORROWINGS OF SELECTED CULTIVATORS CLASSIFIED ACCORD-
ING TO PURPOSE-DURATION

[ Intensive enquiry data. Amount in rupees per family ]

AGRICULTURAL NON-AGRICUL-
TPURPOSES TURAL PURPOsES | CONSUMPTION | pengy.
ment | Other
Strata of old |purposes
Short- | Long- | Short- | Long- | Short- | Long- | debts
term term term term term term
1 2 3 4 5 (] 7 8
Upper strata........... 15-3 45-3 - - 51-2 25-0 - 20-9
9-7) |(28:7) -) (=) |(32:8) |(15-8) ) [U3.3)
Lower strata........... - 53-4 - - 27-9 11-9 - 47.8
) |@37-9) =) () |(19-8) | (8-4) ) |(33-9)
All cultivators........ 7-7 49-4 - - 39-6 18-4 - M-4
(5-1) [(33-1) -) (-) |(26-5) |(12-3) () |(23-0)

(Figures within brackets denote percentages to total)
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We have mentioned earlier that families in both the strata borrowed mainly
for agricultural and consumption purposes, Loans for long-term agricultural
purposes formed 28-7 per cent of the total amount borrowed in the case of upper
strata cultivators and 37-9 percent in the case of lower strata cultivators, while loans
for short-term agricultural purposes constituted only 9- 7 per cent of the total amount
borrowed in the case of upper strata cultivators. The lower strata cultivators
did not report borrowings for short-term agricultural purposes.

4.6 GRAIN LOANS

The practice of granting loans in kind does not appear to be widely prevalent
in the district. Only 2-4 per cent of the families in the upper strata cultivators and
4-8 per cent in the lower strata cultivators reported transactions in grain loans. The
number of loan transactions per reporting family in both the strata was only 1-0.
The quantity borrowed per reporting family in the upper strata was 80-8 seers which
was twice that in the lower strata. The commodities borrowed were rice in the
lower strata and pulses in the upper strata. All these grain loans were for purpose
of consumption only. None of the loans was reported outstanding.

4.7 CREDIT REQUIREMENTS
4.7.1 Purpose for which credit was required
Through a demand questionnaire, an attempt was made to obtain information
relating to the credit requirements of the cultivators for various development pur-
poses. The replies to the questionnaire have been tabulated and the relevant data
are presented in Table 4.18.

TABLE 4.18—CREDIT REQUIREMENTS FOR DEVELOPMENT PURPOSES
[ Intensive enquiry data. Amount in rupees per family ]

UPPER STRATA LOWER STRATA
Item
Expenditure | Credit needs | Expenditure | Credit needs
1. Purchaseofland...................... 67 128 1 1656
2. Increasing holding by tenancy®......... 26 20
3. Cultivation of costly but more remunera-
tiVe CTOPB® . . oo veviiiannniniiaaanns 3 -
4, Purchase of livestock.................. 61 68 47 78
6. Other capital expenditure on agriculture. 120 70 25 47
5:1 Purchase of implements and machi-
1 T) . 8 -
5-2 Bunding, land improvement and
) land reclamation............... e 1 .. -
65-3 Diggingofwells................. . 63 . 47
6'4 Other irrigation resources......... .. - .. -

* Information on actual expenditure on these items was not obtained,

It is evident that cultivators would prefer to utilize loans, if available, for three
main purposes, namely, purchase of land, purchase of livestock and digging of wells.
The average expenditure per family for purchase of land in the lower strata cultivators
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was negligible owing to their inability to provide the necessary funds out of their
own resources. But they were keen to increase the size of their holdings and it was
for this purpose they needed credit. The credit requirement for this purpose does
not appear to be large. The next important purposes are purchase of livestock and
digging of wells. The families in the upper strata also expressed a more or less
similar preference.

4.7.2 Difficulties in obtaining credit

When questioned whether they experienced any difficulty in obtaining credit,
34 families in the upper strata and 15 families in the lower strata stated that they
did experience difficulty in obtaining credit while only one family in the upper strata
stated that no difficulty was experienced in obtaining credit. The remaining 70
families did not answer the question.

4.1.3 Credit required at various interest rates
Table 4.19 shows the rates of interest at which the cultivators would like to
take loans, if available.

TABLE 4.19—CREDIT REQUIREMENTS OF THE SELECTED CULTIVATORS AT VARI-
OUS RATES OF INTEREST

[ Intensive enquiry data }

NUMBER OF CULTIVATORS WHO REQUIRED

Number of
Number | cultivators LOANS AT
of who did
Strata cultivators| not reply
investi- or gave | 3 percent| 3-4 per 4-5 per Above 5
gated |irrelevant | or less cent cent per cent
reply
1 2 3 4 5 [
Upperstrata................ 80 b4 10 ~ 4 12
Lowerstrata................ 40 28 6 - 1 b

Table 4.19 shows that only 26 families in the upper strata and 12 families in
the lower strata replied to the Demand Questionnaire 5. Fourteen responding
families in the upper strata and seven responding families in the lower strata ex-
pressed their desire to have loans at interest rates not exceeding 5 per cent. However,
the majority of the families both in upper and lower strata cultivators desired loans
at interest 1ate of 3 per cent or less.

4.7.4 Period for which credit was required

In regard to the period for which they would like to have loans, most of the
respondents preferred medium-term loans covering a period of 2 to 5 years. Only
1 family in the upper strata cultivators and 2 families in the lower strata cultivators
stated that they would like to have loans for a period of 1 to 2 years.

4.1.5 Security

As regards security, most of the cultivators were prepared to contract loans
on the security of immovable property owned by them. Only 2 lower strata culti-
vators expressed desire to borrow on personal security.
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In conclusion it may be observed that about 63 per cent of the cultivating families
in the district who reported borrowings during the year of the Survey accounted for
about 81 per cent of the total borrowings. The remaining 19 per cent of the borrow-
ings were accounted for by non-cultivating families and landless agricultural labourers.
The average borrowings of the cultivators were Rs 230, while average expendi-
ture on major items was Rs 607, of which Rs 441 was spent on specified items of
family expenditure. The borrowings of big and large cultivators were much higher
and were, mainly, resorted to by a few Bhumikar Brahamin families in some
villages. The borrowings of the cultivators were mainly meant for family expenditure.
The large cultivators borrowed Rs 270 and small cultivators Rs 66 for family expendi-
ture. The borrowings for family expenditure of the large cultivators and small
cultivators were about two-thirds and four-fifths of their total borrowings, respec-
tively. The borrowings of cultivators for capital expenditure on farm were about
22 per cent. The large cultivators made considerable borrowings for capital expendi-
ture on farm.



CHAPTER 5
REPAYMENTS

Repayments are made normally by people who borrow during the year or
have past debt. Therefore, the repayments are to be studied in relation to borrow-
ings during the year and debt outstanding at the beginning of the year. As the
collection of data in regard to debt was confined to the debt at the end of the year,
a relation needs to be established between three types of credit transactions,
viz., borrowings during the year, repayments during the year and the debt outstand-
ing at the end of the year. The proportion of families reporting repayments, the
proportion of families reporting repayments to the number of borrowing families
and the proportion of families reporting repayments to the number of indebted
families are the three measures which could be used for studying the extent of repay-
ments. The magnitude of repayments can be measured in terms of average repay-
ments per family, average repayments per repaying family, repayments as proportion
of borrowings during the year, and repayments as proportion of debt plus repayments.
The amount of the outstanding debt at the beginning of the year plus borrowings
during the year represents the amount in relation to which repayments might have
been made ; this total is equal to the outstanding debt at the end of the year plus
repayments made during the year.

Repayments in any period of time are dependent generally on the borrower’s
ability to repay and on the terms and conditions of the loans. In case the loans have
been taken for medium-term or long-term purposes, the repayments will be only in
small instalments spread over a number of years. If, however, the loans are borrowed
for current business operations, repayments will usually take place in large instal-
ments soon after the harvesting of crops. Further, the repayments are also related
to the agencies from which the money has been borrowed. The repayments may be
regular and systematic in cases where the loans have been borrowed from institutional
agencies like Government, co-operative institutions, etc., whereas in the case of
borrowings from private agencies the repayments may not be so systematic and
regular. In few cases, repayments might be made out of forced or voluntary sale
of assets.

An important factor which is relevant to the data under consideration is that
a major part of the debt is of comparatively recent origin. This fact may be studied
in relation to the comparatively low level of outstanding debt at the beginning of the
year and the period for which the debt has remained outstanding, the data for which
are given in Chapter 3. The comparatively recent origin of the existing debt would
mean that the repayments requirements of all medium-term and long-term loans
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included in it would be a small proportion of the total outstanding debt on this
account.

The discussion above emphasizes caution in interpreting the data relating to
repayments, and it is difficult to judge repayment performance during the year in
the light of the data relating to that year alone. The extent to which the year is
abnormal is a necessary factor in determining the adequacy or otherwise of repay-
ment performance during the year. The normal course of contraction of debt and
its liquidation may be interrupted by extraordinary times in which the debt burden
as a whole increases because of decline in receipts due to unfavourable weather
conditions or due to sudden fall in prices ; and borrowing becomes a factor by which
the requirements of production and consumption, as normally established, are main-
tained as far as possible, in spite of the fall in income. Or, as pointed above, a con-
tinuous increase in the level of debt with comparatively low repayments may indicate
the beginning of a period of progressive capital development.

5.1 PROPORTION OF REPAYING FAMILIES
It has been noticed in the preceding chapter that the proportion of borrowing
families differed from village to village. The proportion of repaying families also
varied over a wide range. In Table 5.1 we give the data in respect of the proportion
of repaying families among cultivators, non-cultivators and rural families and among
four classes of cultivating families.

TABLE 5.1 —PROPORTION OF REPAYING FAMILIES
[ General Schedule data. In per cent]

Big Large Medium Small All Non- All
Viiiage cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families
1 2 3 4 [] 6 7

Bari Balia. ...... - 1.3 5-8 10-0 5-7 3-0 40
Chakmansingh. .. 33-3 44 -4 41-7 44-4 43-3 19-2 25-9
Maniappa....... 41-4 32-2 45-2 33-3 37-7 38-7 38-1
Mubarakchak.. .. - 8-3 30-8 - 135 6-9 85
Bangama........ 50-0 444 18-2 56 22.4 31-9 26-7
Dira Harwa...... - - - - - 3-6 1-8
Luxmipur. ...... - 9-5 - - 2.9 - 1-1
Pahasara........ 9-8 11-4 8-6 5-7 8-6 1-8 58
District........ | 157 16-7 7-6 3-8 9-1 9-0 9-1

The overall proportion of repaying families did not show any significant varia-
tions among cultivators and non-cultivators. The proportion centred round 9
per cent for cultivators as well as for non-cultivators. Considering the village-wise
proportions, the proportion of repaying families among rural families was relatively
very high in three villages, namely, Maniappa (38-1 per cent), Bangama (26-7 per
cent) and Chakmansingh (25-9 per cent). Similar trend was also noticed in the
case of non-cultivating families. There was no repaying family among cultivators in
Dira Harwa and among non-cultivators in Luxmipur. In the remaining villages

I
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except Maniappa and Bangama, the proportion of repaying families was higher among
cultivators than among non-cultivators. However, the disparity between propor-
tions of non-cultivating and cultivating repaying families was narrower in Maniappa
than in Bangama. In Chakmansingh, Maniappa, Bangama and Pahasara all the
four classes of cultivating families reported repayments. In Mubarakchak, Dira
Harwa and Luxmipur small cultivators did not report any repayments.

52 PROPORTION OF REPAYING TO BORROWING FAMILIES
Table 5.2 gives the proportion of repaying families to borrowing families among
cultivators, non-cultivators and rural families and among four classes of cultivating
families.
TABLE 52— PROPORTION OF REPAYING TO BORROWING FAMILIES
[ General Schedule data. In per cent]

Big Large Medium Small All Non.- All
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families
1 2 3 4 5 6 7

Bari Balia. ...... - 2.7 13-0 28-6 13-5 7-7 929
Chakmansingh... | 100-0 66-7 55-6 44-4 54-2 27-8 35-9
Maniapps. . ..... 70-6 62-2 65-8 43-9 57-4 53-6 55.7
Mubarakchak. ... - 50-0 500 - 33-3 13-8 17-8
Bangama........ 60-0 61-6 286 9-1 34-2 53-6 42-4
Dira Harwa...... - - - - - 5-3 2-3
Luxmipur. .....,. - 18-2 - - 50 - 2-4
Pahasara........ 21-1 20-3 11-7 7-9 12-6 5-4 10-8
District........ 26-6 28-6 12-0 51 14-4 17-9 159

In majority of the villages, the proportion of repaying families to borrowing
families was generally higher among cultivators than among non-cultivators. The
proportion both among cultivators and non-cultivators stood higher in Maniappa,
Chakmansingh and Bangama than in the remaining villages.

5.3 PROPORTION OF REPAYING TO INDEBTED FAMILIES
In the preceding section repaying families were considered in relation to borrow-
ing families. Some of the families who repaid during the year might not have
borrowed during the year. Repayments should, therefore, be related to the total
indebted position also. Table 5.3 on page 51 shows the proportion of repaying
families to indebted families among cultivators, non-cultivators and rural families
and among four classes of cultivating families.

The proportion of repaying families to indebted families was fairly high both
among cultivators and non-cultivators in Chakmansingh, Maniappa and Bangama.
Nevertheless the proportion among rural families was significantly lower in Dira
Harwa and Luxmipur, which was mainly on account of the smaller number of families

reporting repayments.
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TABLE 5.3—PROPORTION OF REPAYING TO INDEBTED FAMILIES
[ General Schedule data. In per cent ]

Big Large Medium Small All Non- All
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families
1 2 3 4 5 ] 7

Bari Balia....... - 2-3 9-4 16-7 9-7 52 6-8
.Chakmansingh. .. 500 50-0 45:5 44-4 46-4 26-8 33-3
Manieppa. . ..... 57-1 467 53-1 36-7 46-0 42-5 44.-4
Mubarakchak.... - 50-0 44-4 - 29-4 11-8 15-3
Bangama........ 50-0 53-3 22-2 6-3 26-5 35-7 308
Dira Harwa...... - - - - - 4-1 1.7
Luxmipur....... - 15-4 - - 4-3 - 1-9
Pahasara........ 19-0 16-7 10-2 66 10-7 4-0 88
District........ 23-0 22-6 92-3 4-1 11-3 13-1 12-1

The proportion of repaying families to indebted families among big cultivators
varied from 500 per cent to 57 - 1 per cent in Chakmansingh, Bangama and Maniappa,
whereas the corresponding proportion in Pahasara was only 19-0 per cent. In the
remaining villages, big cultivators did not report any repayments. The highest
proportion was 53-3 per cent among large cultivators in Bangama, 53-1 per cent
among medium cultivators in Maniappa and 44-4 per cent among small cultivators
in Chakmansingh.

54 REPAYMENTS PER FAMILY

Hitherto, the proportion of repaying families, the proportion of repaying families
to the borrowing families, and the proportion of repaying families to the indebted
families, were discussed without considering the extent of the average repayments
made by the families in the different villages investigated. Table 5.4 gives the
data on average repayments per family among cultivators, non-cultivators and
rural families and among four classes of cultivating families in each of the selected
villages.

TABLE 5.4—REPAYMENTS PER FAMILY
[ General Schedule dats. Amount in rupees ]

Big | Large Medium Small All Non- Al
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families
1 2 3 4 b 6 7

Bari Balia....... - 1 10 2 5 1 2
Chakmansingh. .. 23 60 60 67 62 42 47
Maniappa....... 469 188 47 30 84 24 59
Mubarakchak. ... - 12 133 - 51 11 21
Bangama........ 83 46 14 22 27 4 17
Dira Harwa...... - - - - - 1 -
Luxmipur. ...... ~ 17 - - 5 - 2
Pahasara........ 89 55 17 7 25 2 16
District........ ) n 9 8 16 2 9y
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In Dira Harwa and Luxmipur, practically no repayments were reported, while
in -other villages the average repayments per family were below Rs 100 among
cultivators, non-cultivators and rural families. In almost all the villages repayments
per family worked out to be higher among cultivators than among non-cultivators.
The average repayments per family among cultivators were highest at Rs 84 in
Maniappa and among non-cultivators at Rs 42 in Chakmansingh. For rural families,
the average repayments per family were reported to be highest at Rs 59 in Maniappa,
whereas the repayments for the district as a whole were only Rs 9.

Among big cultivators, the highest average repayments per family were Rs 469
in Maniappa and lowest at Rs 23 in Chakmansingh. Among large cultivators also
the highest average repayments were at Rs 188 in Maniappa and lowest average
repayments were at Re 1 in Bari Balia. In the case of medium cultivators, the
average repayments per family ranged between Rs 10 in Bari Balia and Rs 133 in
Mubarakchak, and in the case of small cultivators, it ranged between Rs 2 in Bari
Balia and Rs 67 in Chakmansingh.

5.5 REPAYMENTS PER REPAYING FAMILY
The average repayments per family may not give a true picture of the size of
the repayments in as much as the families who did not either borrow during the year
or had debt at the beginning of the year would not report any repayments, and this
would result in reducing the size of repayments. Hence, the average repayments
per repaying family need be studied.

Table 5.5 gives the data on average repayments per repaying family among
cultivators, non-cultivators and rural families and among four classes of cultivating
families.

TABLE 5.5—REPAYMENTS PER REPAYING FAMILY
[ General Schedule data. Amount in rupees}

Big Large Medium Smaell All Non- All
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| familles
1 2 3 4 5 [] 7

Bari Balia....... - 70 173 24 87 26 . 57
Chakmansingh. .. 70 135 144 150 143 216 182
Manieppa....... 1,133 584 104 90 223 62 154
Mubarakchak.... - 150 433 - 376 159 242
Bangama........ 167 104 78 400 118 14 63
Dira Harwa...... - - - - - 20 20
Luxmipur....... - 175 - - 175 - 175
Pahasara........ 913 487 193 119 296 94 271
District........ 313 190 121 232 173 26 104

It is observed from Table 5.5 that among cultivators, the repayments per repay-
ing family varied from Rs 87 in Bari Balia to Rs 376 in Mubarakchak ; Dira Harwa
was an exception where no cultivating family reported repayments. The repay-
ments per repaying family among cultivators were below Rs 100 in Bari Balia,
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between Rs 100 and Rs 200 in Bangama, Chakmansingh and Luxmipur, between
Rs 200 and Rs 300 in Maniappa and Pahasara, and above Rs 300 in Mubarakchak.
Excluding Dira Harwa where no cultivator reported repayments and Luxmipur
where no non-cultivator reported repayments, in other villages except Chakmansingh
the repayments per repaying family stood generally higher among cultivators than
among non-cultivators. For the district as a whole, the repayments per repaying
family were Rs 173 among cultivators and Rs 26 among non-cultivators.

Analysing the figures for repayments per repaying family of different classes
of cultivators, it is noticed that the repayments among big cultivators were signi-
ficantly large at Rs 1,133 in Maniappa and at Rs 913 in Pahasara. These were lowest
at Rs 70 in Chakmansingh. Among large cultivators, the repayments per repaying
family were below Rs 100 in Bari Balia, between Rs 100 and Rs 200 in Bangama,
Chakmansingh, Mubarakchak and Luxmipur and significantly large at Rs 584 and
Rs 487 in Maniappa and Pahasara, respectively. Among medium cultivators, the
repayments per repaying family were below Rs 100 in three villages including the
two villages where the repayments were reported to be nil and varied between Rs 100
and Rs 200 in four villages except in Mubarakchak where repayments were highest
at Rs 433. Among small cultivators, the highest repayments per repaying family
were at Rs 400 in Bangama and lowest at Rs 24 in Bari Balia. No repayments were
reported by small cultivators in Mubarakchak, Dira Harwa and Luxmipur.

5.6 REPAYMENTS IN RELATION TO BORROWINGS AND OUTSTANDING DEBT
PLUS REPAYMENTS

We may consider the extent of repayments that have taken place in relation to
borrowings during the year and outstanding debt at the beginning of the year. The
amount of outstanding debt at the beginning of the year plus borrowings during the
year represents the total amount in relation to which repayments might have been
made. This total is equal to outstanding debt at the end of year plus repayments
during the year. Table 5.6 on page 54 shows the repayments as percentage of
borrowings and outstanding debt plus repayments among cultivators, non-
cultivators and rural families in each of the selected villages.

For the district as a whole, the proportion of repayments to borrowings worked
out to 6-8 per cent among cultivators, 39 per cent among non-cultivators and
6-3 per cent among rural families. The proportion of repayments to borrowings
in the case of rural families was significant in Maniappa, Chakmansingh and Mubarak-
chak. This proportion was slightly higher among non-cultivators than among
cultivators in Maniappa and Chakmansingh.

The proportion of repayments to outstanding debt plus repayments was 3-8
per cent among cultivators, 2-0 per cent among non-cultivators and 3-4 per cent
among rural families. The proportion of repayments to outstanding debt plus repay-
ments was also significant in Chakmansingh, Maniappa and Mubarakchak. The
Proportion in the case of cultivators was higher than in the case of non-cultivators
in all villages except Chakmansingh, where most of the non-cultivating families had
receipts from employment in railway workshop at Jamalpur.
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TABLE 5.6—REPAYMENTS AS PERCENTAGE OF BORROWINGS AND OUTSTAND-
ING DEBT PLUS REPAYMENTS

[ General Schedule data ]

PROPORTION OF REPAYMENTS PROPORTION OF BREPAYMENTS
TO BORROWINGS TO OUTSTANDING DEBT PLUS
REPAYMENTS
(Per cent) (Per cent)
Village
Culti- { Non-culti- All Culti- | Non-culti- All
vators vators | families | vators vators | families

1 2 3 4 [ 8
BariBalia.................. 5-4 2-0 39 2.0 0-7 1-4
Chakmansingh............¢. 25-9 28-4 27-4 140 16-9 15-7
Maniappa. .....ccoo0vvennn.. 31-9 320 31-9 13-6 9-2 12-6
Mubarakchak............... 201 10-1 14-4 14-8 7:2 10-4
Bangama................... 11-6 7-8 11-0 5-4 3-4 50
Dira Harwa,................ - 2-2 05 - 1-3 0-3
Luxmipur.......cc0o00vnuens 1-5 - 1-1 1-0 - 0-7
Pahasara................... 80 3-4 7-6 4-2 1-4 39
Distriet................... 6-8 39 6-3 3-8 20 3-4

Table 5.7 gives the data on repayments as percentage of borrowings and out-
standing debt plus repayments relating to four classes of cultivating families.

TABLE 5.7—REPAYMENTS AS PERCENTAGE OF BORROWINGS AND OUTSTAND-
ING DEBT PLUS REPAYMENTS AMONG FOUR CLASSES OF CULTIVATING
FAMILIES

[ General Schedule data ]

BEPAYMENTS AS PERCENTAGE

OF
Group Outstanding
Borrowings debt plus
repayments
Bigeultivators. ......oiieiiiiiiiiiiiiiiiiiiiiiiiiieeienens 6-8 4-3
Large cultivators. ..o reeen 7-6 4:3
Medium cultivators. ..covveeiriinieeriesiaescrseassssnnssase 46 2-6
Small cultivators. ... vvseirieenreerereeassneaasiasssannonnss 10-0 4-3
All cultivators. . . vuveiiieiieirreansenneconsescassoneonnanes 6-8 3-8
Non-cultivators. s souereeriseressrnersonesenenassssssecanns 3-9 2-0
Allfamilies. ......oooiiiiiiiiiiiiiiiiiiiiiiiisnsansnsaes 6-3 3-4

From a comparison of proportions of repayments to borrowings with that of
outstanding debt plus repayments, it is observed that the repayment performance
in the district as a whole was significantly low and strikingly lower among non-
cultivators. This may be on account of the fact that the borrowings during the
year were not mainly resorted to for productive purposes like current and capital
expenditure on farm. A large proportion of the borrowings were made for family
expenditure (vide Chapter 4, Table 4.13).
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The foregoing discussion is based upon the data collected in the General Schedule
where the data on repayments were not collected separately for the loans outstanding
and the borrowings during the year. However, in the intensive enquiry the data
on repayments were collected for the loans outstanding as well as for the borrowings
during the year. Table 5.8 gives the relevant data.

TABLE 5.80—REPAYMENTS CLASSIFIED ACCORDING TO PRINCIPAL AND
INTEREST

[ Intensive enquiry data ]

P,"°P°'E AMOUNT REPAID PER FAMILY Amount
Number tllo:no borrowed
of loans to?var?is and fully
outstand- hich re repaid
Strata ing per | ¥ t. Total | Principal | Interest |during the
cultivat- pa{;:;n 8 year
ing family [ - de per family
(Per cent) (Rs) (Rs) (Rs) (Rs)
1 2 3 4 5 ]
Upper strata - 93-9
1. Loans outstanding for one
yearorless............. 0-6 - - - -
2, Loans outstanding for
more than one year....... 0-5 0-4 0-2 0-2 -
Lower strata 65-7
1. Loans outstanding for :
one year or less.......... 0-7 - - - -
2. Loans outstanding for
more than one yesar...... 06 0-4 - - -
All cultivators 79-8
1. Loans outstanding for
oneyearorless.......... 0-7 - - - -
2. Loans outstanding for
more than one year...... 0-5 0-4 0-1 0-1 -

It is observed that practically no repayments were made towards the outstanding
loans, whereas Rs 79-8 were borrowed and fully repaid (including principal and
interest) during the year by all cultivators, the upper and lower strata cultivators
having borrowed and fully repaid Rs 93-9 and Rs 65-7 per family, respectively.

5.7 SOURCE OF FINANCE FOR REPAYMENTS

An important aspect of repayments is the means whereby these were financed.
If a significant part of the relatively small repayments are made by recourse to
borrowings or sale of assets, the position indicated thereby would be greatly different
from that indicated by repayments made through, say, current income. If a high
proportion of amount repaid is financed out of borrowings, then this may well indicate
a tendency towards refinancing of debt and consequently may imply that the burden
of debt is quite heavy. Therefore, the data collected in the General Schedule on
source of finance of certain items of expenditure including repayments were classified
into four major categories, viz., current income, past savings, sale of assets and
borrowings.
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Details relating to the source of finance for repayments collected through the
General Schedule as also in the intensive enquiry are given in Table 5.9.

TABLES5.9—SOURCE OF FINANCE FOR REPAYMENTS
[ Amount in rupees per family ]

SOURCE OF FINANCE FOR REPAYMENTS

Type of data Current Past Sale of | Borrow- Other Total
income | savings assets ings sources
1 2 3 4 b 6
General Schedule
All families................. 9-3 - 0-1 0-1 - 94
(98-7) ) 0-7) (0-6) )| (100-0)
Intensive enquiry
Upper strata................ 4.2 - - - 2.7 69
(61-0) -) -) ) (39-0) | (100-0)
Lowerstrata................ 31 - - - -~ 3-1
(100-0) ) -) -) ()| (100-0)
All cultivators.............. 3-7 - - - 1-4 50
(73-3) -) ) -} (26-7) | (100-0)

( Figures within brackets represent percentages to the total )

According to the General Schedule data, practically all the repayments of
rural families were financed from current income. No part of repayments was
financed from past savings. Only a negligible proportion of repayments was financed
from liquidation of assets and borrowings. The figures obtained for cultivators
in the intensive enquiry also showed a more or less similar trend for the source of
finance for repayments. All the repayments made by lower strata cultivators and
about three-fifths of repayments made by upper strata cultivators were financed
from current income. For about two-fifths of repayments made by upper strata
cultivators no particular source of finance was mentioned.

In conclusion, it may be remarked that the repayments per rural family during
the year were only Rs 9 as against Rs 149 which were borrowed during the year and
Rs 276 which represented outstanding debt plus repayments. The overall repay-
ments in Monghyr district were significantly low among rural families and strikingly
lower among non-cultivators. This is, perhaps, on account of the fact that the bor-
rowings during the year were not mainly made for productive purposes in agriculture,
but a large proportion of the borrowings were made for family expenditure. The
intensive enquiry data on outstanding debt also showed that about 58 per cent of the
debt of the cultivators was outstanding for family expenditure. However, the little
repayments made during the year were mostly financed from current income ; past
savings, sale of assets and borrowings as sources of finance for repayments were
insignificant.



CHAPTER 6

FAMILY EXPENDITURE

In this chapter we shall discuss some specific itemns of family expenditure of the
rural families. A study of family expenditure of the rural families assumes signi-
ficance in view of the fact that a significant proportion of borrowings of the rural
families more often than not takes place for meeting family expenditure, and any
study of the operation of the rural credit system which fails to take notice of the
important items of family expenditure and how these items of expenditure are
financed would be incomplete. The data relating to family expenditure were collected
through the General Schedule as also through the intensive enquiry. No attempt
was made to collect data relating to expenditure on current consumption account such
as expenditure on food, as the enquiry was not so much intended to study the family
budget in detail as to study rural credit and its system. It was also expected that
a large proportion of the borrowings would take place for expenditure on durable
consumer goods or on special occasions of family expenditure such as death, marriage
and other ceremonies, sickness, and litigation. The information, therefore, was
collected relating to certain specified items of family expenditure.

The specified items on which information was obtained were (1) expenditure on
construction and repairs of residential houses and other buildings, (2) expenditure
on purchase of household utensils, furniture, etc., (3) expenditure on purchase of
clothing, shoes, bedding, ete., (4) expenditure on death ceremonies, (5) expenditure
on marriage and other ceremonies, (6) medical expenses, (7) educational expenses,
and (8) litigation charges.

6.1 RECORDED ITEMS OF FAMILY EXPENDITURE

Table 6.1 shows the total expenditure per family on the above items, among

cultivating, non-cultivating and rural families in each of the selected villages.

TABLE 6.1 —TOTAL FAMILY EXPENDITURE
[ General Schedule data. Amount in rupees per family ]

. Cultivators Non-cultivators | All families
Village
1 2 3
BariBalia..........cooiiiiiiiiiiiiien.., 408 194 271
Chakmansingh......................oee 354 254 282
Maniappa.......cccoiiiiiiiiiiiiiiiia., 614 118 404
Mubarakchak..........cooitiviiiirennnn 1,235 303 528
Bangama.........oiiiiiiiiiiiiiiiiena, 300 113 216
Dira Harwa. ..o oo ioviinierniennnnnesn. 168 110 144
Luxmipur. coeeeeeiinniaiiiiioininsneesns 571 180 331
Pahasara........covvviieiinniinrninnrnnn 746 133 498
District. ...............coiiiiiiiiia.. 41 142 300
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The total family expenditure per rural family ranged from Rs 144 in Dira
Harwa to Rs 528 in Mubarakchak. In the case of non-cultivating families, the total
family expenditure per family varied between Rs 110 in Dira Harwa and Rs 303
in Mubarakchak. Inthe case of cultivating families, the highest total family expendi-
ture at Rs 1,235 was recorded in Mubarakchak and lowest at Rs 168 in Dira Harwa.
The conspicuously high family expenditure among cultivators in Mubarakchak was
mainly due to the village being comparatively prosperous and its proximity with
Monghyr town. The other reasons were that villagers had relatively larger culti-
vated holdings, and were engaged in such agricultural operations as growing of
vegetables. They were also occupied in subsidiary industries like poultry farming,
gur making, etc.

We may now consider overall figures of (1) the level of average expenditure
among different groups of cultivating and among non-cultivating families on various
items, and (2) the relative proportions of the expenditure on each of the items incurred
by these families. Table 6.2 gives the relevant data.

TABLE 6.2—EXPENDITURE ON SPECIFIED ITEMS OF FAMILY EXPENDITURE
[ General Schedule data. Amount in rupees per family ]

Const-
ruction
and Pur- Pur
repairs | chase of ) Marri- i
of resi- | house- clh 1::}110 of Deuath |age and | Medical Fi%l;cal Litiga- '.13- ::iall
dential | hold |® ?1 N8l cere- other | expen- e)l( : tion | eny-
Group houses | utensils, [ ,5%%% | monies | cere- ses PR~ | charges di P
and furni- bedtd 108, monies ges ture
other [ture, etc. ote.
build-
ings
1 2 3 4 [ 6 7 8 9
Big 433 40 222 58 471 140 207 99 1,677
cultivators...| (25-8) 24| (13-3) (3-5) | (28-9) (8-3) | (12-4) (5-9) | (100-0)
Large 191 22 159 43 260 74 94 61 903
cultivators...| (21-1) 2-4) | (17-6) (4-8) | (28-7) (8-2) | (10-5) (6-7) | (100-0)
Medium 33 8 80 26 67 26 8 49 297

cultivators...| (1I-0) | (2-7)| @7-0)| & 7| @2n| @9| @6/ 14| oo-o0
Small 24 6 8 14 3 1 161
cultivators...| (I5-1)| 38| 373 0| @3| &n| @0| (©-8)] 000

All 79 12 98 26 119 37 33 38 441
cultivators...| (I7-8) | (27| 22| & | @70 84| 75| (86 | 1000)
Non- 21 7 46 1 40 15 2 1 142
cultivators...| (14-8) | 49| 325 | (70| @82 @0-3)| (12| (©07)|100-0)
Al 51 10 73 19 82 26 18 21 300
families....| 17-1)| @-2)| @245 | 6-2| 27.3)| &8 60| (6-9 ] 000

( Figures within brackets denote percentages to total family expenditure )

The data reveal that, among the rural families, the expenditure on purchase of
clothing, shoes, bedding, etc., and on marriage and other ceremonies were most
important. Expenditure on marriage and other ceremonies accounted for a relatively
larger proportion of the total family expenditure among big and large cultivators,
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whereas in the case of medium and small cultivators and non-cultivators, expenditure
on purchase of clothing, shoes, bedding, etc., was more important. Expenditure
on construction and repairs of residential houses and other buildings was signi-
ficantly large in the case of big and large cultivators. The level of expenditure on
purchase of household utensils, furniture, etc., was higher in the case of big and large
cultivators than in the case of medium and small cultivators, but its proportion to
the total family expenditure was more or less the same in the case of the different
classes of cultivating families. This is true in the case of medical expenses also. The
expenditure on account of education is significantly large only among the big and
large cultivating families.

The average expenditure per family on each of the recorded items of family
expenditure indicated a consistent trend among four classes of cultivators, the
expenditure being high among big cultivators and low among small cultivators.

6.2 EXPENDITURE ON CONSTRUCTION AND REPAIRS OF RESIDENTIAL
HOUSES AND OTHER BUILDINGS

The expenditure on construction and repairs of residential houses and other
buildings may be said to reflect the levels of standards of living and/or physical
necessity on account of damage to houses caused by floods and other natural cala-
mities. Large-scale repairs may-also be undertaken after the rainy season. Table
6.3 shows the proportion of families reporting this expenditure, average expenditure
per family and per reporting family, among cultivators, non-cultivators and rural
families.

TABLE 6.3—EXPENDITURE ON CONSTRUCTION AND REPAIRS OF RESIDENTIAL
HOUSES AND OTHER BUILDINGS

[ General Schedule data ]

PROPORTION OF FAMILIES EXPENDITURE PER EXPENDITURE PER
BREPORTING EXPENDITURE FAMILY REPORTING FAMILY
(Per cent) (Rs) (Rs)
Village | cutti- | Non | an | cuti | Nen | an | cumi. | Nom- | an
vators | oo families| vators vators families| vators vators families
1 2 3 4 5 (] 7 8 L)
Bari Balia..... 27-5 19-5 22-4 43 18 27 157 92 121
Chakmansingh 53-3 43-6 46-3 66 56 59 124 128 126
Maniappsa. . ... 45-0 40-6 43-1 81 13 52 180 31 121
Mubarakchak..| 51-4 44-0 45-8 524 40 157 1,020 92 34
Bangama...... 87-9 72-3 81-0 102 13 62 116 18 76
Dira Harwa....| 17-5 12-7 156 () 5 6 33 43 36
Luxmipur. .... 88:2 85-2 86-4 64 30 43 72 35 50
Pahasara...... 78-7 83-7 80-7 134 30 92 171 36 14
District...... 65-3 64-8 65-1 79 21 51 120 32 79

All the villages in the district can perhaps conveniently be put into three broad
groups on the basis of the variations in the proportion of families reporting this
expenditure. In the first group fall two villages, namely, Bari Balia and Dira Harwa
where 15 to 25 per cent of the rural families reported expenditure on construction
and repairs of residential houses and other buildings. In the second group fall three
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villages, namely, Chakmansingh, Maniappa and Mubarakchak where nearly 40 to
50 per cent of the rural families reported this expenditure. The third group consists
of Bangama, Luxmipur and Pahasara where a very high proportion (above 80 per
cent) of families incurred this expenditure. Except Mubarakchak, Pahasara and
Bangama, in other villages the average expenditure per cultivating family on this
item was less than Rs 100. The high level of expenditure in Mubarakchak is
explained by the fact that a big cultivating family reported very heavy expenditure
on this item.

Table 6.4 gives the frequency distribution of cultivating families according to
the size of expenditure on construction and repairs of residential houses and other
buildings.

TABLE 6.4—FREQUENCY DISTRIBUTION OF CULTIVATING FAMILIES

ACCORDING TO THE SIZE OF EXPENDITURE ON CONSTRUC-

TION AND REPAIRS OF RESIDENTIAL HOUSES AND OTHER
BUILDINGS

[ General Schedule data ]

Proportion of
Size of expenditure N;.lml;f.r of families
amilies
(Per cent)
0 L 549 44-6
Below Rs 100 513 41-6
Rs 100-Rs 76 6-2
Rs 200-Rs ' 26 2-1
Rs 300-Rs 13 1-1
Rs 400-Rs 8 0-6
Rs 500-Rs 12 1-0
Rs 600-Rs 4 0-3
Rs 700-Rs 4 0-3
Rs 800-~Rs - -
Rs 900 - Rs 1,000 1 0-1
Rs 1,000 and above p 26 2-1
L1 -1 1,232 100-0

Out of 1,232 cultivating families investigated, 549 or 44-6 per cent did not
report any expenditure on this item, while 513 or 41-6 per cent of the cultivating
families reported expenditure below Rs100. Expenditure ranging from Rs 100
to Rs 400 on this item was reported by 115 or 9-4 per cent of cultivating families.
Twenty-six families or 2-1 per cent of the cultivating families reported expenditure
of Rs 1,000 or above,

6.3 PURCHASE OF DURABLE CONSUMER GOODS

In the General Schedule, the data were collected separately for purchase of
household utensils, furniture, etc., and for the purchase of clothing, shoes, bedding,
etc. The expenditure on these items have been grouped under one broad heading,
‘purchase of durable consumer goods’. The expenditure on purchase of durable
consumer goods may be regarded as representative of the level of general consump-
tion account. Insome ways, it may be regarded as a truer index of varying standards
of current consumption from village to village and from group to group than any
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other type of expenditure. Table 6.5 shows the expenditure on purchase of durable
consumer goods in each of the selected villages.

TABLE 6.5—EXPENDITURE ON PURCHASE OF DURABLE CONSUMER GOODS
[ General Schedule data. Amount in rupees per family ]

CULTIVATORS NON-CULTIVATORS ALL FAMILIES
Proportion of Proportion of] Proportion of
expenditure expenditure expenditure
on this item on this item on this item
to the total to the total . to the total
Village gvex:gie expenditure Avemge expenditure ;Aver:gp expenditure
8 {):re " | on specified exfen " | on specified x%)e ' | on specified
items of ure items of ure items of
family family family
expenditure expenditure expenditure
(Per cent) (Per cent) (Per cent)
1 2 3 4 5 6
Bari Balia............ 151 37-0 69 35-4 98 36-3
Chakmansingh........ 86 24-3 63 24-7 69 246
Maniappa............ 102 16-7 34 28-8 73 18-2
Mubarakchak......... 205 16-6 90 29-7 118 22-3
Bangama............. 84 28-0 43 38-4 66 30-4
Dira Harwa........... 76 45:2 50 45-2 65 45-2
Luxmipur............ 131 22-9 61 341 88 26-6
Pabasara............. 152 20-4 53 39-6 112 22-5
District............. tio 24-9 53 37- 4 83 27-7

For the district as a whole, the average expenditure per family on purchase of
durable consumer goods was Rs 110 for cultivators, Rs 63 for non-cultivators and
Rs 83 for rural families. One-fourth of the family expenditure of cultivating families
and a little more than one-third of the family expenditure of non-cultivating families
was incurred on this item. The average expenditure per rural family was highest
in Mubarakchak and lowest in Dira Harwa, whereas the proportion of expenditure
on this item to the total family expenditure was significantly low in the former
village and significantly high in the latter village, which may indicate that the families
in Mubarakchak are expending more on other items like medical expenses, educational
expenses, litigation charges, etc., than the families in Dira Harwa on account of
the former village being comparatively well developed.

6.4 EXPENDITURE ON DEATH CEREMONIES
Table 6.6 on page 62 shows the proportion of families reporting this expenditure,
average expenditure per family and per reporting family among cultivating, non-
cultivating and rural families.

About one-geventh of rural families reported expenditure on death ceremonies.
The proportions of cultivating, non-cultivating and rural families reporting expendi-
ture on death ceremonies were below 20 per cent in all villages except Bangama where
the proportion was 20-7 per cent among cultivating families, 23-4 per cent among
non-cultivating families and 21-9 per cent among rural families.



62

MONGHYR

TABLE 6.6—EXPENDITURE ON DEATH CEREMONIES
[ General Schedule data ]

PROPORTION OF FAMILIES

EXPENDITURE PER

EXPENDITURE PER

REPORTING EXPENDITURE FAMILY REPORTING FAMILY
(Per cent) (Rs) (Rs)
Village 1 cuyi. | Nom- | An | cui- | Non | Aw | cui | Nom- | Am
vators | o o families| vators vators [families| vators | o, families
1 2 3 4 5 6 7 8 9
Bari Balia..... 9-2 52 6-6 16 5 9 166 99 132
Chakmansingh 13-3 16-7 15-7 10 11 1l 76 65 68
Maniappa..... 11-4 8-0 10-0 42 7 27 366 92 272
Mubarakchak. . 8-1 12-9 11-8 7 11 10 82 83 83
Bangama...... 20-7 23-4 219 22 12 17 105 51 80
Dira Harwa....| 125 3-6 89 9 1 6 71 40 66
Luxmipur. .... 17-6 12-0 14-2 52 20 33 296 168 230
Pahasara...... 11-0 87 10-1 29 4 19 264 43 187
District...... 15.0 12-1 13-7 26 11 19 171 86 135

The expenditure on death ceremonies is likely to be determined, to a large extent,
by social conventions and patterns of behaviour than by any other considerations.

It, therefore, shows considerable variations from village to village.

The expenditure

per reporting cultivating family was lowest at Rs 71 in Dira Harwa and highest at

Rs 366 in Maniappa.

In the case of non-cultivating families, the expenditure per

reporting family was below Rs 100 in all the villages except Luxmipur where it was

Rs 168.

6.5 EXPENDITURE ON MARRIAGE AND OTHER CEREMONIES
Table 6.7 gives the proportion of families reporting this expenditure, the average
expenditure per family and per reporting family among cultivating, non-cultivating
and rural families.

TABLE 6.7—EXPENDITURE ON MARRIAGE AND OTHER CEREMONIES
[ General Schedule data ]

PROPORTION OF FAMILIES

EXPENDITURE PER

EXPENDITURE PER

REPORTING EXPENDITURE FAMILY REPORTING FAMILY
(Per cent) (Rs) (Rs)
Villsge | cutei. | o0 | An | culti- | Nor- | A | cumi | Non- | an
vators | .o |[families) vators | . families| vators | _. families
1 2 3 4 5 6 7 8 9

Bari Balia..... 99-6 93-3 95-6 130 66 89 131 70 23
Chakmansingh | 100-0 91-0 93-5 51 64 6l 51 71 65
Maniappa.. . . .. 82.7 | 84-9 | 836 264 40 169 319 47 202
Mubarakchak..| 97-3 94-8 95-4 286 61 115 294 64 121
Bangama...... 94-8 95-7 95-2 42 38 40 44 39 42
Dira Harwa.... | 100-0 | 100-0 |100-0 75 50 65 75 50 65
Luxmipur..... 97-1 87-0 90-9 125 41 73 129 47 8l
Pahasara...... 95-3 83-3 90-5 225 27 145 236 33 161
District...... 96-7 91-2 94-1 19 40 82 123 44 87

In all the villages, not less than four-fifths of the families reported expenditure
on marriage and other ceremonies. However, the expenditure per family in any
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village did not exceed Rs 286 among cultivators, Rs 66 among non-cultivators and
Rs 169 among rural families. The high proportion of the families reporting this
expenditure may be viewed in context of the celebration of popular festivals like
Durga Puja and Holi.

6.6 MEDICAL EXPENSES, EDUCATIONAL EXPENSES AND LITIGATION CHARGES

Table 6.8 gives the data on medical expenses, educational expenses and litiga-
tion charges among cultivating, non-cultivating and rural families in the selected
villages.

TABLE 6.8—MEDICAL EXPENSES, EDUCATIONAL EXPENSES AND LITIGATION
CHARGES IN SELECTED VILLAGES

[ General Schedule data ]

CULTIVATORS NON-CULTIVATORS ALL FAMILIES
Proportion of| Proportion of Proportion of
Average | expenditure | Average | expenditure | Average | expenditure
Village expendi- | on this item | expendi- | on this item | expendi- | on this item
ture per | to the total | ture per | to the total | ture per | to the total
family family family family family family
expenditure expenditure expenditure

(Rs) (Per cent) (Rs) (Per cent) (Rs) (Per cent)

1 2 3 4 5 6

Bari Balia........... 68 16-7 36 18-9 48 17-7
Chakmansingh....... 141 39-8 60 23-8 83 29-4
Maniappa........... 126 20-4 24 20-4 83 20-4
Mubarakchak........ 213 17-3 101 33-2 128 24-2
Bangama............ 51 17-0 7 .6-0 31 14-4
Dira Harwa.......... 2 1-4 3 2-4 2 1-7
Luxmipur........... 199 34-9 28 15-5 94 28-4
Pahasara............ 205 27-5 19 14-4 130 26-1

245 18 12.2 65 21-7

District............ 108

The level of expenditure on account of medical expenses, educational expenses
and litigation charges was significantly lower in Dira Harwa and Bangama, which
was mainly due to underdeveloped agricultural economy of these villages and social
backwardness of the villages. Table 6.9 on page 64 gives the proportion of families
reporting expenditure on these items and expenditure per family and per reporting
family among cultivating, non-cultivating and rural families and among four
classes of cultivating families.

About 41 per cent of the cultivating families and 33 per cent of the non-culti-
vating families reported medical expenses ; the average expenses per family worked
out to Rs 37 in the case of cultivators and Rs 15 in the case of non-cultivators. The
proportion of families reporting educational expenses was 2-6 per cent among non-
cultivators and 15 per cent in the case of cultivators, the average expenditure per
family in each of the groups being Rs 2 and Rs 33, respectively. In regard to liti-
gation charges, 7-9 per cent of cultivating families reported this expenditure, the
average expenditure per family for this group being Rs 38.
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TABLE 6.9—MEDICAL EXPENSES, EDUCATIONAL EXPENSES AND LITIGATION
CHARGES

[ General Schedule data ]

MEDICAL EXPENSES EDUCATIONAL EXPENSES LITIGATION CHARGES
Propor- Propor- Propor-
tion of Expen- | tion of Expen- | tion of Expen-
Q families Féfgle r:- diture | families %’.?in' diture | families %’l‘t}“f rr; diture
roup reporting per per [reporting lp:r © per [reporting per per
expen- - |reporting| expen- ., |reporting| expen- .. [reporting
diture family family | diture family family | diture family family
(Per (Per (Per
cent) (Rs) (Rs) cent) (Rs) (Rs) cent) (Rs) (Rs)
1 2 3 4 5 6 7 8 9
Big cultivators.| 60-0 140 232 34-8 207 596 29-1 99 341
Large culti-
vators....... 481 74 153 28-8 94 328 16-4 61 370
Medium culti-
vators...... 41-9 26 63 11-7 8 66 6-8 49 712
Small culti-
vators...... 32:9 14 42 6.1 3 52 0-6 1 217
All cultivators.| 41-1 37 90 15-2 33 216 9 38 477
Non-cvltivators.| 32-7 15 45 2-6 2 66 0-5 1 160
All families .. 37-1 26 71 9-2 | 18 197 4-4 21 466

6.7 SOURCES

OF FINANCE FOR RECORDED ITEMS OF FAMILY EXPENDITURE

Table 6.10 shows the family expenditure incurred on various items classified
according to source of finance.

TABLE 6.10—-SOURCE OF FINANCE FOR EXPENDITURE ON VARIOUS ITEMS OF
FAMILY EXPENDITURE : ALL FAMILIES

[General Schedule data. Amount in rupees per family]

SOURCE OF FINANCE

Current

Past

Sale of

Borrow-

Item income savings assets ings Total
1 2 3 4 5
1. Construction and repairs of residen-
tial houses and other buildings...... 38-0 - - 13-4 51-4
(73-9) (—) (-) | @61 | (100-0)
2. Purchase of household utensils,
furniture, etc......cccveiiiriaaen.. 9.2 - - 0-4 9.5
(96-2) (=) (=) (3-8) | (100-0)
3. Purchase of clothing, shoes, bed- :
ding,etc.......covvneeininiiaenn, 58-1 - - 15-4 73-5
(79-1) (-) (=) (20-9) | (100-0)
4. Death ceremonies.................. 7-3 - - 11-3 18-6
(39-3) (-) (=) (60-7) | (100-0)
5. Marriage and other ceremonies. . ..... 50-8 - - 30-9 81-7
(62-2) (=) (=) (37-8) | (100-0)
8. Medical expenses. .. ........oc00e.n 14-9 - - 11-6 26-5
(56-4) ) ) (43-6) | (100-0)
7. Educational expenses............... 17-8 - - 0-3 18-1
o 3 | ()| (=) | @n | oo
8. Litigation charges.........co0vvuen 3-8 - - 16-8 20-5
(18-3) (-) (=) 81-7) | (100-0)

(Figures within brackets denote percentages to total expenditure on the item)
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Except in the case of death ceremonies and litigation charges, a large proportion
of the expenditure on different items was financed from current income. Litigation
charges and expenditure on death ceremonies were financed from borrowings to
the extent of about 82 per cent and 61 per cent, respectively, whereas expenditure
financed from borrowings on marriage and other ceremonies and medical expenses
constituted about 38 per cent and 44 per cent, respectively. No item of expenditure
was financed from past savings or liquidation of assets or from other sources.

The discussion of the foregoing data on source of finance relates to rural families
on the basis of the data collected through the General Schedule. However, the data
on source of finance was also obtained from intensive enquiry and are given separately
for upper and lower strata cultivators in Table 6.11.

TABLE 6.11—SOURCE OF FINANCE FOR EXPENDITURE ON VARIOUS ITEMS OF
FAMILY EXPENDITURE AMONG UPPER AND LOWER STRATA CULTIVATORS

[ Intensive enquiry data. Amount in rupees per family ]

SOURCE OF FINANCE

TOTAL
EXPENDITURE CURRENT SALE OF
INCOME PAST SAVINGS ASSETS BORROWINGS

Item

Upper | Lower | Upper | Lower | Upper | Lower | Upper | Lower | Upper | Lower
strata | strata | strata | strata | strata | strate | strata | strata | strata | strata

1 2 3 4 5 (] 7 8 9 10

1. Construction
and repairs
of residential
houses and
other build-
ings......... 173-.7| 42-9| 155-5| 19-6 - - - - 18-2| 23-3

(100-0)| (100-0)| (89-5) (45-8) () - -) ) | (10-8) (5¢4-2)

2. Purchase of
durable con- ]
sumer goods.| 170-2| 89-7| 126-0| 47-7 - - - - 4-2| 42-0

. (100-0)| (100-0)1 (74-0) (53-2)) (~) ) -) ) | (26-0) (46-8)

3. Expenditure
on death,
marriage and
other cere-
monies. ., ... 126-8| 93-1} 96-0| 32-0 - - - - 30-8( 61-1

(100-0)|(100-0)| (75-7)| (34-4) (-) -) ) (=) | (24-3) (65-6)

4. Medicalex-
penses, educa-
tional expen-
ses and litiga-

tion charges..| 224-4| 23.9| 195.7 81 - - - - 28-8| 15-8
(100-0)| (100-0)| (87-2)| (33-9) () (-) (-) (-) (12-8)| (66-1)
Total.......... 695-1| 249.6 573-1| 107-5 - - - - 122.0| 142-2

(100-0)((100-0)| (82-4)) (43-0)) () | () | () | ) | (17-6) (57-0)

(Figures within brackets denote percentages to total expenditure on the item)

The data presented in Table 6.11 prominently bring out that the current income
as a source of finance was more important among upper strata cultivators, whereas

X
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borrowings were important among lower strata cultivators. The current income
as a source of finance among upper strata cultivators accounted for almost twice that
among the lower strata cultivators ; while borrowings as a source of finance among
upper strata cultivators constituted about one-third of the borrowings among the
lower strata cultivators.

MONGHYR

6.8 FAMILY EXPENDITURE AND BORROWINGS

It has been observed in Chapter 4 that the data in regard to the purposes of
borrowings were obtained through questions regarding the purposes of particular
loans contracted during the year and also through questions regarding sources of
finance of particular items of expenditure incurred during the year. The expenditure
and source of finance data did not cover all items of family expenditure. However,
while collecting the data on purpose of borrowings, a residual item ‘other’ family
expenditure was included, Table 6.12 gives the data on borrowings for family
expenditure derived from the data relating to purpose of borrowings together with
the data on borrowings derived from source of finance of expenditure on recorded
items of family expenditure.

TABLE 6.12—FAMILY EXPENDITURE AND BORROWINGS: ALL FAMILIES
[ General Schedule data ]

BORROWINGS FOE DIFFERENT
PURPOSES SOURCE OF FINANCE
Proportion of Proportion of
Amount borrowings for Average expenditure
Item bo d this purpose to | expenditure per | financed out of
I}OW?I the totel borrow. | family financed | borrowings to the
per famty ings for family [ out of borrowings| total expendi-
expenditure ture on this item
(Rs) (Per cent) (Rs) (Per cent)
1 2 3 4
1. Construction and re-
pairs of residential
houses and other build-
ings..........o00.nn 20-4 16-8 13-4 26-1
2. Purchase of household
utensils, furniture, ete. 0-4 0-3 0-4 3:8
3. Purchase of clothing,
shoes, bedding, ete. .. 12:6 10-2 15-4 209
4. Death ceremonies. . ... 11-2 9-1 11-3 60-7
5. Marriage and other
Ceremonies. .. ........ 31-1 25-5 30-9 37-8
8. Medical expenses...... 12-7 10-4 11-5 43-6
7. Educational expenses . 0-3 0-3 0-3 1-7
8. Litigation charges..... 16-8 13-8 16-8 81-7
9. Other family expendi-
ture® .......0i..e 16-6 13-6
Total.................. 121-9 100-0 100-0 333

* Not listed for expenditure items.

It may be noted from the data on borrowings that borrowings for meeting
expenditure on marriage and other ceremonies were highest at Rs 31 per family and
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accounted for 25-5 per cent of the total borrowings for family expenditure. Next
in importance were borrowings for meeting expenditure on construction and repairs
of residential houses and other buildings which constituted about one-sixth of the
total borrowings for family expenditure. The amount borrowed for meeting liti-
gation charges and ‘ other family expenditure’ was about Rs 17 each per family and
borrowings for each of these items accounted for about one-seventh of the totel
borrowings for family expenditure.

In conclusion, it may be worthwhile to observe that the bulk of the family
expenditure was financed from current income supplemented by borrowings. Other
sources of finance, viz., past savings, sale of assets, etc., were not reported to have
played any role in meeting the family expenditure. Among the recorded items of
family expenditure, the expenditure on marriage and other ceremonies, and durable
consumer goods were quite significant ; the expenditure on construction and repairs of
residential houses and other buildings also constituted a sizeable portion of the total
family expenditure.



CHAPTER 7

CAPITAL EXPENDITURE

The information in respect of capital expenditure was collected through the
General Schedule and the intensive enquiry. The data have been classified for
detailed analysis under three main heads, namely, (1) financial investment expendi-
ture, (2) capital expenditure in non-farm business and (3) capital expenditure in
agriculture. We did not collect information in respect of individual items falling
under capital expenditure in non-farm business but only obtained the total expendi-
ture. Capital expenditure other than that on financial investment and non-farm
business has been termed as ‘capital investment in agriculture’.

7.1 FINANCIAL INVESTMENT EXPENDITURE
The financial investment expenditure items, in respect of which data were
collected in the General Schedule, were (1) purchase of shares of co-operative societies,
banks, etc., (2) additions to deposits in co-operative societies, postal savings and
other banks, etc., and (3) purchase of National Savings Certificates, Treasury Bonds,
etc. Additions to financial assets such as loans made to others, addition to cash
balances held by the family, etc., were not enquired into.

Table 7.1 shows the overall picture of financial investment of rural families
in the selected villages.

TABLE 7.1 —FINANCIAL INVESTMENT EXPENDITURE IN SELECTED VILLAGES:
ALL FAMILIES

[ General schedule data ]

Proportion of E dit
families report- Expenditure xpendt :re
Village ing this per family perfrepﬁr ng
expenditure emly
(Per cent) (Rs) (Rs)
BariBalia.....ov0vviereroeeninneencennns 0-8 1 62
Chakmansingh.........c.ocoiiiiivnnnn, 43-5 23 53
Maniappa....oooevvieerrieniieiirannanan 1-6 - 19
Mubarakchak...........ccoviiiiiiieean., 3r-9 17 45
Bangama.......ooiiiiiiiiiiiiiiiaeena, - - -
Dira Harwa......cooviiieiiiiinnenneanan. - - -
Luxmipur. .. coviiiiiiiiiiiiiiiiiiiie - - -
Pahasara.........cooviviiiiiiiiiiinae, 0-9 1 108
District............cooiviiiiiiiinnnn, 0-9 I 63

Of the eight villages, expenditure on financial investment was not reported
by rural and cultivating families in three villages and by non-cultivating families
in five villages. The level of expenditure among cultivating, non-cultivating and
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rural families was significantly high in Chakmansingh and Mubarakchak. The
higher level of financial investment expenditure in these villages may be studied in
context of the fact that each of these villages had a co-operative society and each
was near to Jamalpur and Monghyr towns, respectively.

Table 7.2 gives the data on financial investment expenditure incurred by culti-
vating, non-cultivating and rural families and also by four classes of cultivating
families.

TABLE 7.2—FINANCIAL INVESTMENT EXPENDITURE
[ General Schedule data ]

PURCHASE OF SHARES IN ADDITIONS TO DEPOSITS IN
CO-OPERATIVE SOCIETIES, BANKS, | CO-OPERATIVE SOCIETIES, POSTAL
ETC. SAVINGS AND OTHER BANKS, ETC.
Proportion . |Proportion :
G of families | Expendi- lillxpendl- of families | Expendi- Iti:rpeendlr-
roup reporting | ture per ure t?er reporting | ture per re ortfne
expendi- | family refpor.lmg expendi- | family fP mil g
ture amiy ture amy
(Per cent) (Rs) (Rs) (Per cent) (Rs) (Rs)
1 2 3 4 - b 6
Big cultivators.............. 0-6 - 12 0-6 3 23
Large cultivators............ 0-6 - 20 0-8 1 161
Medium cultivators.......... 0-3 - 17 0-8 - 47
Small cultivators............ 0-3 - 15 0-3 - 61
All cultivators.............. 0-4 - 18 0-6 1 96
Non-cultivators. ............ 0-3 - 12 0-7 - 52
All families............... 0-4 - 16 0-7 - 74

A negligible proportion of families in all groups reported financial investment
expenditure ; the proportion being hardly one per cent. The expenditure per report-
ing family on purchase of shares of co-operative societies, banks, etc., was highest
at Rs 20 among large cultivators and lowest at Rs 12 each among big cultivators and
non-cultivators. The expenditure per reporting family on additions to deposits in
co-operative societies, postal savings, other banks, etc., was also highest at Rs 161
among large cultivators and lowest at Rs 23 among big cultivators. The expendi-
ture on purchase of National Savings Certificates, Treasury Bonds, etc., was reported
only by one medium cultivating family; the expenditure per medium cultivating
family was negligible, while per reporting family it was Rs 10. Expenditure on all
these items was financed from current income.

Cultivators in the selected villages did not have financial investment even on
a modest scale. The replies to the demand questionnaire may throw some light as
to why financial investment by the cultivating families was so small. In reply to
the question why they did not hold deposits in postal savings bank, or purchase
National Savings Certificates, insurance policies, etc., 47 families from the upper
strata and 28 families from the lower strata cultivators replied that they did not
have margin for savings. A small number of cultivators said that because of
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non-availability of local facility and low rate of interest they were not investing in
these types of assets.

7.2 CAPITAL EXPENDITURE IN NON-FARM BUSINESS

Non-farm business embraces a large variety of economic activities from trading
and processing to artisan and cottage industry. Since in none of the villages there
were cottage industries or big traders, no significant investment in non-farm business
expenditure was reported. As in the case of financial investment expenditure, the
interpretation of the data in respect of expenditure on non-farm business also has
to be carefully made owing to relatively smaller proportion of the families reporting
expenditure from few villages.

The village-wise analysis of the data on capital expenditure in non-farm business,
as revealed by the Survey data, showed that in only two villages, namely, Mubarak-
chak and Pahasara, cultivating families reported this type of expenditure. In
Mubarakchak, the proportion of the cultivating families reporting expenditure was
8-1 per cent and the expenditure per reporting family was Rs 233, while in Pahasara
the corresponding figures were 0-2 per cent and Rs 180. In Maniappa, Dira Harwa
and Pahasara, practically insignificant proportion of rural families reported
expenditure.

From the analysis of the data for four classes of cultivating families, it was noticed
that negligible proportion of the families reported expenditure in non-farm business ;
the highest proportion being 0-6 per cent among big cultivators. The expenditure
per reporting rural family was Rs 437. The expenditure per reporting family was
highest at Rs 500 among non-cultivators and lowest at Rs 196 among large culti-
vators. The medium and small cultivators did not report any expenditure in non-
farm business. The entire expenditure on this item was financed from current
income.

7.3 CAPITAL EXPENDITURE IN AGRICULTURE

Capital investment in agriculture consisted of nine specific items and one miscel-
laneous residual item ‘other capital investment in agriculture’. The nine specific
items were (1) purchase of land, (2) purchase of livestock, (3) reclamation of land,
(4) bunding and other land improvements, (5) digging and repair of wells, (6) deve-
lopment of other irrigation resources, (7) laying of new orchards and plantations,
(8) purchase of implements, machinery and transport equipment, and (9) construc-
tion of farm houses, cattle sheds, etc. Since data relating to purchase of land and
purchase of livestock have several characteristics which distinguish them from data
on other items, they require separate treatment and analysis. We, therefore, con-
sider below in separate sections data relating to purchase of land and purchase of
livestock.

1.3.1 Purchase of land
Table 7.3 on page 71 gives data on proportion of families and average expendi-
ture incurred by cultivating families in each of the selected villages.
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TABLE 7.3—-PURCHASE OF LAND BY CULTIVATORS

[ General Schedule data }
Proportion of . Expenditure
Villa families report- Exw?%t;m per reporting
ge ing expenditure per lamtly family
(Per cent) (Rs) (Rs)
ari Balia..........ooooiiiiiiiinea, 1-1 22 1,900
hakmansingh........... geneneeteseennas 3-3 80 2,400
Maniappa..ooveiiiriiiiiiiieiiciiiaeeans 2-4 48 1,961
Mubarakchak......coovviiiiiininannnnns 13-5 81 600
Bangama..........ciiiiiiiiiiiiiine, - - -
Dira Harwa.........oooviiieiiiiinneenee. - - -
Luxmipur.....coonvneervenenecssssnnnnns 59 42 706
Pahasara....coovtieirineiernneenarnnnss 2:9 33 1,110
District............coiiiiiiiiiiiiane, 1.9 17 9ot

Purchase of land was not reported by non-cultivating families in any of the
villages and by cultivating families in Dira Harwa and Bangama. In all the
villages except Mubarakchak, the proportion of the cultivating families reporting
purchase of land did not exceed 6 per cent. For the district as a whole, the propor-
tion of cultivating families reporting expenditure on purchase of land was 1-9 per
cent and the average expenditure per cultivating family was Rs 17; significantly
high expenditure being in Chakmansingh and Mubarakchak.

Table 7.4 on page 72 gives the proportion of families reporting purchase of land
and average expenditure per family and per reporting family among four classes of
cultivators in each of the selected villages.

The expenditure on the purchase of land was concentrated among big and large
cultivators in most of the villages. In the case of big cultivators, highest expendi-
ture per reporting family was Rs 4,000 in Bari Balia and lowest at Rs 2,085 in Paha-
sara. In the case of large cultivators, the highest expenditure per reporting family
was at Rs 2,400 in Chakmansingh and lowest at Rs 883 in Luxmipur. Among the
medium cultivators, the highest expenditure per reporting family was at Rs 500 in
Mubarakchak and lowest at Rs 175 in Luxmipur. Only insignificant proportion
of the small cultivators reported purchase of land.

Analysing the data according to the source of finance it is observed that of the
total expenditure of rural families on purchase of land, about three-fourths was
financed from current income and past savings and one-fourth from borrowings.

Whether the purchase of land by some members of the given group of culti-
vators meant a net addition to the landed assets of the group as a whole or whether
at the same time other members of the group were selling land to a substantial
extent needs to be examined. Table 7.5 on page 73 shows the proportion of families
reporting purchase and sale of land in each of the selected villages.
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TABLE 74—PURCHASE OF LAND

[ General Schedule data ]

BIG OULTIVATORS

LARGE CULTIVATORS

Propor- Propor-
tion of . | Expendi- | tion of . | Expendi-
Village families IE:r};end;- ture per | families E::rl:;end:- ture per
reporting fn.mil;e reporting | reporting famﬁe reporting
expendi- ¥ family | expendi- ¥y family
ture ture
(Per cent) (Rs) (Rs) (Per cent) (Rs) (Rs)
1 2 3 4 b ]
BariBalia.................. 3-7 148 4,000 3-8 72 1,900
Chakmansingh.............. - - - 11-1 267 2,400
Maniappa.........ovneei, 17-2 397 2,300 6-9 155 2,250
Mubarakchak - .- - 83 83 1,000
Bangama............. - - - - - -
Dira Harwa........cooeuvnss - - - - - -
Luxmipur.................. - - - 14-3 126 883
Pahasara..........ccvonen. 12-2 2564 2,085 5-7 94 1,644
District................... 3-3 2 2,169 43 51 1,112
MEDIUM CULTIVATORS SMALL CULTIVATORS
Propor- Propor- gi
tion of . | Expendi- | tion of . | Expendi-
Village families ]ilxrpendl- ture per | families ]é‘._xpend.l- ture per
reporting ?a:ljfl’er reporting | reporting ?:;ﬂper reporting
expendi- y family | expendi- y amily
ture - ture
(Per cent) (Rs) (Rs) (Per cent) (Rs) (Rs)
7 8 9 10 11 12
Bari Balia.................. - - - - - -
Chakmansingh.............. - - - - - -
Maniappa....covveineinannn. 0:9 2 228 - - -
Mubarakchak............... 30-8 154 500 - - -
Bangama.............o00nen - - - - - -
Dira Harwa................. - - - - - -
Luxmipur.......ccoooueniaes 3-8 7 175 - - - -
Pehasara................... 2-5 10 405 0-8 2 200
District................... 1-8 4 296 0-1 - 355

Transactions in land were reported mostly by cultivators. A negligible propor-
tion of non-cultivators reported sale of land. In three villages, namely, Bari Balia,
Mubarakchak and Pahasara the proportion of rural families reporting sale of land
exceeded that reporting purchase of land. The largest proportion of families report-
ing both sale and purchase of land was from Mubarakchak.

We may now study the proportion of families reporting sale and purchase of
land among different classes of cultivating families.
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TABLE 7.5—PROPORTION OF FAMILIES REPORTING PURCHASE AND SALE OF
LAND

[ General Schedule data. In per cent]

CULTIVATORS NON-CULTIVATORS _ ALL FAMILIES

Villa Purchase Sale Purchase Sale Purchase Sale
g0 of land of land of land of land of land of land

1 2 3 4 5 8
Bari Balia....... eeieeeaes . 1-1 1-9 - 0-6 0-4 1-1
Chakmansingh.............. 3-3 - - - 0-9 -
Manieppa......cvvineennnn. 2-4 1-7 - - 1-4 1-0
Mubarakchak............... 13-5 18-9 - - 3.3 46
Bangama................... - 1-7 - 2-1 - 1-9
Dira Harwa................. - - - - - -
Luxmipur.................. 5-9 1-5 - - 2-3 0-6
Pahasara........co00nvnnnn. 2-9 2-9 - 0-4 1-8 1-9
District.................. . 1-9 1-6 - 0-6 1-0 1.1

For the big cultivators in the district as a whole, the proportion of families
reporting purchases was almost twice of those reporting sales ; the proportion of those
reporting purchases was about six times those reporting sales among large cultivators.
The proportion of those reporting purchases and sales was almost equal among
medium cultivators, whereas among small cultivators, the proportion of those re-
porting sales was higher than those reporting purchases. Among big cultivators,
sales were reported in Maniappa, Mubarakchak .and Pahasara, while purchases
were reported in Bari Balia, Maniappa and Pahasara. Both in Maniappa and
Pahasara, the proportion of families purchasing land exceeded that of families selling
land. In the case of large cultivators, purchases were reported from six out of eight
villages and sales were reported in four villages. In Mubarakchak, proportion of
families selling land was larger than that of families purchasing land among large
cultivators. In the case of medium cultivators, a large number of families in Mubarak-
chak reported both purchases and sales of land, while in the case of small cultivators
most of the families in all villages reported sale of land, though their proportion was
not above 6 per cent.

TABLE 7.6—PROPORTION OF FAMILIES REPORTING PURCHASE AND SALE OF
LAND AMONG FOUR CLASSES OF CULTIVATORS

[ General Schedule data. In per cent ]

BIG LARGE MEDIUM SMALL
CULTIVATORS CULTIVATORS CULTIVATORS CULTIVATORS
Village Purchase| Sale |Purchase|. Sale [Purchase| Sale |Purchase| Sale
of land | of land | of land | of land | of land | of land | of land | of land
1 2 3 4 5 [] 7 8

Bari Balia............. 3-7 - 3-8 3-8 - 1-0 - 1-3
Chakmansingh......... - - 11-1 - - - - -
Maniappa............. 17-2 13-8 6-9 . 4-6 0-9 - - 1-1
Mubarakchak.......... - 25-0 83 25-0 30-8 30-8 - -
Bangama.............. - - - - - - - 5-6
Dira Harwa............ - - - - - - - -
Luxmipur............. - - 14-3 - 3-8 - - 4-8
Pahasara.............. 12.2 4-9 5-7 2-4 2-5 3.7 0-8 2-5
District.............. 33 1-5 4-3 07 1-5 1-2 0.1 3-1
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Table 7.7 shows the average amount of receipts per reporting family from sale
of land among cultivators, non-cultivators and rural families and among four classes
of cultivating families.

TABLE 7.7—-SALE OF LAND
[ General Schedule data. Amount in rupees per reporting family ]

Big Large Medium Small Al Non- Al
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families
1 2 3 4 5 6 7
Bari Balia........ - 860 200 300 616 517 579
Chakmansingh. ... - - - - - - -
Maniappa. ....... 2,838 2,838 - 400 2,350 - 2,350
Mubarakchak..... 12,000 4,333 833 - 2,333 - 2,333
Bangama......... - - - 200 200 300 250
Dira Harwa....... - - - - - - -
~ Luxmipur. ....... - - - 450 450 - 450
Pahasara......... 3,250 2,767 383 700 1,058 300 1,000
District......... 3,830 3,148 409 374 715 301 661

The sales transactions were mostly accounted for by the big and large cultiva-
tors. The average receipts per reporting family were highest at Rs 12,000 in the
case of big cultivators in Mubarakchak.

The heavy sale of land in Mubarakchak by the big cultivators may be studied
in context with the passing of the Bihar Land Reforms Act, 1950. In the case of
small cultivators few families from five villages reported sale of land, the average
receipts per reporting family being lowest at Rs 200 in Bangama and highest at
Rs 700 in Pahasara.

The net result of purchase and sale transactions of land may be seen from Table
7.8.

TABLE 7.8—NET PURCHASE AND SALE OF LAND
[ General Schedule data ]

EXPENDITURE ON . RECEIPTS FROM SALE
Expendi- | PURCHASE OF LAND | Receipts OF LAND BY THE Net pur-
ture on BY THE GROUP AS | from sale GROUP AS PER- chase (+)
purchase PERCENTAGE OF of land CENTAGE OF THE | or sale (—)
Group of land EXPENDITURE BY per RECEIPTS BY of land
per family | ¢y1tiva. Al family | Gultiva- An | perfomily
(Rs) tors families (Rs) tors families (Rs)
1 2 3 4 5 [] 7
Big cultivators. .. 72 425 42.5 57 46-5 41-4 +16
Large cultivators. 51 89-2 §89-2 24 57-3 §1-0 +27
Medium cultiva-
tors........... 4 10-0 10-0 b 14-9 13-2 -
Small cultivators. - 0-8 0-8 11 27-8 24-8 —-11
All cultivators.... 17 100-0 1000 13 100-0 89-0 + 6
Non-cultivators . . - - 2 11-0 -2
All families...." 9 100-0 7 100-0 + 2
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It is evident that big and large cultivators reported net purchases while small
and non-cultivators reported net sales. Among medium cultivators the net purchase
and net sale of land balanced each other.

7.3.2 Purchase of livestock

Another important item included under capital expenditure in agriculture was
the purchase of livestock. Livestock included plough and milch cattle, goats, sheep
and all other farm animals. The purchase of livestock may be done to add to assets
or to replace dead, incapacitated or sick cattle. Secondly, it may reflect the practice,
prevalent in some villages, of the purchasing of plough cattle just before the com-
mencement of the agricultural season and of selling them after the completion of
sowing season. This may be due to several reasons such as the non-availability or
high cost of fodder, the lack of grazing areas, the desire to purchase better cattle
for the next season or the necessity to find finance immediately for certain purposes
for which the sale of cattle offers a convenient source. The data obtained through
the Survey in respect of purchase and sale of livestock consist only of the value of
livestock purchased and sold and in the case of purchase, the source of finance for the
purchase. There are no means of finding out directly from these data the nature of
the transaction and of separating the different elements such as maintenance and
replacement, seasonal purchase and sale and net addition to assets.

Table 7.9 shows the proportion of families reporting purchase of livestock
among cultivating, non-cultivating and rural families and among four classes of
cultivating families.

TABLE 7.9—PROPORTION OF FAMILIES REPORTING PURCHASE OF LIVESTOCK
[ General Schedule data. In per cent]

Big Large Medium Small All Non- All
Village cultivators| cultivators| cultivators| cultivators| cultivators| cultivators| families
1 2 3 4 5] (] 7

Bari Balia........ 25-9 16-5 4-9 1-3 73 - 2-6
Chakmansingh....| 33-3 22.2 - 22-2 13-3 3-8 6-5
Maniappa. ........ 4948 29.9 87 3-4 135 1-4 84
Mubarakchak. .. .. - 25-0 46-2 83 27-0 1-7 7-8
Bangame......... 33-3 44-4 31-8 11-1 29-3 2-1 17-1
Dira Harwa....... 25-0 20-8 6-3 83 11-3 - 6-7
Luxmipur........ 871 42-9 30-8 9-5 27-9 1-9 11-9
Pahasara......... 41-5 26-0 14-7 1-6 14-2 0-4 86
District......... 37-0 32-3 19-3 7-4 19.-7 1.2 10-9

For the district as a whole, 19-7 per cent of the cultivating families and 1-2
per cent of non-cultivating families reported purchase of livestock. This propor-
tion, however, varied widely from village to village. The proportion of the cultivat-
ing families reporting purchase of livestock was highest at 29-3 per cent in Bangama
and lowest. at 7-3 per cent in Bari Balia. The proportion was relatively significant
in Mubarakchak, Luxmipur and Bangama. The proportion of non-cultivating
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families reporting purchase of livestock was much lower than the proportion of
cultivating families.

Analysis of the proportions of families reporting purchase of livestock among
different classes of cultivators shows that the proportion of big cultivators purchasing
livestock was highest at 57-1 per cent in Luxmipur and lowest at 25-0 per cent in
Dira Harwa. The highest proportion among large cultivators was 44-4 per cent in
Bangama and lowest at 16-5 per cent in Bari Balia. Among the medium cultivators,
the highest proportion was 46-2 per cent in Mubarakchak and lowest at 4-9 per cent
in Bari Balia, while among the small cultivators the highest and the lowest propor-
tions were reported in Chakmansingh (22-2 per cent) and Bari Balia (1-3 per cent),
respectively.

Table 7.10 shows the average expenditure per family and per reporting family
on purchase of livestock among cultivating, non-cultivating and rural families and
among four classes of cultivating families.

TABLE 7.10—PURCHASE OF LIVESTOCK
[ General Schedule data. Amount in rupees ]

Bari E::’rl: Mani- | Muba- | Ban- | Dira |Luxmi-| Paha- | Dis-
Group Balia singl; apps |rakchak | gama | Harwa | pur sara | trict
1 2 3 4 5 [} 7 8 9
. Average expenditure per family
Big cultivators....... 86 102 200 - 88 26 | 283 202 137
Large cultivators..... 50 48 108 33 124 23 159 112 29
Medium cultivators. .. 5 - 12 144 55 4 44 29 3l
Small cultivators. . ... 1 17 4 18 12 10 6 3 8
All cultivators....... 17 20 as 67 63 12 68 46 45
Non-cultivators. . .. .. - 4 1 1 1 - 3 1 |
All families........ 6 8 2 17 s 7 28 18 24
Average expenditure per reporting family
Big cultivators....... 330 306 446 - 263 106 495 | 486 369
Large cultivators..... 302 216 354 130 279 112 372 429 305
Medium cultivators...| 110 - 135 312 174 70 143 196 161
Small cultivators..... 40 78 109 215 106 125 62 205 107
All cultivators....... 238 146 279 248 216 105 243 325 227
Non-cultivators. . .. .. - 108 83 43 50 - 158 200 114
All families........ 238 130 265 213 206 105 235 a3 2

The average expenditure per rural family was Rs 24 for the district as a whole.
It was Rs 137 per family among big cultivators, Rs 99 per family among large culti-
vators, Rs 31 per family among medium cultivators and Rs 8 per family among
small cultivators. The average expenditure per family was highest at Rs 283
among big cultivators in Luxmipur and lowest at Re 1 among small cultivators in
Bari Balia.
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The average expenditure on purchase of livestock per reporting family among
big cultivators varied from Rs 105 in Dira Harwa to Rs 495 in Luxmipur. Among
large cultivators, it ranged between Rs 112 in Dira Harwa and Rs 429 in Pahasara,
and among medium cultivators, it varied from Rs 70 in Dira Harwa to Rs 312 in
Mubarakchak. Among the small cultivators, it varied between Rs 40 in Bari Balia
and Rs 215 in Mubarakchak.

As regards the source of finance for purchase of livestock, 46 per cent of the
expenditure incurred by rural families was financed from current income and 54
per cent from borrowings.

Table 7.11 gives the data on receipts from sale of livestock among cultivating,
non-cultivating and rural families.

TABLE 7.11—SALE OF LIVESTOCK AMONG CULTIVATORS, NON-CULTIVATORS
AND ALL FAMILIES

[ General Schedule data ]

CULTIVATOES NON-CULTIVATORS ALL FAMILIES
Propor- . Propor- . Propor- .
tion of |Receipts ‘B,ecelptls tion of |Receipts |¥£eoe|ptf tion of (Receipts fReoelpfs
families |from sale| o 5>°| families |from sale|' o 5%'€| families |from sale| Tors. 341
- . of live- - . of live- ] . of live-
reporting| of live- tock |rePOrting of live- stock |reportiog of live- tock
Village sele of | stock 9 por sale of | stock por sale of | stock spt:;:
live- per . live- per . live- per .
stock | family refpo r}:lmg stock | family refporitlmg stock | family reir‘)ort_ing
(Per amiy (Per amLy (Per amily
cent) (Rs) (Rs) cent) (Rs) (Rs) cent) (Rs) (Rs)
1 2 3 4 5 8 7 8 9
Beri Balia. .... 5-7 7 125 4-5 3 59 4-9 4 86
Chakmansingh . 6-7 7 100 9-0 13 149 83 11 §, 138
Maniappa..... 11-4 18 155 3-8 3 78 8:2 11 140
Mubarakchak..| 16-2 156 93 1-7 1 75 5-2 b 89
Bangama...... 15-5 18 117 2-1 2 100 9-5 11 115
Dira Harwa....| 11-3 4 32 12-7 3 24 11-9 3 29
Luxmipur. .... 5-9 10 178 - - - 2.3 4 178
Pahasara...... 9-6 16 172 0-4 1 150 5-8 10 171
District...... 10-9 12 1 3-4 2 43 7-4 7 124

About 7 per cent of the rural families reported sale of livestock. The villages
in which relatively higher proportion of rural families reported sale of livestock were
Bangama and Dira Harwa. The proportion of non-cultivating families reporting
sale of livestock was about 3 per cent. In Dira Harwa, the proportion among non-
cultivators was highest at about 13 per cent. The receipts per family from the sale
of livestock among non-cultivators did not exceed Rs 3 in any of the villages except
Chakmansingh.

Among cultivators, the proportion of families reporting sale of livestock was
about 11 per cent for the district. The villages in which a relatively high propor-
tion of families reported sales were Mubarakchak, Bangama, Maniappa and Dira
Harwa. The receipts from sale of livestock were highest at Rs 18 per cultivating
family in Maniappa and Bangama,
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Table 7.12 shows the data on receipts from sale of livestock among four classes
of cultivating families.

TABLE 7.12—SALE OF LIVESTOCK AMONG FOUR CLASSES OF CULTIVATORS

[ General Schedule data ]

BIG CULTIVATORS

LARGE CULTIVATORS

Propor- | Receipts R,(;.:Z%-}?ts Propor- | Receipts R‘;-:giﬁt's
tion of from sale of tion of from sale of
families sale of livestock families sale of livestock
Village reporting | livestock vestoc reporting | livestock 1ves r ©
sale of per re Per;'m sale of per re P:ti.n
livestock | family fl:r)n ilyg livestock | family f}::nil yg
(Per cent) (Rs) (Rs) (Per cent) (Ra) (Rs)
1 2 3 4 [3 6
BariBalia..........co00eene 14-8 32 218 7-6 13 167
Chakmansingh.............. - ~ - - - -
Maniappa...........covt 10-3 27 263 11-5 21 187
Mubarakchak............... - - - 25-0 18 70
Bangama................... 33-3 30 90 167 19 117
Dira Harwa................. - - - 4:-2 1 20
Luxmipur..........oe0vvns 286 33 115 14-3 23 160
Pahasara...........ccccunns 9.8 17 175 13-0 26 196
District................... 16-3 19 114 11-7 17 141
MEDIUM CULTIVATORS SMALL CULTIVATORS
Propor- | Receipts R;s_;:g:];;t,s Propor- | Receipts R?;::gts
tion of from sale of tion of from eale of
families sale of . families sale of .
Village reporting | livestock hvest::ck reporting | livestock l.lvest;)ck
sale of r re Pertin sale of r re P?ti.n
livestock | family fg.;,n ilyg livestock | family fl;; ilys
(Per cent) (Rs) {Rs) (Per cent) (Rs) (Rs)
7 8 9 10 11 12
BariBalia.................. 1-9 4 205 8-8 (] 87
Chakmansingh.............. §-3 3 40 11-1 18 160
Maniappa.....covvviiaaien 12.2 17 141 10-3 16 142
Mubarakchak............... 23-1 27 117 - - -
Bangama................... 22-7 30 134 a-6 2 30
Dira Harwa......covvnnnnns 15-6 7 44 12-5 2 17
Luxmipur.................. 3-8 9 230 - - =
Pahasara................ ... 9-2 16 170 6-6 8 126
District................... 13-4 16 n7 6-8 4 sl

The proportion of families reporting sale of livestock was about 16 per cent
among big cultivators, 12 per cent among large cultivators, 13 per cent among medium
cultivators and 7 per cent among small cultivators.

Among the big cultivators, the receipts per reporting family from sale of live-
stock varied from Rs 90 in Bangama to Rs 263 in Maniappa ; among the large culti-
vators the receipts varied between Rs 20 in Dira Harwa and Rs 196 in Pahasara.
The highest receipts among the medium and small cultivators were in Luxmipur
and Chakmansingh, respectively, while the lowest receipts among the respective
groups of cultivators were in Chakmansingh and Dira Harwa.
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The net result of purchase and sale transactions of livestock is given in Table
7.13.

TABLE 7.13—NET PURCHASE AND SALE OF LIVESTOCK
[ General Schedule data ]

. | EXPENDITURE ON RECEIPTS FROM
Expendi- | pyrcrasE oF LIVE Receipts SALE OF LIVE- Net pur-
ture on STOCK BY THE | from sale| STOCK BY THE |chase (+)
purchase | gpoup as PERCENT- of live- GROUP AS PER- or sale
of live. AGE OF THE stock CENTAGE OF (=) of
Group stock EXPENDITURE BY per RECEIPTS BY livestock
per . family . per
family Culti- All Culti- All family
(Rs) vators | families (Re) vators | families (Re)
1 2 3 4 5 6 7
Big cultivators.......... 136-56 31-3 30-5 185 155 14-0 |4+118-0
Large cultivators. ....... 98:5 67-3 65-5 16-6 41-4 37-4 [+ 81-9
Medium cultivators...... 31-2 27-3 26-5 15-6 50-0 45-2 |14+ 15-8
Small cultivators........ 8-0 5-4 5-3 3-5 §8-6 77 |+ 46
All cultivators.......... 44-7 100-0 97-3 12.2 100-0 90-3 |+ 32-5
Non.cultivators. . ....... 1-4 2.7 1-6 9:7 |— 01
All families........... 242 100-0 7-1 100-0 (4 17-1

In all groups of cultivating families, the value of purchases per family exceeded
the value of sales of livestock per family. However, in the case of non-cultivating
families, the value of sales per family was in excess of value of purchases per family
by a small amount. About two-thirds of the expenditure on purchase of livestock
by rural families was accounted for by large cultivators, about one-fourth by medium
cultivators and about one-twelfth by both small cultivators and non-cultivators,
About four-fifths of the receipts from sales of livestock by rural families were account-
ed for by both large and medium cultivators. The small cultivators and non-culti-
vators accounted for relatively much lower receipts from sales.

About 46 per cent of the expenditure on purchase of livestock by rural families
was financed from current income and past savings, while the remaining about 54
per cent of the expenditure was financed from borrowings.

74 CAPITAL EXPENDITURE IN AGRICULTURE : ITEMS OTHER THAN LAND
AND LIVESTOCK

We have so far discussed the capital expenditure on purchase of land and
purchase of livestock. The other types of capital expenditure in agriculture incurred
in relation to land, farm equipments and fixed assets of farm were broadly classified
8s (1) reclamation of land, (2) bunding and other land improvements, (3) digging
and repair of wells, (4) development of other irrigation resources, (5) laying of new
orchards and plentations, (6) purchase of implements, machinery and transport
equipment, and (7) construction of farm houses, cattle sheds, etc. Provision was
also made for recording expenditure on any item of capital expenditure other than
those mentioned above under a residual heading called ‘other capital investments
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in agriculture’. To avoid confusion, this item is being termed ‘miscellaneous capital
expenditure in agriculture’ in subsequent discussion. In view of the fact that
‘other’ capital expenditure in agriculture is meant chiefly for farming business, its
incidence per acre of cultivated holdings may have greater significance than the
incidence per family.

Table 7.14 gives the data on the proportion of the cultivating families reporting
“other’ capital expenditure in agriculture and the average expenditure per family.

TABLE 7.14—OTHER CAPITAL EXPENDITURE IN AGRICULTURE BY CULTIVATORS
[ General Schedule data ]

Proportion of families| Average expenditure
reporting this expendi-| per family on this
Item ture item
(Per cent) (Rs)
1. Reclamationof land..........iiinvereevninnnnn. 3-6 7-6
2. Bunding and other land improvements.......... 7-2 10-2
3. Digging and repairof wells.................... 1-4 19-2
4. Development of other irrigation resources......... 1-6 2-4
5. Laying of new orchards and plantations.......... 1-5 0-7
6. Purchase of implements, machinery and transport
equipment . ... vvuereteniiiiiiitteiaanaions 32-5 46
7. Construction of farm houses, cattle sheds, etc.. .. .. 23-3 9.5
8. Miscellaneous capital expenditure in agriculture.. 23-0 50-0
7.4.1 Reclamation of land

Table 7.16 shows the proportion of families reporting expenditure on reclama-
tion of land and the average expenditure per family and per reporting family.

TABLE 7.15—RECLAMATION OF LAND

[General Schedule data)
Proportion of
expenditure
. . by each .
Proportion Expenditure A Expenditure
of families | Expenditure per fl:z ug;tt; per acre of
Group reporting per family reporting ndit cultivated
expenditure family exl():‘ thi:m holdings
item by
cultivators
(Per cent) (Rs) (Rs) (Per cent) (Rs)
1 2 3 4 5
Big cultivators.............. 5-6 46 829 63-1 1-5
Large cultivators............ 9-4 24 253 97-5 1-5
Medium cultivators.......... 1-9 1 25 2-5 0-1
Small cultivators............ - - - - -
All cultivators.............. 3-6 8 206 100-0 1-0
Non-cultivators. ............ - - -
All families .............. . 1-9 4 206
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About 4 per cent of the cultivating families reported this expenditure. Nearly
6 per cent of the big cultivators and 9 per cent of the large cultivators spent on an
average Rs 46 and Rs 24 per family, respectively, the large cultivators accounting
for about 98 per cent of the expenditure incurred by cultivators. The expenditure
per acre of cultivated holdings of cultivators worked out to Re 1. About
70 per cent of the expenditure incurred by rural families was financed from current
income and past savings and 30 per cent from borrowings.

7.4.2 Bunding and other land improvements

Table 7.16 shows the proportion of families reporting expenditure on bunding
and other land improvements and the average expenditure per family and per report-
ing family.

TABLE 7.16—BUNDING AND OTHER LAND IMPROVEMENTS
[General Schedule data]

Proportion of]
expenditure
by each
Proportion Expenditure | group to | Expenditure
of families | Expenditure per the total | per acre of
Group reporting | per family reporting | expenditure | cultivated
expenditure family on this holdings
item by
cultivators
(Per cent) (Rs) (Rs) (Per cent) (Rs)
1 2 3 4 5
Big cultivators............... 21-3 83 387 82:5 2.7
Large cultivators............. 14-8 32 213 94-1 1-9
Medium cultivators........... 6-0 1 22 5-0 0-3
Small cultivators............. 1-1 - 26 0-9 0-2
All cultivators............... 7-2 10 143 100-0 1-4
Non-cultivators.............. - - 68
All families................ 3-8 6 143

The villages in the northern tract of the district are liable to inundation during
the rainy season. Therefore, bunding of land is almost every year a compulsory
item of expenditure. The big and large cultivators incurred relatively high expendi-
ture on bunding and other land improvements, the average expenditure in their case
being Rs 83 and Rs 32, respectively. About 21 per cent of the big cultivators and
about 15 per cent of the large cultivators reported this expenditure and accounted
for about 83 per cent and 94 per cent of the expenditure incurred by all cultivators,
respectively. Nearly 92 per cent of the expenditure incurred by rural families was
financed from current income and past savings and the balance from borrowings.
7.4.3 Digging and repair of wells

Table 7.17 on page 82 shows the proportion of families reporting expenditure
on digging and repair of wells and the average expenditure per family and per
reporting family on this item.

1



83

MONGHYR

TABLE 71.17—DIGGING AND REPAIR OF WELLS
[General Schedule data]

Proportion of
expenditure
Proportion Expenditure b% :n.ctl:) Expenditure
of families | Expenditure per %;e tgtul per acre of
G reporting | per family | reporting | o oo cultivated
roup expenditure family pencil holdings
on this
item by
. cultivators
(Per cent) (Rs) (Rs) (Per cent) (Rs)
1 2 3 4 [
Big cultivators.............. 9-1 166 1,831 88-8 58
Large cultivators............ 4-3 63 1,439 99-7 3-8
Medium cultivators.......... 0-1 - 126 0-3 -
Small cultivators........... . 0-1 - 20 - -
All cultivators.............. 1-4 19 1,403 100-0 2.7
Non-cultivators............. - - -
All families............... 0-7 {1 1,403

A very low proportion of families mainly comprising big and large cultivators
reported expenditure on digging and repair of wells. The large cultivators accounted
for 99-7 per cent of the expenditure incurred by cultivators and the average expendi-
ture in their case was Rs 63 per family. Fifty-two per cent of the expenditure in-
ourred by rural families was financed from current income and past savings and the

balance from borrowings.

7.4.4 Development of other irrigation resources
The position in regard to expenditure on development of other irrigation re-
sources would be clear from Table 7.18.

TABLE 7.18—DEVELOPMENT OF OTHER IRRIGATION RESOURCES
[General Schedule data]

Proportion of]|
expenditure
Proportion Expenditure b)('):actl:’ Expenditure
of families | Expenditure per %ll;e tl:)tal per acre of
reporting | per family | reporting . oultivated
Group expenditure family °x§‘; ngxllit:m holdings
item by
cultivators
(Per cent) (Re) (Rs) (Per cent) (Rs)
1 2 3 4 b
Big cultivators.............. 10-4 21 200 90-3 0-7
Large cultivators............ 4-4 7 168 95-9 0-56
Medium cultivators.......... 0-6 ~ 39 4-1 0-1
Small cultivators............ - - - - -
All cultivators.............. 1-6 2 146 100-0 0-8
Non-cultivators............. - - -
All famllies ............... 0-8 1 146
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The level of expenditure in the case of development of other irrigation resources
was strikingly lower than in the case of digging and repair of wells. A very low
proportion of families, mainly comprising big and large cultivators, reported
expenditure on development of other irrigation resources. The large cultivators
accounted for about 96 per cent of the expenditure incurred by all cultivators. About
97 per cent of the expenditure incurred by rural families on this item was financed
from current income and past savings and about 3 per cent from borrowings.

7.4.5 Laying of new orchards and plantations

Table 7.19 shows the proportion of families reporting expenditure on laying
of new orchards and plantations and the average expenditure per family and per
reporting family on this item.

TABLE 7.19—LAYING OF NEW ORCHARDS AND PLANTATIONS
{ General Schedule data ]

Proportion of
expenditure
Proportion Expenditure by :uctl:) Expenditure
of families | Expenditure per %;z tgtal per acre of
reporting | per family | reporting | - diture | cultivated
Group expenditure family gf] this holdings
item by
ocultivators
(Per cent) (Rs) (Rs) (Per cent) (Rs)
2 3 4 5
Big cultivators............... 6-9 4 60 64-5 0-1
Lerge cultivators............. 4-5 2 42 §7-5 0-1
Medium cultivators........... 0-4 - 54 12-5 0-1
Small cultivators............. - - - - -
All cultivators, ....ovvvinnan. 1-5 1 43 100-0 0-1
Non-cultivators.,............ - - -
All families................ 0-8 - 9

In view of the fact that the climate of the district is not suitable for growing
of citrus fruit and mango, orchards are also rare in Monghyr. Very few families from
big and large cultivators’ groups reported expenditure on the laying of new orchards
and plantations. Nearly 89 per cent of the expenditure incurred by rural families
on this item was financed from current income and past savings and the remaining
from borrowings.

7.4.6 Purchase of implements, machinery and transport equipment

Table 7.20 on page 84 shows the proportion of families reporting expenditure
on purchase of implements, machinery and transport equipment and the average
expenditure per family and per reporting family on this item.
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TABLE 7.20— PURCHASE OF IMPLEMENTS, MACHINERY AND TRANSPORT

EQUIPMENT
[ General Schedule data ]
Proportion of
expenditure
Proportion Expenditure br);‘f actl; Expenditure
of families | Expenditure per %he tlc))tal pell' acre te?if
reporting per family reporting A cultive
Group expenditure family expenditure holdings
on this
item by
cultivators
(Per cent) (Rs) (Rs) (Per cent) (Rs)
1 2 3 4 5
Big cultivators............... 52-6 16 31 35-7 0-5
Large cultivators............. 46-2 10 21 63-3 0-6
Medium cultivators........... 36-7 4 10 31-4 0-8
Small cultivators............. 13-3 1 6 5-3 0-6
All cultivators. .............. 32-5 6 14 100-0 0-6
Non-cultivators.............. - - -
All families................ 17-1 2 14

The level of expenditure on purchase of implements, machinery and
transport equipment was not high, even though a fairly large proportion of the
cultivating families reported this expenditure. The large cultivators and medium
cultivators accounted for about 63 per cent and 31 per cent of the expenditure in-
curred by all cultivators, respectively.

About 94 per cent of the expenditure incurred by rural families on this item was
financed from current income and past savings, the balance was financed from
borrowings, sale of assets and other sources.

7.4.7 Construction of farm houses, cattle sheds, etc.

Table 7.21 on page 85 shows the proportion of families reporting expenditure
on construction of farm houses, cattle sheds, etc., and the average expenditure per
family and per reporting family on this item.

About 37 per cent of the large cultivators, 25 per cent of the medium cultivators
and 7 per cent of the small cultivators reported expenditure on this item, the average
expenditure per family in these groups being Rs 22, Rs 6 and Re 1, respectively.
The large cultivators accounted for 70-4 per cent, the medium cultivators 25-7 per
cent and the small cultivators 3-9 per cent of the expenditure incurred on this item
by all cultivators. The average expenditure per acre of cultivated holdings worked
out to Rs 1-3 for all cultivators.

About 82 per cent of the expenditure incurred on this item by rural families was
financed from current income and past savings and the balance was financed from
borrowings.
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TABLE 7.21—CONSTRUCTION OF FARM HOUSES, CATTLE SHEDS, ETC.

[ General Schedule data ]
Proportion of]|
expenditure
Proportion Expenditure by eactl; Expenditure
of families | Expenditure per %i::“tgml per acre of
reporting | per family reporting exnenditure cultivated
Group expenditure family penctl holdings
on this
item by
cultivators
(Per cent) (Rs) (Rs) (Per cent) (Rs)
1 2 3 4 b
Big cultivetors............... 428 41 96 44-2 1-4
Large cultivators............. 37-2 22 59 70-4 1-3
Medium cultivators...... e 24-8 6 25 25-7 1-4
Small cultivators............. 7-3 1 17 3-9 0-9
All cultivators. .............. 23-3 10 41 100-0 1-3
Non-cultivators. . .......... .. - - -
All families................ 12-3 5 41

7.4.8 Other (miscellaneous) capital expenditure in agriculture
Table 7.22 shows the proportion of families reporting other (miscellaneous)
capital expenditure in agriculture and the average expenditure per family and per

reporting family on this item.
TABLE 7.22—OTHER (MISCELLANEOUS) CAPITAL EXPENDITURE IN
AGRICULTURE
[ General Schedule data ]
Proportion of|
expenditure
Proportion Expenditure by ea.ctl; Expenditure
of families | Expenditure per %ﬁgut%tal per acre of
G reporting | per family reporting expenditure cultivated
roup expenditure family on this holdings
item by
cultivators
(Per cent) (Rs) (Rs) (Per cent) (Rs)
1 2 3 4 5

Big cultivators............... 24-1 172 715 35-3 5-7
Large cultivators............. 22-8 97 428 59-6 5-9
Medium cultivators........... 24-5 40 163 31-3 8-9
Small cultivators............. 21-4 15 70 9-1 11-0
All cultivators....e.vvunnenn. 23-0 50 217 100-0 7-0
Non-cultivators, ............. - - -
All families................ 12-1 26 217
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Practically equal proportions of the different classes of the cultivating families
reported other (miscellaneous) capital expenditure in agriculture. However, the
expenditure both per family and per reporting family was quite large among big
and large cultivators. Large and medium cultivators accounted for nearly 60 per
cent and 31 per cent, respectively, of the expenditure of all cultivators.

About 84 per cent of the expenditure incurred by rural families under this head
was financed from current income and past savings and the balance from borrowings.

7.5 SALE OF ASSETS

In the preceding sections we discussed the level of expenditure which led to the
acquisition of additional assets or added to the value of the existing assets in the
form of land and livestock. In the succeeding section we shall be discussing the
economic position of the rural families by studying their investments and disinvest-
ments. Before proceeding with the detailed analysis of investments and disinvest-
ments, it will be useful to study the extent of Yeceipts from sale of different types of
assets, data relating to which are available in respect of only six major categories,
namely, land, livestock, implements and machinery, houses and buildings, bullion
and ornaments, and financial and other assets. The relevant data are given in
Table 7.23.

TABLE 7.23—SALE OF ASSETS
[General Schedule data. Amount in rupees per family]

Sale of
. Sale of | Sale of
imple- | Sale of f .
Total Sele of | Sale of ments houses b:lli:;m ﬁn::;ml
Group land | livestock | and and omna- other
machi- | buildings ments assets
nery
1 2 3 4 3 ] 7
Big cultivators. ......... 88 57 19 - 11 1 -
Large cultivators........ 45 24 17 - 4 1 -
Medium cultivators...... 24 5 16 - - 3 -
Small cultivators........ 20 11 4 - - 5 -
All cultivators.......... 29 13 12 - 1 3 -
Non-cultivators......... 7 2 2 - - 4 -
All families ........... 19 7 7 - | 3 -

The data reveal that none of the families had receipts from sale of implements
and machinery, and financial and other assets, whereas the receipts from sale of land
predominated except in the case of medium cultivators in whose case the receipts
from sale of livestock were relatively high. The receipts from sale of houses and
buildings were reported by the big and large cultivators only, the average receipts
per family being Rs 11 and Rs 4, respectively. All classes of rural families reported
receipts from sale of bullion and ornaments, but the receipts were highest at Rs 5
per family among small cultivators.
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7.6 INVESTMENT AND DISINVESTMENT

In this section an attempt has been made to ascertain the extent of surplus or
deficit, if any, in the economy of the rural families in the district. The data relating
to outstanding debt, borrowings and repayments can hardly reveal fully the extent
of deficit or surplus in the economy. Borrowings may take place for a variety of
purposes. An increase in the outstanding debt or a low level of repayments may
not indicate a deterioration in the economy. In fact, in the initial stages of economic
development, a low level of repayments may be indicative of a large and rapid long-
term investment.

A surplus in the family economy may take the form of acquisition of capital

assets, physical or financial or of direct lendings to others or of net repayments of
debt, besides an augmentation in kind or cash balance of the family. A deficit
in the economy may be reflected either in an increase in liabilities through net borrow-
ings or in the liquidation of assets, in addition to depletion of kind or cash resources
held. Therefore, one way to determine surplus or deficit in the economy is to compare
the net assets position at the beginning and at the end of the period. A decrease in
net assets would indicate deterioration, while an increase in net assets an improve-
‘ment in the position. While we collected fairly detailed information regarding
borrowings, repayments, and capital investments in farm and non-farm business,
we did not cover certain items, namely, (1) cash in hand, (2) bullion and ornaments,
(3) stocks of commodities, and (4) lendings by rural families to others. The main
reason for not collecting any data on these items was the fear of arousing suspicion
in the minds of the respondents. On account of the operation of the moneylending
legislation, it was also considered not advisable to solicit information from each
person about his moneylending operations.

An alternative way of arriving at a calculation of deficits in the economy would
be through a full enumeration of all transactions during the period. Apart from the
obvious difficulties of such enumeration in respect of a small and partially monetized
business as that of the Indian cultivator, an important feature of Indian rural eco-
nomy further complicates such a task. The common feature is that the business
and the domestic economy of the cultivator are so mixed up that it may not be possible
to obtain any clear idea of deficits or surpluses unless full details of family living are
collected. Such a detailed enquiry was not considered practicable in the Survey
with limited objectives.

In view of the above limitations, we adopted a method of calculating deficits
or surpluses by taking items of capital expenditure in farm and non-farm business,
financial investment and repayments of old debts on credit or investment side and
those relating to borrowings and sale of assets on debit or disinvestment side. The
chief assumption in this method is that all significant changes, deficits or surpluses
would be reflected in the changes in capital assets and investments and in borrowings
and debts. This approach has, however, certain limitations. Firstly, certain
transactions leading to acquisition of assets, as sums lent and bullion and ornaments
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purchased have been omitted. Secondly, changes in the stocks and inventories
were not taken into account. There is also an assumption regarding the investment
effect of certain expenditure. For the major part, it is believed, that most of these
assumptions do not vitiate our conclusions to a material extent. The stocks and
inventories positions of most of the cultivators do not change in a material way.
Table 7.24 gives the data on investment and disinvestment for cultivators in selected
villages.

TABLE 7.24—INVESTMENT-DISINVESTMENT : ALL CULTIVATORS
[ General Schedule data. Amount in rupees per family }

INVESTMENT DISINVESTMENT Cons-
Net truction
invest. real;(ilrs
Capi- | Non- | Finan- ment fP osi-
. tal ex- fa’"P . cial Bor- Sale (+.) or cc)le;tin.l
Village tl.)end'l- busi- | invest- (Repay- Total | row- of | Total|. 3% |houses
ure in | ness ment | ments ings | assets invest- and
agri- | expen- | expen- g ment other
culture | diture | diture (—) build-
ings
1 2 3 4 b 6 7 ] 9 10
Bari Balia....... 71 - - 5 76 92 30 122 | — 46 43
Chakmansingh. , 108 - 42 62 210 239 32 271 — 61 66
Maniappa....... 103 - 1 84 187 264 63 327 | —140 81
Mubarakchak....| 285 19 16 51 369 252 466 719 | —350 | 524
Bangama........ 125 - - 27 151 229 23 252 | —101 | 102
Dira Harwa...... 25 - - - 25 71 11 82 | — 57 8
Luxmipur. ...... 333 - - 5 339 347 20 367 | — 28 84
Pahasara........ 241 - 2 25 268 317 52 368 | —100 | 134
District........| 166 - 1 16 182 230 29 259 | -7 79

Among the items constituting investment, capital expenditure in agriculture
was most important. The capital expenditure in agriculture per cultivating family
worked out to Rs 166 for the district, the highest being at Rs 333 in Luxmipur
and the lowest at Rs 25 in Dira Harwa. Except in Dira Harwa and Bari Balia, the
capital expenditure in agriculture was above Rs 100 in all other villages. Another
important item of investment was repayments which were reported to be highest
at Rs 84 in Maniappa. In Dira Harwa no repayments were reported. Non-farm
business expenditure and financial investment expenditure items did not contribute
much to the investments in all the villages except in Mubarakchak and Chakman-
singh, which fact may be studied in relation to proximity of towns like Monghyr and
Jemalpur, respectively.

Of the two items of disinvestment of cultivating families, borrowings were more
important, the average borrowings and sale of assets of the cultivating families for
the district being Rs 230 and Rs 29, respectively. Borrowings of cultivating families
were reported to be highest at Rs 347 in Luxmipur and lowest at Rs 71 in Dira Harwa.
Except in Bari Balia and Dira Harwa, borrowings in the remaining villages were
Rs 229 or above. Borrowings were mainly resorted to for consumption purposes.
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Except in Mubarakchak where sale of assets was preponderantly high at Rs 466,
in other villages it did not exceed Rs 63. Heavy sale of assets in Mubarakchak
was accounted for by a few big cultivators in the village. In other villages, sale
of assets mainly consisted of livestock and ornaments.

In balancing investment and disinvestment, it appears that in all the villages
there was net disinvestment which ranged from Rs 28 per cultivating family in
Luxmipur to Rs 350 per cultivating family in Mubarakchak.

If we take credit for the heavy expenditure on construction and repairs of
residential houses and other buildings, the net disinvestment position changes into
investment position in Chakmansingh, Mubarakchak, Bangama, Luxmipur and
Pahasara.

An analysis of net investment and disinvestment of four classes of cultivating
families in the selected villages would reveal as to which cultivating class contributed
significantly towards disinvestment. The relevant data are given in Table 7.25.

TABLE 7.25—INVESTMENT-DISINVESTMENT IN SELECTED VILLAGES :
FOUR CLASSES OF CULTIVATORS

[ General Schedule data. Amount in rupees per family ]

BIG LARGE MEDIUM SMALL
CULTIVATORS CULTIVATORS CULTIVATORS CULTIVATORS
Con- Con- Con- Con-
struc- struc- struc- struc-
. Net tion and| . Net tion and| . Net tion and| . Net tion and
invest- . invest- . inveat- . invest- .
repairs of repairs of repairs of] repairs of
ment pa ment pa ment Ppa. ment .
Village (+) or residen- (+) or residen- (+) or residen- (+) or residen-
g dis- tial dis. tial dis. tial dis- tial
invest- ht;:;;es invest- hc;t:l?jes invest- hgﬁ? invest- hz‘;;“
min)t other l?in;' other me:;t other mint other
( build- build- [ ) | build- | ) | build-
ings ings ings inge
1 2 3 4 [ ] 7 8
Bari Balia.............. + 194 276 | — 22 114 — 64 12| — 47 13
Chakmansingh,,........ + 147 10 4132 41 —102 77| —202 77
Maniappa...iooveneen.. — 441 354 | —261 166 | — 83 20| — 93 77
Mubarakchak........... —2,148 3,300 | —1763 1,114 | —221 1291 — 76 361
Bangama............... — 4569 686 | —206 266 | — 74 31 — 20 24
Dira Harwa............. - 27 26| — 16 12| — 92 3| — 63 4
Luxmipur.............. + 443 163 | 4286 128 | —251 48 | — 67 19
Pahasara............... + 220 762 | ~ 49 333 | —134 64| —1156. 42
District............... + 4 43| - 21 191 —127 N — & 24

It is observed that big and large cultivators showed net disinvestment in
four and six villages, respectively, while both medium and small cultivators showed
net disinvestment in all the villages. However, if expenditure on construction
of residential houses and other buildings is considered on investment side, the big
and large cultivators each showed net disinvestment in two villages, namely,
Maniappa and Dira Harwa, net disinvestment in the latter village being practically
insignificant for both groups of cultivators; the medium cultivators still showed net
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disinvestment in all the villages and small cultivators in seven villages. The net
disinvestment position in Bari Balia, Chakmansingh, Dira Harwa, Luxmipur and
Pahasara was mainly on account of the medium and small cultivators, while in the
remaining villages, it was considerably influenced by big and large cultivators.

Table 7.26 shows investment and disinvestment in respect of cultivators, non-
cultivators and rural families and four classes of cultivating families.

TABLE 7.26—INVESTMENT-DISINVESTMENT AMONG CULTIVATORS,
NON-CULTIVATORS AND ALL FAMILIES

[General Schedule data. Amount in rupees per family]

INVESTMENT DISINVESTMENT Cons-
Net truction
Capi- invest- re'::iirs
Capi- | tal ex- | Finan- (Ir;“t of resi-
tal ex- | pendi- | cial OT | dential
. L Bor- | Sale i entia
Group tpend'l- ture in | invest- [Repay- | ¢oeq) | oy kof Total indls-t_ houses
ure in| non. | ment | ments ings | assets ves and
agri- | farm |expen- g ment | i er
oulture| busi- | diture (=)} | build-
ness ings
1 2 3 4 5 8 7 8 (] 10
Big cultivators...| 758 2 4 49 8i3 721 88 809 | + 4 433
Large cultivators.| 408 1 1 32 440 416 45 461 | — 21 191
Medium cultiva-
tors........... 88 - - 9 98 201 24 225 | —127 33
Small cultivators. 26 - - 8 34 81 20 ol | — 67 24
All cultivators....| 168 - 1 16 182 230 29 259 | — 77 79
Non-cultivators. . 1 2 - 2 6 59 7 66 | — 60 21
All families ... 88 | ! ? 9 149 1 168 | — 69 L]

The data reveal that there was a net disinvestment of Rs 69 among rural families,
the net disinvestment was highest at Rs 127 in the case of medium cultivators and
lowest at Rs 21 in the case of large cultivators. Big cultivators only showed a small
net investment of Rs 4 which was mainly on account of relatively high capital
expenditure in agriculture. Even if the expenditure on construction of residential
houses and other buildings is taken on investment side, no change from disinvestment
to investment position is noticed among medium and small cultivators.

Table 7.27 gives the frequency distribution of selected cultivators according
to net investment and disinvestment, and value of gross produce groups.

It is observed that 41 families reported investment, 64 families disinvestment
and 14 families neither investment nor disinvestment and in case of one family
investment and disinvestment balanced each other. In the upper strata cultivators,
the investment was shown mostly by those families who fell in the gross produce
group of Rs 1,000 and Rs 3,000, and disinvestment mostly by those who fell in the
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gross produce group of Rs 200 and Rs 400, and Rs 600 and Rs 1,000. Five upper
strata cultivators belonging to the gross produce group of Rs 600 and Rs 1,000
reported neither investment nor disinvestment.

TABLE 7.27—FREQUENCY DISTRIBUTION OF SELECTED CULTIVATORS

CLASSIFIED ACCORDING TO NET INVESTMENT-DISINVESTMENT AND
VALUE OF GROSS PRODUCE

[ Intensive enquiry data ]

- NUMBER OF FAMILIES ACCORDING TO VALUE OF GROSS
PRODUCE WHICH SHOW NET INVESTMENT (+) AND
Strata NET DISINVESTMENT (—)
e Less than | Rs 200— | Rs 400— | Rs 600— |Rs 1,000 —| Rs 3,000
Rs 200 Rs 400 Rs 600 Rs 1,000 | Rs 3,000 |and above
1 2 3 4 b 6
Upperstrata.........oovvuus. -1 —12 —b —13 —10 -3
+3 + 4 +4 + 4 +12 +4
5‘
Lowerstrata................. —6 — 8 -2 — 4 - -
+5 + 4 - +1 - -
5* 4*
1@

*Reported neither investment nor disinvestment.
@ Investment and disinvestment balanced each other.

In the case of lower strata cultivators, the investment was shown mostly by
those families who had gross produce of value of less than Rs 200 and disinvestment
mostly by those families who fell in the gross produce group of Rs 200 and Rs 400.
Nine lower strata cultivators falling in the gross produce group of less than Rs 400
reported neither investment nor disinvestment. Only in the case of one lower strata
cultivating family investment and disinvestment balanced each other.

It may be useful to review here our observations on capital expenditure. Insigni-
ficant proportion of rural families reported financial investment expenditure, capital
expenditure in non-farm business and expenditure on purchase of land, while a rela-
tively high proportion, about one-ninth of the rural families reported expenditure on
purchase of livestock. Among the different items of other capital expenditure in
agriculture, expenditure on (1) purchase of implements, machinery and transport
equipment, and (2) construction of farm houses, cattle sheds, etc., was reported by
about one-sixth and one-eighth of the rural families, respectively. The rural families
showed deficits in the economy as a result of heavier borrowings in comparison with
capital expenditure in agriculture. The deficits were particularly high among
medinm and small cultivators. Overall deficits among cultivating, non-cultivating
and rural families in the district may be studied in relation to the relatively heavy
borrowings which these families resorted to on account of the scarcity conditions
prevailing prior to the year of the Survey.



CHAPTER 8

CURRENT FARM OPERATIONS

In this chapter we discuss the data collected through intensive enquiry in
regard to the expenditure incurred by the selected cultivating families on various
items connected with the operation of current farm business and the receipts there-
from. The data were collected only for the selected cultivating families separately
for the two six-month periods, namely, April to September 1951 and October 1951
to March 1952. However, from the point of view of analysis, the data for the full
year April 1951 to March 1952 are discussed and the information for six-month
period is used only for study of seasonality of farm receipts and expenses.

In Chapter 1, it has been observed that rice, gram, maize, wheat and sugarcane
were important crops in the district. The total area under foodgrains including
pulses constituted 92-6 per cent of the total area sown.

_ 8.1 CURRENT FARM EXPENDITURE

The ‘total farm expenses’ noted by us included (1) value of seed and manure,
both owned and purchased, (2) cash wages paid and value of payments made in
kind to casual, annual and permanent farm servants, village artisans and others,
(3) value of fodder and other cattle feed purchased, payments made for grazing
facilities and rent paid for pastures, (4) rent in cash or kind paid to landlords and
share in kind paid to co-sharers, (5) cost of maintenance and repairs of implements
and machinery, (6) hire charges for implements and bullocks, (7) marketing charges
including transport, (8) land revenue and other cesses, etc. No attempt was made
to evaluate the family labour employed and hence ‘total farm expenses’ do not
include the same. Similarly, no charges for services of owned draught cattle were
added nor was any ad hoc allowance made on that account. The cost of owned
fodder consumed on farm has also not been taken into account under total farm
expenses ; only payments made in cash have been included, kind payments as well
as the value of owned seed, manure, etc., have been excluded.

As the purpose of our study was not directed either to farm costs or farm
management, the collection of data regarding farm expenditure was not done in as
great a detail as would be required in studies which have those objects primarily
in view. However, the data are of interest not only for general study of the farm
economy but also in relation to the volume of expenditure and the size of the potential
credit requirement.

Table 8.1 shows the current farm expenditure both in cash and kind for the
upper strata and lower strata cultivators separately.
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TABLE 8.1 —CURRENT FARM EXPENDITURE—DETAILS
[ Intensive enquiry data ]

UPPER STRATA LOWER STRATA ALL CULTIVATOBS
Propor- Propor- Propor-
Average tion of | Average tion of | Average tion of
Ttem expen- total expen- total expen- total
diture current diture current diture current
per farm per farm per farm
family expen- family expen- family expen-
diture diture diture
(Rs) (Per cent) (Rs) (Per cent) (Rs) (Per cent)
1 2 3 4 5
I. Cash expenditure on:
1-1 Seed.............. 28-1 2.2 29-3 11-3 28-7 3-7
1-2 Manure............ 16-1 1-3 0-3 0-1 8-2 1-1
1-3 Fodder............ 122-5 9-6 30-4 11-8 78-5 10-0
1-4 Wages............. 58-0 45 20-9 81 39:5 5-1
1-5 Other cash expen-
diture@.......... 204-5 23-0 75-2 29-1 184-9 24-1
Total current cash
farm expenditure@.. 519-2 40-6 156-2 60-S 337.7 44-0
2. Expenditure in kind
on:
2-1 Seed.........o.ntn 193-2 15-1 15-2 5-9 104-2 13-6
2-2 Manure............ 27-3 2-1 7-0 2.7 17-1 2-2
2-3 Disposals in kind. .. 296-4 23-2 78-0 30-2 187-2 24-4
2-4 Wages in kind other
than at harvest
timeY............ 241-7 18-9 | 20 0-8 121-9 159
Total current farm
kind expendituref... 7585 59-4 102- 39-5 430-3 56-0
Total current farm
expenditure......... 1,2717-7 100-0 258-3 100-0 768-0 100-0

@ Includes cash expenditure on purchase of grain for payment of wages.
9] Excludes cash expenditure on purchase of grain for payment of wages.

For the district as a whole, the current farm expenditure per cultivating family
worked out to Rs 768 of which 44 per cent was incurred in cash and the remaining
56 per cent in kind.

Among the upper strata cultivators, current farm expenditure per family worked
out to Rs 1,278 of which Rs 519 or 40-6 per cent was incurred in cash, while the
remaining amount of about Rs 759 or 59-4 per cent was incurred in kind. Of the
various items of expenditure in cash, ‘other cash expenditure’ and purchase of fodder
amounted to Rs 294-5 and Rs 122-5 per family constituting 23-0 per cent and 9-6
per cent, respectively, of the total current farm expenditure. Cash expenditure on
account of purchase of seed, manure and payment of wages accounted for 2-2 per
cent, 1-3 per cent and 45 per cent, respectively, of the total expenditure.
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In the case of lower strata cultivators, the total current farm expenditure per
family worked out to Rs 2583 of which three-fifths was expended in cash and two-
fifths in kind. The proportion of the total cash farm expenditure to the total current
farm expenditure was higher at 60-5 per cent among lower strata cultivators than
among upper strata cultivators. This was due to the fact that the families belonging
to the lower strata cultivators had to purchase seed and fodder from the open market
whereas families in the upper strata cultivators could depend on their own stock of
grains.

If is also observed that ‘other cash expenditure’ amounted to Rs 294-5 per
family in the upper strata cultivators and Rs 75:2 per family in the lower strata
cultivators accounting for 23-0 per cent and 29-1 per cent, respectively, of the total
current farm expenditure. The item ‘other cash expenditure’ comprises expenditure
on thirteen specified items such as land rent, land revenue and other agricultural
charges, salaries to annual or permanent farm servants, etc. Table 8-2 shows the
expenditure on thirteen specified items of ‘other cash expenditure’ among the upper
strata and lower strata cultivators.

TABLE 8.2—OTHER CURRENT CASH FARM EXPENDITURE
[ Intensive enquiry data. Amount in rupees per family ]

UPPER STBATA LOWER STEATA All cultivators
Item
(Rs) (Per cent) (Rs) (Per cent) (Rs) [(Per cent)
1 2 3 4 b5 6

1. Cash contributions to

tenants, co-sharers and
partners.............. 110-5 37-5 22.7 30-1 66-6 36-0

2. Purchase of materials
for farming*.......... 2.3 0-8 0-7 0-9 1-5 0-8

3. Maintenance and repairs

of implements and
machinery.......... 8:5 2.9 2.6 3-5 5.5 30

4. Hire of implements and
bullocks............ 6-6 2-2 3-4 4-5 5.0 2.7

5. Transport charges for
marketing.......... 0-2 0-1 0-5 0-7 03 0-2
6. Sale commissions. ..... - - - - - _

7. Storage and  other
marketing costs...... 2-3 0-8 - - $-1 0-6

8. Salaries paid to annual

or permanent farm
servants............ 15-5 5-3 - - 7-8 4-2

9. Cash rent paid to land-
lord...ovvvvevann... 37-1 12-6 6-6 8-8 219 11-8

10. Land revenue and other
agricultural charges. . 13-0 4-4 0-7 0-9 6-9 3-7
11. Interest paid on loans.. 22-1 7-8 0-2 0-3 112 6-1

12. Purchase of agricultural

commodities for pay-
ment of wages in kind. 41-1 13-9 24-1 32-0 32-6 17-6

13. Other cash farm .

©XPEenses. . .....c.n.. 35-4 12-0 13-8 18-3 24-6 13-3
Total expenditure....... 294-5 100-0 752 100-0 184-9 100-0

* Other than seed, manure and fodder.
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Both in the upper strata and lower strata cultivators, four items, namely,
(1) cash contributions to tenants, co-sharers and partners, (2) purchase of agricultural
commodities for payment of wages in kind, (3) other cash farm expenses and (4) cash
rent paid to landlord were important. These items together accounted for 76-0 per
cent and 89-2 per cent of the total ‘other current cash farm expenditure’ in the
case of upper strata and lower strata cultivators, respectively.

In the case of upper strata cultivators, the average expenditure per family on
account of cash contributions to tenants, co-sharers and partners amounted to
Rs110-5 representing 37-5 per cent of the total ‘other current cash farm expenditure.’
Purchase of agricultural commodities for payment of wages in kind, cash rent paid
to landlord and other cash farm expenses together worked out to Rs 1136 account-
ing for 38-5 per cent of the total ‘other current cash farm expenditure.” The expendi-
ture on account of salaries paid to annual or permanent farm servants was also
important among upper strata cultivators.

In the case of lower strata cultivators, the average expenditure per family on
purchase of agricultural commodities for payment of wages in kind was Rs 24-1
accounting for 32-0 per cent of the total ‘other current cash farm expenditure,’ while
cash contributions to tenants, co-sharers and partners amounted to Rs 22-7 repre-
senting 30-1 per cent of the total ‘other current cash farm expenditure’.

It could be observed from Table 8.1 that among the different items of expendi-
ture in kind, wages, expenditure on seed and disposals in kind were important.
The proportions of expenditure in kind on seed and wages to the total current farm
expenditure were much lower among lower strata cultivators than among upper
strata cultivators, because the lower strata cultivators could not draw much on their
stock for seed and also employed family labour. The proportion of disposals in kind
to the total current farm expenditure was 232 per cent and 30-2 per cent among
upper strata and lower strata cultivators, respectively. The higher proportion of dis-
posals in kind among lower strata cultivators may be on account of the batai system,
which fact is also reflected in the higher proportion of rent share to landlord or
co-sharer.

The item ‘disposals in kind’ comprised (1) rent share to landlord or co-sharer,
(2) wages to labour for harvesting, etc., (3) remuneration to artisans and services
and (4) other payments at harvest time. Table 8-3 shows the value of disposals
in kind under each of the four heads among the upper strata and the lower strata
cultivators.

The two important items which constituted the disposals in kind among both
upper strata and lower strata cultivators were (1) rent share to landlord or co-sharer
and (2) wages to labour for harvesting, etc. The former accounted for 36-1 per cent
and 496 per cent of the total disposals in kind among upper strata and lower
strata cultivators, respectively, whereas the latter accounted for 408 per cent and
31-0 per cent among upper strata and lower strata cultivators, respectively.
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TABLE 8.3-—-DISPOSALS IN KIND
[ Intensive enquiry data ]

UPPER STRATA LOWER STRATA All cultivators

Amount | Propor- | Amount | Propor- [ Amount | Propor-
tion to per tion to per tion to

Item per
family total family total family total

(Rs) (Per cent) (Rs) (Per cent) (Rs) [(Per cent)
1 2 3 4 5 [}

1. Rent share to landlord or

co-sharer............ 107-1 36-1 38-7 49-6 72-8 38-9
2. Wages to labour for

harvesting, etc........ 120-9 40-8 24-2 31-0 72-6 38-8
3. Remuneration to artisans

and services......... 25-6 86 3-2 4-1 14-4 7-7
4. Other payments at har-

vest time............ 42-8 145 11-9 15-3 273 146
Total disposals in kind... 296-4 100-0 78-0 100-0 187-2 100-0

8.2 CASH FARM RECEIPTS

In this section, we propose to consider the size of the cash receipts and the
relative importance of the various sources of cash receipts. The cash receipts can
be divided into two main groups, viz., (1) cash proceeds of sale of crops and fodder
and (2) other cash receipts. The latter group included cash receipts from (1) sale
of milk and milk products, (2) sale of poultry and poultry products, (3) sale of seed
and plants, (4) sale of manure, (5) cash wages, (6) remittances, (7) carting, (8) cash
rent, (9) interest received, and (10) other sources. Cash receipts did not include
earnings from any subsidiary occupations other than those specifically mentioned
above, in which the cultivators might have been engaged. Table 8-4 shows the
amount of receipts-from various sources and the relative importance of each of them.

In the case of upper strata cultivators, the total cash receipts per family
amounted to Rs 993-6 or Rs 66-2 per acre of sown area. Nearly 49 per cent of the
cash receipts was accounted for by receipts from sale of crops and fodder. Another
important source of cash receipts was cash wages which amounted to Rs 145-7 per
family and accounted for about 15 per cent of the total cash receipts. Remittances and
receipts on account of interest on loans amounted to Rs 107-7 and Rs 114-3 per
family, respectively. These two items together accounted for about one-fourth of
the total cash receipts. The receipts from sale of milk and milk products were very
low at Rs 286 per family accounting for about 3 per cent of the total cash receipts.

In the case of lower strata cultivators, the cash receipts from sale of crops and
fodder were negligible. This reflected the subsistence economy of small farms. As
there was a failure of crops during the year preceding the Survey, perhaps in few
cases the produce of the Survey year might have been utilized to replenish stocks.
The proportion of cash wages earned by the lower strata cultivators accounted for
about four-fifths of the total cash receipts. Receipts from sale of milk and milk
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TABLE 8.4—CASH RECEIPTS FROM SPECIFIED SOURCES
[ Intensive enquiry data ]

UPPER STRATA LOWER STRATA All cultivators
_ Propor- Propor-
Amount tion to Amount tion to | Amount P!' opor-
Item tion to
per total per total per 1 h
family cash family cash family tota lcas
receipts receipts receipts
(Rs) (Per cent) (Rs) (Per cent) (Rs) [(Per cent)
1 2 3 4 5 6
Total cash receipts....... 993-6 100-0 310-7 100-0 6521 100-0
(66-2)* (107-1)* (72-5)*
1. Saleof crops and fodder..| 485-7 48-9 0-3 0-1 243-0 37-3
(32-4)* 0-1)* (27-0)*
2. Sale of milk and milk
products............. 28-6 2.9 40-5 130 4.6 33
3. Bale of poultryand
poultry products...... - - - - - -
4. Sale of seed and plants. . . 74-2 7-4 7-0 2.3 40-7 6-2
5. Sale of manure......... 0-7 0-1 - - 0-4 0-1
6. Cash wages............. 145-7 14-7 251-1 80-8 196-4 30-4
7. Remittances........... 107-7 10-8 11-9 3-8 59.7 91
8. Carting.........oovveee 36-5 37 - - 18-2 a8
9. Cashrent.............. 0-1 - - - - -
10. Interest............... 114-3 11-5 - - 57-1 88
11. Othersources.......... - - - - - -
Total current cash farm
CXPENSES. .. ....o0innanns 519-2 52-3@ 156-2 50-3@| 3317 51-8@

* Denotes the average per acre of sown area.
@ Denotes the percentage of current cash farm expenses to total cash receipts.

products accounted for 13 per cent of the total cash receipts. The data clearly
indicate that the lower strata cultivators in whose case the gross produce was about
one-fifth of the gross produce among upper strata cultivators (vide Table 8.5) derive
about 94 per cent of their cash receipts from wages and by sale of milk and milk
products.

8.3 SEASONALITY OF FARM BUSINESS OPERATIONS

An important aspect relating to the data on farm business collected by us is
that of the extent to which there was marked seasonality either in expenditure
on farm business or in receipts of the cash income by the cultivating families. The
expenses of which we took special account in the intensive enquiry were only current
farm business expenses ; other expenses such as those of family expenditure on
consumption were not noted. The important issue in a consideration of seasonality
is, therefore, the extent to which farm business expenditure is seasonal, i.e., has to
be incurred more during particular periods in a year rather than during others, and
the extent to which cash receipts are seasonal, i.e., the extent to which they accrue
more during one part or period of the year than in another. The seasonality of
expenditure and of these receipts may establish a certain pattern of borrowings and
repayments, also to the extent that the cultivators have to borrow for their normal
expenditure in various seasons.

I
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Seasonality of cash farm expenses is a function of the agricultural seasons and
the types of crops grown by the cultivator. Whereas the seasonality of cash receipts
i8 a function of maturity of crops and its availability for sale. In case the crops or
combination of crops are grown during all the agricultural seasons, including the
crops like vegetables which mature during short periods, farm expenses and farm
receipts may be distributed evenly during the year ; whereas if one crop, say, sugar-
cane is grown, as in some of the villages of North Monghyr, the farm expenses and
the farm receipts may not be distributed evenly. Farm expenses may be con-
centrated in one part of the year while the farm receipts in another part of the year.

Other cash receipts such as those from sale of milk and milk products and
wages, except to the extent they are derived from seasonal agricultural labour are
not equally seasonal. It may, therefore, be expected that the total cash receipts,
for example, of the lower strata cultivators who derive their income mainly from
wages and sale of milk and milk products would not exhibit seasonality so marked
as would be expected from the cash receipts of upper strata cultivators whose cash
receipts comprised largely sale of crops and fodder. Table 8.5 shows the cash farm
expenditure and cash farm receipts of the upper strata and lower strata cultivators
during the two six-month periods covered by the Survey.

TABLE 8.5—SEASONALITY OF FARM BUSINESS OPERATIONS
[ Intensive enquiry data. Amount in rupees per family ]

UPPER STRATA LOWER STRATA ALL CULTIVATORS
Ite April-| 0% [ aprit | April- | 92 [ april | Aprii-| 0% | April
m Sept- | 2 | 1951 | Sept- | 2T | 1951 | Sept- | ¢ | 1951-
b | 1951- P | 1951- PY | 1951-
ember March March | ember March March | ember March March
1951 1952 1952 1951 1952 1952 1951 1952 1952
1 2 3 4 b 6 7 8 9
Value of gross pro-|
duce.............. 468-2 [1,360-3 |1,828-4 | 70-2 | 281-8 | 351-9 | 269-2 | 821-0 |1,090-2
Current cash farm
expenditure....... 60-7| IS7T-5| 519-2|131-3| 24-9 | 156-2 (246-5| 912 3377
Cash farm receipts
from : -
.1. Sale of crops and
fodder............ 49-56 | 436-2 4856-7 0-1 0-2 03 24-8 | 218-2 243-0
‘2. Sale of milk and
milk products..... 8-1 20-5 28-6 | 32-7 7-8] 40-5 20-4 14-2 34-6
3. Sale of poultry and
poultry products. .. - - - - - - - - -
4. Sale of seed and
Plants............ 35-5 38-7 74-2 - 7-0 7-0| 17-8| 22-9 40-7
5. Sale of manure....| 0-7 - 0-7 - - - 0-4 - 0-4
6. Cash wages........ 82-9 62-8 145-7 | 135-9 | 115-2 | 251-1 | 109-4 | 89-0 198-4
‘7. Remittances....... 33-1 746 107-7 11-1 0-7 11-9 22-1 37-6 59-7
8. Carting........... 271 9-4 36-5 - - - 13-6 4-7 18-2
9. Cash rent......... - 0-1 0-1 - - - - - -
10. Interest........... 37-9 76-4 114-3 - - -| '18-9 38-2 57-1
11. Other sources...... - - - - - - - - -
Total............... 274-9 | 7187 993-6 | 179-8 ( 130-9 | 310-7 | 227-3 | 424-8 | 652-)
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It would be observed that a greater proportion of current cash farm expenditure
was concentrated in the period, April to September, while cash farm receipts from
sale of crops and fodder were concentrated mostly in the period, October 1951 to
March 1952. In the case of the upper strata cultivators, average current cash farm
expenditure per family was Rs 3617 in the first half of the period and Rs 157-5
per family in the second half of the period; the expenditure in the latter period
being less than even half the expenditure incurred during the former period. In the
case of families in lower strata, the current cash farm expenditure per family worked
out to Rs 131-3 in the first half of the period and in the second half of the period
it was Rs 24 -9 which is nearly one-fifth of that in the first half of the period.

Similarly, a marked seasonality is noticeable in the flow of cash receipts from
sale of crops and fodder. In the case of upper strata cultivators, the receipts from
sale of crops and fodder were Rs 49-5 in the first half of the period and the receipts
increased nearly to nine times in the second half of the period. The receipts from
sale of crops and fodder among the lower strata cultivators were negligible in both
the periods. Among other cash receipts, the receipts on account of interest in the
case of upper strata cultivators were larger in the second half of the period than
in the first half of the period. The receipts among lower strata cultivators did not
show any marked seasonality, as a larger proportion of the receipts comprised cash
wages.

The seasonality in expenditure as observed during April to September 1951
would have a definite bearing upon the borrowings, especially for current farm
expenditure. Table 8.6 gives the data on borrowings as a source of finance for
current cash farm expenditure among upper strata and lower strata cultivators
during the two six-month periods.

The data indicate that the borrowings as a source of finance were important
during April to September 1951. During this period, the proportion of total current
cash farm expenditure financed from borrowings was 13-1 per cent for cultivators.
The proportion was higher among lower strata cultivators than among upper strata
cultivators indicating that the borrowings as a source of finance for current cash
farm expenditure were more important for the lower strata cultivators during April
to September 1951 than for the upper strata cultivators.

8.4 SOURCE OF FINANCE FOR CURRENT CASH FARM EXPENDITURE
Table 8.7 shows the different sources of finance for the various items of current
cash farm expenditure among the upper and lower strata cultivators.

It may be observed that in the case of upper strata cultivators about 91 per cent
of the total current cash farm expenditure was financed from current income, while
about 8 per cent was financed from borrowings. Whereas in the case of lower
strata cultivators about 79 per cent of the total current cash farm expenditure was
financed from current income and about 15 per cent of the expenditure was financed
from borrowings. Both the upper strata and lower strata cultivators did not resort
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TABLE 8.6—BORROWINGS AND CURRENT CASH FARM EXPENDITURE

[Intensive enquiry data. Amount in rupees per family]

UPPER STRATA.

LOWER STRATA

April to October 1951 to April to
September 1951 March 1952 September 1951
Propor- Propor- Propor-
tion of tion of tion of
expen- expen- expen-
diture Average diture Average diture Average
financed expen- financed expen- financed expen-
Item from diture from diture from diture
borrow- | financed | borrow- | financed | borrow- | financed
ings to from ings to from ings to from
the total | borrow- | the total | borrow- | the total | borrow-
expen- ings expen- ings expen- ings
diture diture diture
on this on this on this
item item item
(Per cent) (Per cent) (Per cent)
1 2 3 4 5 6
Purchase of seed............ 7-8 2-2 - - 14-3 4-2
Purchase of manure. ........ - - - - - -
Purchase of fodder.......... 5-8 4.9 0-3 0-1 10-0 2-4
Cash wages................. 12-0 5.5 0-8 0-1 24-5 5-1
Other cash expenditure. ..... 15-0 28-1 - - 21-6 12-3
Total current cash farm
expenditure............. 11-3 407 0-1 0-2 18-4 24-1

LOWER STRATA

ALL CULTIVATORS

October 1951 to April to October 1951 to
March 1952 September 1951 March 1952
Propor- Propor- Propor-
tion of tion of tion of
expen- expen- expen-
diture Average diture Average | diture Average
financed expen- financed expen- financed expen-
Item from diture from diture from diture
borrow- | financed | borrow- | financed | borrow- | financed-
ings to from ings to from ings to from
the total | borrow- | the total | borrow- | the total | borrow-
expen- ings expen- ings expen- ings
diture diture diture
on this on this on this
item item item
(Per cent) (Per cent) (Per cent)
7 8 9 10 11 12
Purchase of seed............ - - 11-1 3.2 - -
Purchase of manure......... - - - - - -
Purchase of fodder.......... - - 6-6 3-6 - -
Cash wages................. - - 15-9 5-3 - -
Other cash expenditure...... - - 16-6 20-2 - -
Total current cash farm
expenditure............. - - 13.1 32-4 - -
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to past savings and sale of assets for financing their current cash farm expenditure.
About nine-tenths and seven-tenths of ‘other cash expenditure’ in the case of upper
strata and lower strate cultivators, respectively, were financed from current income.

TABLE 8.7—SOURCE OF FINANCE FOR CURRENT CASH FARM EXPENDITURE
[ Intensive enquiry data. Amount in rupees per family ]

CURRENT INCOME BORROWINGS
Item Upper | Lower |All culti-| Upper | Lower |All culti-
strata strata vators strata strata vators
1 2 3 4 5 [}
Purchase of seed........... 25-8 26-1 25-4 2.2 4-2 32
(91-8) (85-7) -(ss-a) (7-8) (14:3) | (11-2)
Purchase of manure........ 16-1 0-3 8.2 - -
(100-0) | (100-0) | (100-0) (-) (~) (-)
Purchase of fodder.......... 117-6 27-9 728 49 2-4 3.7
(96-0) (92-1) (95 2) 4-0) (7-9) - 8)
Cash wages...........c0000 52-4 15-8 M1 56 5:1 54
(90-3) (75-6) (86-3) 9-7) (24-4) | (13-7)
Other cash expenditure...... 26256 53-5 158-0 28-1 12-3 20-2
(89-1) (71-1) (85-5) (9-5) (16-3) | (10-9)
Total current cash farm
expenditure............ 474-3 122-7 2985 40-8 24-1 324
(91-3) | (78-5) | (88-9) (79 | (15-9) 9-6)
OTHER SOURCES Total
Item Upper- Lower (All culti-| Upper Lower |All culti-
strata strata vators strata strata vators
7 8 9 10 11 12
Purchase of seed .. ......... 0-1 - - 28-1 293 28-7
(0-4) (-) (-) | (100-0) | (100-0) | (100 0)
Purchase of menure........ .- - - 16-1 ~0-3 8-2
(=) (-) (-) | (100-0) | (100-0) | (100- 0)
Purchase of fodder......... - - - 122.5 30-4 765
(-) (-) (=) | (100-0) | (100-0) | (100-0)
Cash wages................ - - - 58-0 20-9 395
(-) (-) (-) | (100-0) | (100-0) | (100-0)
Other cash expenditure...... 4-0 9:5 6-7 294-5 75-2 184-9
(1-4) (12-6) (3-6) | (100-0) | (100-0) | (100-0)
Total current cash farm
expenditure............ 4.1 95 6-7 5192 1562 3377
(0-8) 6-1) (2:0) | (100-0) | (100-0) | (100-0)

(Figures within brackets denote percentages to total expenditure on the item.)
Note : Past savings and sale of assets as sources of finance were not reported.

8.5 DISTRIBUTION OF CULTIVATORS CLASSIFIED ACCORDING TO GROSS
PRODUCE GROUPS, MAJOR CROPS, ETC.

In this section, we discuss the distribution of the selected cultivators, the data
in respect of whom were classified into six different categories, viz., (1) upper and lower
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strata cultivators, (2) value of gross produce of farm, (3) proportion of value of gross
produce of cash crops to value of total gross produce, (4) major crops, (5) rent paid
to landlord or share to co-sharer as percentage of value of total gross produce, (6)
owning land or not. The classification of cultivators owning land or not is not
important in the district, as all the selected cultivators were owners of land. The
classification according to upper strata and lower strata cultivators has already been
discussed in the preceding chapters, and we now propose to discuss briefly the
remaining classifications. The relevant data are given-in Table 8.8.

TABLE 8.6—COMPOSITION OF CULTIVATORS ACCORDING TO GROSS PRODUCE,
CASH CROP, MAJOR CROP AND RENT TO LANDLORD, ETC.

[ Intensive enquiry data ]

GROSS PRODUCE GROUP CASH CBOP GROUP

Proportion Proportion of value of gross Proportion

Value of gross produce of farm of families | produce of cash crops to value of | of families

(Per cent) total gross produce (Per cent)
D | - N 62-6
Less than Re200................. 17-8 Lessthan 10 percent.......ooonus. 13-6
Rs200 ~Rsd400...........00.0.. 27-7 10-20percent......covvvevenne. 9.7
Rs400 —Rs600................. 8-7 20-30percent...........cnun.tn 7-5
Rs 800 - Rs 800 12-5 30 - 40 per cend. . 2.4
Rs 800 - Rs 1,000 11-1 40-50percent............unnns 1-4
Rs 1,000 — Rs 2,000 15-8 50-60percent.........c.eounnnn 0-2
Rs 2,000 — Rs 3,000 2.6 60-70percent............co.... 2.5
Rs 3,000 — Rs 4,000 1-3 70 -80 percent.................. -
Rs 4,000 - Rs 5,000 - 80-90 percent...........oouun.. 0-1
Rs 5,000 and above 2.5 90 per cent and above.............. -

MAJOR CEOP GROUP BENT TO LANDLOED GROUP

Proportion | Rent paid to landlord, or share to | Proportion

Major crop of families | co-sharer as percentage of value of | of families

(Per cent) total gross produce (Per cent)
Rice...........ooiiiiviiiinne, 42.7 7 34-9
Wheat........ooviiiiiviininanss 9-9 Lessthan 5 percent............... 32-5
Millets. ...ooovveiiiiiinnnnnnns - S5—10percemd.............o.... 3-9
Gram......cciviivinniinenennens 14-6 10-20percent.........cc....... 5-2
Other pulses 3-8 20-30percent.........coonnnnn. 98
Groundnut - 30-40percent...........oivunn. 9-8
Other oilseeds - 40-50percent.........ocvnunnn. 3-9
Sugarcane 2-4 50-60percent.................. -
Cottonorjute.........oovovuueuns - 60-70percent........covvvnnn. -
Tobacco..........coevvvvieninan, - 70-80 percent............con.. ~
Other crops..............co0vuunn 26-6 80 per cent and above.............. -

8.5.1 Gross produce

According to gross produce classification, about 46 per cent of the cultivating
families reported gross produce below Rs 400, while about 21 per cent of the families
reported gross produce between Rs 400 and Rs 800 and about one-tenth of the
cultivating families reported gross produce between Rs 800 and Rs 1,000.

8.5.2 Cash crop
Classification of the cash crop shows that little more than three-fifths of the
cultivators did not report any cash crop, while about three-tenths of the cultivating
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families reported less than 30 per cent of the value of the gross produce of cash crops
to the total value of the gross produce.

8.5.3 Major crop

The classification of cultivators according to major crop grown shows that about
43 per cent of the families reported rice, about 10 per cent reported wheat and about
15 per cent reported gram as their major crop.

8.5.4 Rent paid to landlord or share to co-sharer

According to the classification of the proportion of the rent paid to landlord or
share to co-sharer to the total value of the gross produce, it is noticed that about
35 per cent of the families did not pay any rent to landlord or share to co-sharer,
while about one-third of the families paid rent at less than 5 per cent of the total
value of gross produce. About one-fourth of the families reported payment of rent
varying between 10 and 40 per cent of the total value of gross produce. None of the
families paid 50 per cent or more rent of the total value of gross produce.

8.6 INTER-VILLAGE VARIATIONS
Table 8.9 gives the village-wise data regarding the disposals in kind and current
cash farm expenditure.

8.9—CURRENT CASH FARM EXPENDITURE AND DISPOSALS IN KIND IN THE
SELECTED VILLAGES: ALL CULTIVATORS

[ Intensive enquiry data. Amount in rupees per family ]

DISPOSALS IN KIND
Total
current
Rent Remune- Other
cash Wages to :
. share to ration to | payments | Total
Village exfaerl:;l- landlord libour t;or artisans at disposals
:ure or co- .arve: ) and harvest | in kind
sharer 1ng, eLC. | gorvices time
1 2 3 4 5 )
BariBalia.................. 224-| 2560-0 37-8 3-6 11-7 303-0
Chakmansingh.............. 85-6 8-8 7-5 2-3 5-1 237
Maniappa..... e 2526 26-0 50-6 7-3 17-3 101-2
Mubarakchak............... 413-0 - 38-8 10-3 7-9 570
Bangama................... 222-5 178-3 39-1 5-9 22-8 2461
Dira Harwa................ 164-4 10-8 15-0 1-2 9-2 362
Luxmipur........ooo000..n. 4817 - 92-7 21-7 30-3 144-6
Pahasara......... eeeveeaan 494-0 102-7 148-4 29-9 49-2 330-2
District................... 337-7 72-8 72-6 14-4 273 187-2

For the district as a whole, the total disposals in kind and the total current cash
farm expenditure worked out to Rs 187-2 and Rs 337-7, respectively. Of the total
disposals of Rs 1872 per family, the rent share to landlord or co-sharer; and wages
to labour for harvesting accounted for about Rs 73 each per family.

Total disposals in kind per family were highest at Rs 330-2 in Pahasara and
the village next in importance was Bari Balia. The level of disposals in kind was
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comparatively low in Chakmansingh, Dira Harwa and Mubarakchak. The disposals
in kind in Pahasara and Bari Balia were high on account of cultivators reporting
high rent share to landlord or co-sharer in Bari Balia and wages to labour for harvest-
ing in Pahasara. The comparatively low level of disposals in kind in Chakmansingh,
Dira Harwa and Mubarakchak may be seen from the fact that in Chakmansingh and
Mubarakchak most of the cultivators were also engaged in non-agricultural profes-
sions, while the overall agricultural economy of Dira Harwa was relatively un-
developed.

Current cash farm expenditure per family was highest at Rs 4940 in Pahasara
and lowest at Rs 85-6 in Chakmansingh. The expenditure per family was above
Rs 400 in three villages, namely, Pahasara (Rs 494-0), Luxmipur (Rs 481-7) and
Mubarakchak (Rs 413-0). Comparatively high current cash farm expenditure in
these villages was mainly on account of the upper strata cultivators who reported
high expenditure.

Perhaps an important point which needs to be mentioned at the conclusion of
this chapter is that the overall economy of Monghyr is one of subsistence level and
the data are to be viewed and interpreted in the context of this background. The
degree of monetization which we have defined broadly for our purpose as the propor-
tion of cash expenditure to the total farm expenses is less characterized among upper
strata cultivators than among lower strata cultivators. Another point which may
also be worthwhile to mention is that the major source of cash receipts among upper
strata cultivators was sale of crops and fodder while among lower strata cultivators
it was cash wages, as in their case the receipts from sale of crops and fodder were
negligible.



CHAPTER 9

CREDIT AGENCIES

In this chapter, an assessment of the role of various agencies supplying credit
in rural areas to the cultivators and non-cultivators both on the basis of the data
collected in the General Schedule and intensive inquiry is attempted, while in the
succeeding chapters, the relative importance and the operations of the three major
credit agencies, viz., Government, co-operatives and private agencies have been
discussed. Information regarding the type of agency from which loans were taken
during the year or to which loans were outstanding at the end of the year was collected
for all rural families in the General Schedule and for the sample of cultivating families
in the intensive enquiry. Information was also collected from each type of credit
agency regarding its transactions and methods of operations.

The agencies which supply credit have been classified into nine classes, viz.,
(1) Government, (2) co-operatives, (3) relatives, (4) landlords, () agriculturist
moneylenders, (6) professional moneylenders, (7) traders and commission agents,
(8) commercial banks, and (9) others.

All borrowings from Government through various Departments and under
various schemes were considered together in one class. Borrowings from different
types of co-operative institutions, primary and central, credit and non-credit, were
all treated as borrowings from co-operatives. All interest-free loans given to bor-
rowers by their relatives were treated separately ; interest-bearing loans borrowed
from relatives were put in the appropriate class of private agency to which the
relatives belonged such as the agriculturist moneylender, the professional money-
lender, etc. Loans from landlords were classified separately and covered those loans
which were given by landlords to their own tenants. An agriculturist moneylender
was defined as one whose major profession was agriculture and whose moneylending
business was of comparatively minor importance. The category of professional
moneylenders was defined to include those who earned a substantial part of their
income from moneylending and could not be classified as agriculturist moneylender.
Borrowings from persons who were, in the main, traders and commission agents,
were put in a separate class referred to hereafter as traders. Borrowings from all
banks, scheduled and non-scheduled, including the then Imperial Bank of India,
were classified as borrowings from commercial banks. In a separate class, namely,
‘others’ were included borrowings from agencies other than those mentioned above.

9.1 BORROWINGS AND CREDIT AGENCIES
Table 9.1 gives the data on borrowings of cultivating, non-cultivating and
rural families and also of four classes of cultivating families from various credit
agencies.
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TABLE 9.1 - BORROWINGS CLASSIFIED ACCORDING TO CREDIT AGENCY
‘[ General Schedule data. Amount in rupees per family ]

Big Large | Medium | Small All Non-

) culti- culti- culti- culti- culti- culti- P Ailll
Credit agency vators vators vators vators vators vators |lamilies
1 2 3 4 [ [} 7

Government............ 26 19 10 2 10 1 [
(3-6) (4-6) (5-1) (2:2) (4-5) (1-1) 39

Co-operatives. .......... - 1 - - - - -
0-1) 0-2) 0-1) -) 0-1) ) (0-1)

Relatives............... 96 39 8 }) 17 4 I
(13-1) 9-3) 4:2) (6-9) (7-3) (6-1) 7 1

Landlords®............. 19 30 19 11 20 17 19

(2-6) (7-3) 9-7) (13-5) 8-8) (28-6) (12-4)
Agriculturist money-
lenders............... - - - - - - -

- -) -) -) -) -) (=)

Professional  money-
lenders............... 582 327 163 62 182 as 114
(80-8) (78-6) (80-9) (76-2) (79-1) (63-5) (76-2)
Traders and commission

) ) ©) ) ) ) )
) ) O O @ O )
- - - 1 1 _

-) ) | 12 0-2) 0-7) (0'-;)

Total......ovvennnnns. 721 416 201 8l 230 59 149
(100-0) | (100-0) | (100-0) | (100-0) | (100-0) | (100-0) | (100-0)

* To tenants only. (Figures within brackets denote percentages to total.)

The average amount borrowed during the year was Rs 149 per family in the
case of rural families, Rs 59 per family in the case of non-cultivators and Rs 230 per
family in the case of cultivators. Of the average amount of Rs 230 borrowed by
a cultivating family, Rs 182 or 79 per cent were from professional moneylenders,
and Rs 37 or 16 per cent from relatives and landlords. The borrowings from co-
operatives were negligible and the borrowings from Government, though little, were
relatively high. In the distribution of even this small volume of borrowings from
Government among four classes of cultivators, a larger proportion went to big,
large and medium cultivators. The amounts borrowed per family from Govern-
ment by small cultivators were one-thirteenth, one-tenth and one-fifth of those
borrowed by big cultivators, large cultivators and medium cultivators, respectively.

Table 9.2 gives the data regarding borrowings from and debt owed to various
credit agencies by the cultivators.

The data reveal that 49-3 per cent of the cultivating families borrowed from
professional moneylenders and borrowings from this agency constituted about 79
per cent of their total borrowings. The other important credit agencies were land-
lords, relatives and Government. Landlords and relatives together accounted for
about 16 per cent of the total borrowings.
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TABLE 9.2—RELATIVE IMPORTANCE OF CREDIT AGENCIES—CULTIVATORS
[ General Schedule data ]

BOBROWINGS DEBT
Proportion Proportion
Proportion | of borrow- of debt
of families ings from owed to
Credit agency . reporting | this agency b:vem.ge this agency 3?: agv:
borrowings | to the total rr?w11illgs to the total & 11130
from this | borrowings | PPF 8™ | gobt owed oy
agency from all to all
agencies agencies
(Per cent) (Per cent) (Rs) (Per cent) (Rs)
1 2 3 4 5
Government................. 6-9 4-5 10 5-1 21
Co-operatives. ..............s 0-1 0-1 - 0-5* 2*
Commercial banks............ - - -
Relatives.........ccoinnnneen 6-3 7-3 17 4-9 20
Lendlords................... 7.0 8-8 20 14-0 57
Agriculturist moneylenders... .. - - - - -
Professional moneylenders. ... . 49-3 79-1 182 75-4 304
Traders and commission
Bgent8. ... oiiiiiiiieiiaen - - - - =
Others.................ue0 2-1 0-2 1 0-1 -
Total .........oviviiiinins 63-4 100-0 230 100-0 404

* Including commercial banks,

Similarly about three-fourths of the debt of the cultivators was owed to profes-
sional moneylenders, while only one-seventh of their total debt was owed to landlords.

9.2 BORROWINGS FOR VARIOUS PURPOSES

The discussion above is based upon the borrowings during the year and debt
at the end of the year. However, institutional credit agencies like Government and
co-operatives give loans only for certain specified purposes ; the role of different
agencies in different types of loans may, therefore, differ widely. The data available
in this connection relate to the reported purposes of borrowings. These data were
classified according to each credit agency only for the selected cultlvatmg families
covered in the intensive enquiry. The loans borrowed by these families during the
period covered by intensive enquiry and outstanding at the time of the second
round of visits were classified into eight broad categories with reference to the purpose
of borrowing. These categories included short-term and long-term under each
of the three purposes, namely, agricultural, non-agricultural and consumption
purposes. In this context, long-term agricultural purposes included medium-term
agricultural purposes also. As is obvious that any classification of this type is
subject to many limitations and that not all the reported loans under a purpose
could necessarily fit in one category. However, in the classification adopted by us,
(1) short-term agricultural purposes included purchase of seed, manure and fodder,
payment of wages, rent, land revenue, cess and other charges, maintenance of irriga-
tion resources, repairs and maintenance of implements, etc., (2) long-term agricul-
tural purposes included purchase and reclamation of land, bunding and other land
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improvements, digging and repair of wells, development of other irrigation resources,
laying of new orchards and plantations, purchase of livestock, implements, machinery
and transport equipment, construction of farm houses, barns, cattle sheds, etc.,
(3) non-agricultural short-term purposes included non-farm business expenditure on
current account, (4) non-agricultural long-term purposes included non-farm business
expenditure on capital account, (5) short-term consumption purposes included
purchase of household utensils, furniture, etc., medical expenses, educational expenses,
purchase of clothing, shoes, bedding, etc., (6) long-term consumption purposes
included construction and repairs of residential houses and other buildings, death,
marriage and other ceremonies and litigation charges, and the two more classifi-
cations were repayments of old debts and ‘other’ purposes. Table 9.3 shows the
borrowings of the selected cultivators from different credit agencies classified
according to various purposes.

TABLE 9.3—PURPOSE-WISE ANALYSIS OF BORROWINGS OF SELECTED
CULTIVATORS FROM DIFFERENT CREDIT AGENCIES

[ Intensive enquiry data. Amount in rupees per family ]

NON-AGRI-

AGRICULTURAL CONSUMPTION
Total PURPOSES gz;:z:;;‘ PURPOSES ReP“tY‘ Other
. borrow- men pur-
Credit agency ings of old ces
g Short- | Long- | Short- | Long- | Short- | Long- | debts [ P°
term | term | term | term term term
1 2 3 4 5 [} 7 8 9
Government. .......... n-e - - - - 9-3 - - 2-6
(100-0) -) -) -) (-) [ (78- 2) ) (-) | (21- 3)
Co-operatives.......... - - - - - - -
(-) (-) -) ) -) (-) ) ) (-)
Relatives.............. 7-4 0-1 - - - .6-0 1-2 - 0-2
(100-0) [ (0-7) (-) -) (-) | (80-1) (16' 3) -) (2 4)
Landlords*............ 62 0-1 40 3 - - 10-8 -

Agriculturist money-
lendere.............. 95 - - - - l 1 l 0 - 7 4

Professional money-
lenders.............. 481 7-3 4.6 - - 10-7 88 - 16-7
(100-0) | (15-1) | (9-95) -) (<) {(22-3) | (18-3) (-) [(3¢4-8)

agents.............. - - - - - - - - -
-) ) -) -) -) (-) (-) ) ).

Commercial banks...... - - - - - - - - -
(-) (-) (=) ) -) -) -) -) (-)

Others................ 95 03 4.5 - - 1-6 0-1 - 3-1
(100-0) | (2:6) | (47-2) ) (-) |(26-9) | (1-0) (-) | (32-3)

Total................ 149 .4 77| 49-4 - - 39:-6| 10-4 - 34-4

(100-0) | (5-1) |(33-0) -) (-) |(26-5) | (12-4) (-} [(23-0)

(Figures within brackets denote percentages to total borrowings from the specified agency.)
* To tenants only.

It is observed that of the uttie borrowings which were from Government,
about 78 per cent constituted borrowings for short-term consumption purposes and
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the remaining for ‘other’ purposes. The high proportion of borrowings from Govern-
ment which was reported to be for consumption perposes needs to be interpreted in
the light of the scarcity conditions prevailing in the district.

An overwhelming proportion of the borrowings from relatives were for consump-
tion purposes, of which about 80 per cent were accounted for by short-term con-
sumption purposes, while about 17 per cent were accounted for by long-term con-
sumption purposes. Sixty-four per cent of the borrowings from landlords were for
long-term agricultural purposes and the remaining for consumption and other
purposes. In the case of borrowings from professional moneylenders, about 15 per
cent were for short-term agricultural purposes and about 10 per cent for long-term
agricultural purposes.

From the foregoing discussion it may be said that significant proportion of the
borrowings from landlords and professional moneylenders were for agricultural
purposes, while the borrowings from other agencies were for consumption purposes.
About 82 per cent of the borrowings for long-term agricultural purposes were from
landlords and about 9 per cent from professional moneylenders, while about 95 per
cent of the borrowings for short-term agricultural purposes were from professional
moneylenders and the remaining from relatives, landlords and ‘other’ agencies. Of
the borrowings for short-term consumption purposes, about 27 per cent were each
from landlords and professional moneylenders, about 24 per cent from Government
and about 15 per cent from relatives. In the case of long-term consumption loans,
the major portion of the borrowings were from professional moneylenders and land-
lords, the former accounting for about 48 per cent and the latter about 40 per cent.

9.3 OUTSTANDING DEBT AND CREDIT AGENCIES
Table 9.4 gives the data on debt of cultivating, non-cultivating and rural
families and of four classes of cultivating families owed to various credit agencies.

From the data, it is observed that the pattern of debt owed to different credit
agencies does not substantially differ from that noticed in the case of borrowings.
The only marked difference is that the volume of debt at the end of the year owed
to Government, co-operatives and landlords is slightly higher than that in the case
of the borrowings during the year.

94 OUTSTANDING DEBT CLASSIFIED ACCORDING TO VARIOUS PURPOSES
Table 9.5 shows the outstanding debt of the selected cultivators classified
according to various purposes.

It is noticed that about 67 per cent of the debt owed to Government was for
short-term consumption purposes, while only about 14 per cent was for long-term
agricultural purposes and the remaining 19 per cent was for ‘other’ purposes. No
debt was owed to co-operatives. Of the amount owed to other credit agencies,
about 26 per cent was for agricultural purposes (preponderantly for long-term
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purposes) and about 61 per cent was for consumption purposes. Practically all the
amounts outstanding for short-term and long-term agricultural purposes, long-term
non-agricultural purposes, long-term consumption purposes and ‘other’ purposes
were owed to credit agencies other than Government and co-operatives, while about
9 and 7 per cent of the amounts outstanding for short-term consumption purposes
and ‘other’ purposes, respectively, were owed to Government.

TABLE 9.4—OUTSTANDING DEBT CLASSIFIED ACCORDING TO CREDIT AGENCY
{ General Schedule data. Amount in rupees per family ]

Big Large |Medium| Small Al Non- All

. culti- | culti- | culti- | culti- | culti- | culti- fami-
Credit agency vators | vators | vators | vators | vators | vators lies
1 2 3 4 5 6 7
Government ., ......covieneaiinnn 41 38|. 21 3 21 It

1
(38| (58| (600 L& (51| (0-9)| (43
Co-operatives and commercial

BADKS @ - v evnreneinenennn 2 1 5 - 2 - |
02| (02| (1-3) G| 0-5) -) (0-4)

Relatives. . cooovcenenierannnnnas 96 40 13 8 20 [+ 13
@ 6l 38| 3| 9] ¢«7 (4-8)

Landlords. .....oovvvvenvinivnnes 91 95 42 37 87 37 47

(8:3) | (13-5)| (12-0) | (20-9) | (14-0) | (32:3) | (17-8)
Agriculturist moneylenders. ...... - - - - - - -
(-) (-) (-) (-) (-) | (0-1) (-)
Professional moneylenders........ 865 526 266 130 304 70 194
(79:0) | (75-1) | (76-8) | (72-7) | (75-4) | (61-3) (72-8)

O 0| o ey ) CIG
al el en| 0s| oen| en| ©2

Total. oo evriiiieeiiennnnnns 1,096 700 347 179 404 "s 267
(100-0) |(100-0) |(100-0) |(100-0) |(100-0) |(200-0) | (100-0)

Traders and commission agents...

{Figures within brackets denote percentages to total.)
@ Data on debt owed to co-operatives and commercial banks are not available separately.

In conclusion, it may be noted that the co-operatives contributed a negligible
proportion towards the borrowings during the year and to the debt outstanding at
the end of the year, which may be studied in relation to the weak co-operative
structure in the district. The role of Government was a little better than that
of the co-operatives. Only about 7 per cent of the cultivating families reported
borrowings from Government, while on the other hand, the proportion of the cultivat-
ing families borrowing from the professional moneylenders was 49 per cent. The
borrowings of the cultivating families from Government barely constituted
about 5 per cent of their total borrowings. About four-fifths of the borrowings
from Government were for short-term consumption purposes, which needs to be
interpreted in the light of the scarcity conditions prevailing in the district.
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TABL® 9.5 PURPOSE-WISE ANALYSIS OF OUTSTANDING DEBT OF SELECTED
CULTIVATORS FROM VARIOUS CREDIT AGENCIES

[ Intensive enquiry data. Amount in rupees per family ]

PROPORTION OF DEBT OWED TO THIS AGENCY TO THE
TOTAL DEBT OWED TO ALL AGENCIES FOR THE
) Total debt SPECIFIED PUBPOSE
Purpose-Duration outstanding
(Per cent)
Government Co-operatives Others
1 2 3 4
Agricultural purposes
Short-term................ 1-8 - - 100-0
Long-term.........covueene s 2-8 - 97-2
Non-agricultural purposes
Short-term................ - - - -
Long-term........o0eovuses 0l - - 100-0
Consumption purposes
Short-term................ 101-8 9-4 - 90-6
Long-term................. 76-2 - - 100-0
Repayment of old debts - - - -
Other purposes.......... 379 72 - 92-8
Total.......oovvviviinnn, 290-4 49 - 95-1
PROPORTION OF DEBT INCUBRED
FOR THIS PURPOSE TO THE TOTAL
DEBT OWED TO VARIOUS DEBT INCURRED FOR ALL PUR-
AGENCIES POSES FROM THE SPECIFIED
Purpose-Duration AGENCY
(Per cent)
Govern- | Co-opera- Govern- | Co-opera-
ment tives Others ment tives Ot'h"',
[) ] 7 8 9 10
Agrlcultural purposes
Short-term................0n - - 1-8 - - 0.7
Long-term.......co0vvnnneess 2.0 - 70-5 14-2 - 25-6
Non-agricultural purposes
Short-term.................. - - - - ha -
Long-term................... - - 0-1 - -
Consumption purposes
Short-term.............00nee 9-6 - 92-2 66-8 33-4
Long-term.............o.0tn - - 76-2 - - 27-6
Repayment of old debts - - - - - -
Other purposes............ 2.7 - 35-2 19-0 - 12-7
Total...........ovvvvnnnnn 14-4 - 276-0 100-0 - 100-0




CHAPTER 10

GOVERNMENT FINANCE

In this chapter, we propose to discuss briefly the legal structure under which
Government grant loans and give subsidies under the various Acts and schemes
and also the data relating to Government finance collected during the Survey.

10.1 LEGAL STRUCTURE
Government provide finance in the shape of loans and subsidies under the
following Acts and schemes :

(1) The Land Improvement Loans Act, 1883, and
The Agriculturists’ Loans Act, 1884,

(2) The Bihar Waste Lands (Reclamation, Cultivation and Improvement)
Act, 1946,

(3) The Bihar and Orissa Natural Calamities Loans Act, 1934, and
(4) Minor Irrigation Schemes.

The main provisions of each of the Acts and schemes are set out below :

10.1.1 The Land Improvement Loans Act, 1883, and The Agriculturists’ Loans Act, 1884
Under the Land Improvement Loans Act, 1883 loans are granted for effecting
any improvement in land which adds to its letting value. The improvements
included are :
(¢) the construetion of wells, tanks and other works for the storage, supply or

distribution of water for the purposes of agriculture, or for the use of men
and cattle employed in agriculture ;

(#s) the preparation of land for irrigation ;
(it3) the drainage, reclamation from rivers or other waters, or protection from

floods or from erosion or other damage by water, of land used for agricultural
purposes or waste land which is cultivable ;

(tv) the reclamation, clearance, enclosure or permanent improvement of land
for agricultural purposes ;

(v) the renewal or reconstruction of any of the foregoing works, or alterations
therein or additions thereto ; and

(vi) such other works as the Government may, from time to time, declare to be
improvements for the purpose of the Act.
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The Agriculturists’ Loans Act enables Government to give loans for relief of
distress, purchase of seed or cattle or any other purpose not specified in the Land
Improvement Loans Act but connected with agricultural objects.

Under the Land Improvement Loans Act, the Collector is competent to sanction
loans upto Rs 2,000. The loans exceeding Rs 2,000 but upto Rs 5,000 require the
sanction of the Commissioner, while loans above Rs 5,000 require the sanction of
Government. In respect of the Agriculturists’ Loans Act, the Subdivisional Officer
can grant loans upto Rs 250 and the loans above it but upto Rs 700 are granted by
the Collector. The loans above Rs 700 require the sanction of the Commissioner.

On receipt of an application for loans under any of the two Acts, the Collector
or Subdivisional Officer first ensures that the application has been made or recorded
in the prescribed form. If the grant of loan appears prima facie to be desirable,
the Collector or Subdivisional Officer makes an enquiry or causes an enquiry to be
made by an officer not, below the rank of Kanungo, or by a reliable non-official agent,
for the purpose of ascertaining several particulars such as the area of the land owned
or occupied by the applicant, status of the applicant, that is, whether proprietor,
tenure holder, etc., nature and value of immovable property offered as security,
the pre-existing encumbrances on the property, names, status and means of sureties,
suitable date for the repayment of first instalment with reference to the circumstances
under which the loans are applied for, proposed instalments and period of repayment
and the date on which the loan should be received by the applicant. In the case
of a loan under the Land Improvement Loans Act, the estimated utility and the
value of the work proposed to be undertaken, probable cost of the work, and the
probable date on which the work will begin to yield profit are also required to be
reported by the official conducting the enquiry. Particular care is also taken to
ascertain what encumbrances there are on the land to be improved, and in cases
in which doubts arise, a notice is issued by the Collector or Subdivisional Officer,
calling upon any person objecting to the loan, to appear before him at a time or
place to be fixed in the notice and to submit his objections. Such notices are
published by being fixed in a prominent place in the village in which the land to be
improved is situated. After considering such evidences as the objecting parties
may produce, the Collector or Subdivisional Officer may admit the objections or
overrule them.

After completion of the enquiry and the disposal of the objections, if any, the
Subdivisional Officer sends the application to the Collector with his opinion as to
whether the loan is to be sanctioned or not. In considering the application for a
loan, the Collector is to decide (1) whether the need for the loan is established, (2)
whether the security offered is sufficient, (3) what amount should be advanced,
(4) the number of instalments and (5) what period is to be allowed before repayment
commences. The rules require the Collector to satisfy himself that the advance
made to the cultivator is sufficient to cover so much of the total outlay required for
the construction of the work as the borrower is unable to provide out of his own
resources.

I
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In the case of loans given under the Land Improvement Loans Act, where the
amount of the loan does not exceed three-fourths of the value of the applicant’s
transferable interest in the land after carrying out the improvement no collateral
security is required. Where this condition is not satisfied, further security consisting
of transferable interests in other lands belonging to the applicant or to other persons
willing to become his sureties or of personal security, is demanded. Lands which
are not transferable without the landlord’s consent are not ordinarily to be accepted
as security. Where a body of five or more co-villagers bind themselves jointly and
severally for the repayment of the loan, their personal security will generally be
sufficient, provided the loan does not exceed five times the annual rent of the land
held by members of the group.

In the case of loans given under the Agriculturists’ Loans Act, the loan may be
given against the guarantee of a third party possessing transferable interest in the
immovable property, provided the applicant does not himself have the transferable
interest in immovable property ; otherwise the transferable interest in immovable
property of value sufficient to secure the loan is mortgaged.

The loans under the Land Improvement Loans Act are generally repayable in
instalments within a period not exceeding 20 years, while the loans under the Agricul-
turists’ Loans Act are repayable within one or two years. The dates for repayment
of loans under both the Acts are fixed by the Collector with due regard to the dates
of harvest of principal crops, and under the Land Improvement Loans Act the
time when the profit begins to accrue. The ordinary rate of interest on both the
types of loans is 6} per cent per annum.

By a Government notification dated May 22, 1951, Monghyr was declared as
one of the districts affected with distress. Special statutory rules for the grant of
loans became applicable. The scale of finance under special rules of the Agriculturists’
Loans Act was fixed as Rs 20 per acre for first 5 acres and Rs 15 per additional acre
if the land was upto 10 acres. In case the land exceeded 15 acres, the rate was Rs 20
per acre for first 5 acres, Rs 15 per acre for next 10 acres and Rs 10 per acre for the
remaining lands.

10.1.2 The Bihar Waste Lands (Reclamation, Cultivation and Improvement) Act, 1946

Under the Land Improvement Loans Act, 1883, the loans were generally given
when the cultivator approached Government, whereas under the Bihar Waste Lands
(Reclamation, Cultivation and Improvement) Act, Government empowered them-
selves to take possession of the waste or unproductive lands by notification and to
arrange for their reclamation, cultivation and improvement in the prescribed manner
at the cost of Government. Government after keeping the possession of the lands
for a period not exceeding 10 years may direct the landlord or tenant by general or
special order to take back the delivery of the land. The expenditure incurred by
Government on the reclamation, cultivation and improvement under this Act
may be recovered from the landlord or the tenant with interest rate not exceeding
3 per cent per annum.
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10.1.3 The Bihar and Orissa Natural Calamities Loans Act, 1934

This Act enabled the Government to grant loans to owners of buildings which
were damaged or destroyed by earthquakes or other natural calamities for purposes
of construction or repairs of buildings.

10.1.4 Minor Irrigation Schemes

The Minor Irrigation Drive was initiated in April 1948 by the Revenue Depart-
ment in order to repair and extend the existing minor irrigation works, which had
fallen into disrepair due to negligence of the landlords, and for the construction
of new ones, wherever required.

The Collector or the Deputy Commissioner is responsible to Government for
the execution of the projects under Minor Irrigation Drive in the district. The
Collector can sanction schemes costing upto Rs 5,000 ; schemes costing more than
Rs 5,000 but not exceeding Rs 10,000, require the sanction of the Divisional Com-
missioner ; and schemes costing more than Rs 10,000 have to be sanctioned by
Government. In the selection of the sites for the projects, the Collector is assisted
by the District Irrigation Committee constituted under Bihar Private Irrigation
Works Act, 1922. The Collector is the ez-officio Chairman of the Committee.
During 1950-1, Rs 12-0 lakhs were expended on these schemes.

102 GOVERNMENT AS THE CREDIT AGENCY

In this section, the data collected by the field staff regarding the loans advanced
by Government for agricultural purposes are discussed. Table 10.1 shows the
number and amount of loans sanctioned by Government during 1950-1 for
agricultural purposes.

TABLE (0.1 -GOVERNMENT FINANCE FOR AGRICULTURAL PURPOSES
DURING 1950-1

[ Amount in thousands of rupees ]

APPLICATIONS APPLICATIONS PURPOSE FOR WHICH
BECEIVED SANCTIONED AMOUNT WAS SANCTIONED .
Well
District data digging | Land
Num- |Amount| Num. |Amount|Amount|Purchase| and im-
ber |applied | ber |applied | sanc- | of seed | other | prove-
tioned irriga- | ment
tion
1 2 3 4 8 6 7 8

Loans under the Land
Improvement Loens
Act, 1883, or aimilar
Acts in force. ....... 312 | 250-9 59 70-9 49-2 - - 49-2

Loans under the Agri-
culturists’ Loans Act,
1884, or similar Acts
in force............ 6,926 (3,965-6 | 5,763 |2,273-811,819-4 | 1,819-4* - -

Loans under the Grow
More Food campaign - - - - - - - -

Cash subsidies under
the Grow More Food
Campaign. e . aua... .. . .. .| 366-2 -| 356-2 -

* Includes the amount sanctioned for purchase of draught animals.
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Under the Land Improvement Loans Act, 1883, out of 312 applications received
69 -or 18-9 per cent were sanctioned. The amount applied for was Rs 250-9
thousands of which Rs 49-2 thousands were sanctioned. Under the Agriculturists’
Loans Act, the applications received were 6,926 of which 83-2 per cent were sanc-
tioned. The amount applied for was Rs 3,965-5 thousands and that sanctioned
was Rs 1,819-4 thousands or about 46 per cent of the total amount applied.

The data on borrowings from and debt owed to Government was also collected
through General Schedule in respect of cultivating, non-cultivating and rural families
and four classes of cultivating families. The relevant data are given in Table 10.2,

TABLE 10.2—ROLE OF GOVERNMENT AS A CREDIT AGENCY
[ General Schedule data ]

BORROWINGS DEBT
Propor- | Borrow- Debt
tion of Borrow ings from It’r:po? -owed to
G families | N this ton o Debt per this
roup borrowing | 1288 Per families | ; 7 bted
€| reporting | %8°2CY 83 | 1 dehted | iRdeb agency a8
from fpm'l percent- | " " family percent-
Govern- amlly age of Ov; age of
ment total bor- ernmen the total
(Per cent) (Rs) rowings (Per cent) (Rs) debt owed
1 2 3 4 [ ]
Big cultivators.............. 12-2 211 3-6 14-0 295 3-8
Large cultivators............ 7-5 257 4-6 14-8 269 55
Medium cultivators.......... 9-4 108 51 13-8 150 6-0
Small cultivators............ 3-3 54 2-2 30 91 1-5
All cultivators. ............. 6-9 149 4-5 10-8 191 5-1
Non-cultivators. ............ 0-6 111 1-1 0-7 149 0-9
All families............... 3-9 47 3-9 6-0 188 43

The proportion of the cultivating families borrowing from Government was
6-9 per cent and the average borrowings per reporting cultivating family were
Rs149. Very few non-cultivators reported borrowings from Government. Even
though the proportion of the borrowing families was relatively high among medium
cultivators, the borrowings per reporting family were only Rs 109 among medium
cultivators as against Rs 267 among large cultivators. The proportion of borrow-
ings of medium cultivators from Government to their total borrowings was highest
at 5-1 per cent,

The pattern of debt owed to Government was also similar to that of borrowings
among various classes of cultivating families.
10.3 LOAN OPERATIONS

One hundred and thirty-four applications for loans from Government including
26 rejected applications were selected at random at the four subdivisional
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headquarters for study. The discussion, in this section, on some aspects of
Government loans is based upon the study of these applications.

TABLE 10.3—CASE-STUDIES OF LOANS: LOANS DISBURSED FOR VARIOUS

PURPOSES
[ Supply Schedule data ]
Number of Percentage Amount Percentage
loans disbursed
(Re)
1 2 3 4
Purchase of livestock...............00uet. 48 44-4 17,970 44-9
Bunding and other land improvements. ..... 10 9-3 5,020 12-5
Purchaseofseed...........co0vvvennnnns, 8 7-4 2,900 73
Other purposes and more than one purpose * 42 389 14,1156 35-3
Total. ..o iiiineii ittt tirisenrnennes 108 100-0 40,005 100-0

* Loans were not disbursed for purchase of manure, digging and repair of wells, reclamation of
land and purchase of implements, machinery and transport equipment.

It is observed that loans for purchase of livestock and other purposes accounted
for about 83 per cent of the loans disbursed ; the amount disbursed for these purposes
was about Rs 32 thousands or four-fifths of the total amount disbursed. About 9
per cent of the loans constituting about 13 per cent of the amount disbursed was
for bunding and other land improvements purposes. Table 10.4 sets out the data
on loans classified according to security.

TABLE 10.4—CASE-STUDIES OF LOANS: NUMBER AND AMOUNT OF LOANS

CLASSIFIED ACCORDING TO SECURITY

[ Supply Schedule data ]
N“llg :::: of Percentage | Amount | Percentage
Security disbursed to total disbursed to total
(Rs)
1 2 3 4
Personal or no security........c..covuennn. 19 17-6 6,600 16-5
Immovable property.........ce00vvunuenn. 89 §2-4 33,405 83-5
Total..ooierreiiiiniriiiieniecrinninnes 108. 100-0 40,005 100-0

Loans secured against immovable property accounted for about 82 per cent of
the number of loans disbursed and about 84 per cent of the total amount disbursed.
Table 10.5 shows the data on loans classified according to purpose-duration.

A large proportion of the amount disbursed for purchase of seed and livestock
was for the duration of three to five years, while for other purposes and more than
one purpose the duration of one to three years was predominant.
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TABLE 10.5—CASE-STUDIES OF LOANS : LOANS DISBURSED BY GOVERNMENT
ACCORDING TO PURPOSE-DURATION

[ Supply Schedule data ]

AMOUNT DISBURSED FOR THE DURATION
AS PERCENTAGE OF THE TOTAL AMOUNT

Number ASiv;;-aogfe DISBURSED
of loans
Purpose ! loans
disbursed | 4;.hursed | Oneto | Threeto | Above | Duration
three five five not
years years years specified
(Rs)
1 2 3 4 b 6
Purchase of livestock........ 48 3714 46-1 53-9 - -
Bunding and other land -
improvements............. 10 502 - - 100-0
Purchase of seed............ 8 363 31-0 69-0 - -
Other purposes and more
than one purpose.......... 42 336 71-8 17-7 10-5 -

A study of time-lag between the date of application and the date of disburse-
ment of the loans was also made. Table 10.6 shows the relevant data.

TABLE 10.6—CASE-STUDIES OFLOANS : LOANS CLASSIFIED ACCORDINGTO THE
TIME-LAG BETWEEN THE DATE OF APPLICATION AND THE DATE

OF DISBURSEMENT
[ Supply Schedule data ]
Dis-
burse-
. Time- | ment in
Upto | One to | Three | Five to | Above lag not | more
one three | to five | eight eight emeci than
month | months | months | months | months ge ed- one
instal-
ment
1 2 3 4 & 6 1
Number of loans disbursed....... 48 32 12 4 2 - 10
(44-4) | (29-6) | (11-1) (3-7) (1-9) (-) (9-3)
Amount disbursed (R8).......... 18,200 | 10,745 3,580 1,500 480 - 5,500
(45-5) | (26-9) (8-9) (3-7) (1-2) -) | (13-8)

(Figures within brackets denote percentages to total.).

About 44 per cent of the loans constituting about 46 per cent of the amount
were disbursed within one month from the date of application. This is perhaps on
‘account of the directives from Government for expeditious disposals of loan applica-
tions as a result of the distress conditions prevailing in the district. The loans for
another 30 per cent of the applications were disbursed within the period ranging
from one to three months. All the loans studied were disbursed outside the place of
residence of the applicants.

A study of 26 rejected applications revealed that 11 applications were rejected
due to non-approval of purposes of loans and 8 applications were rejected due to
delay or irregularities in applying for loan. In one case it was rejected on account



GOVERNMENT FINANOE 119

of old dues to Government and in another case due to failure on the part of the
borrower to plead for the loan. Three applications were rejected on account of
official delay in scrutiny of the applications and the remaining two applications were
rejected on grounds other than these.

One point which appears important from the standpoint of the Survey data
is that only 3-9 per cent of the rural families borrowed from Government. The
borrowings of the rural families from Government also constituted 3:9 per cent of
their total borrowings. Judged against the background of distress conditions
prevailing in the district and Government directives for liberalization of finance in
rural areas by applying special rules, the quantum of finance appears to fall much
short of the requirements.



CHAPTER 11

CO-OPERATIVE FINANCE

I1.1 CO-OPERATIVE STRUCTURE

Like other districts of Bihar, in Monghyr the constitution and working of the
co-operative societies are governed by the Bihar and Orissa Co-operative Societies
Act, 1935, and the rules made thereunder. In 1938, Government of Bihar
appointed the Co-operative Rehabilitation Committes which submitted its Report
in 1941. Subsequently, a scheme for the rehabilitation of the co-operative move-
ment in Bihar was formulated. The basic unit in the credit structure is the primary
co-operative credit society with unlimited or limited liability or the primary multi-
purpose co-operative society with limited liability at the village level. In accordance
with the scheme for rehabilitation, primary societies were reorganized. Relief was
provided to members in respect of the then outstanding loans. Other measures
such as removal of ‘non-creditworthy’ members from the co-operatives and providing
for the loanee members to repay the outstanding loans over long period not exceeding
twenty years, and even by adjusting the outstanding loans against the paid-up share
capital were also resorted to.

Attempts were also made to reorganize the central co-operative banks. Credit
Agricole Scheme, details regarding which are discussed in a subsequent section, was
initiated in 1945. In accordance with this scheme, the State Co-operative Bank
established what were called credit agricole depots which took up the work of dis-
tribution of fertilizers and seeds, even on a credit basis within the district. The
financing of primary credit societies and multi-purpose societies was, however, being
done by three central co-operative banks and one central co-operative union situated
at district and important subdivisional headquarters. There was no land mortgage
bank in the district.

The position of the co-operatives in the district as on June 30, 1951 is given in
Table 11.1.

11.2 PRIMARY AGRICULTURAL CREDIT SOCIETIES

A primary credit or multi-purpose society generally operates in one or group
of contiguous villages. The society cannot be registered unless it consists of at
least ten persons of above eighteen years of age, residing in the area of its operation.
Its main function is to develop the spirit of self help and co-operation amongst its
members and to arrange for the funds to be lent out to its members for productive
purposes. The society is also required to arrange for marketing of produce of its
members and to encourage banking habits among them. At the time of the Survey,
the societies in the district were mainly engaged in the distribution of controlled
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commodities like cloth, sugar, kerosene oil, etc. The supreme authority is vested
in the general body, but the day-to-day work of the society is entrusted to the
managing committee composed of not less than five elected members. Every
member is entitled to one vote irrespective of the number of shares held by him.
The maximum borrowing power of the society and the normal credit limit of the
members is fixed annually at the general body meeting.

TABLE 11.1—MEMBERSHIP, WORKING CAPITAL AND SHARE CAPITAL OF THE
VARIOUS TYPES OF CO-OPERATIVE INSTITUTIONS AS ON JUNE 30, 1951

cIc‘)I-l:me:;tiovfe Number of Working Paid-up
Type of society instirzxtions members capital share capital
(Rs) (Rs)
1 2 3 4
1. Central Co-operative Banks and
Central Co-operative Union.... 4 480 1,93,845 37,259
2, Co-operative Development and
Cane Marketing Union, Ltd... .. 1 11 983 42
3. Agricultural Credit Co-operative
Societies, Unlimited........... 172 2,367 65,072 24,024
4. Multi-purpose Co-operative )
Societies, Ltd................. 271 15,898 3,58,015 1.52,823
8. Cane Growers’ Co-operative
Societies. ......eviiiiiiiinn ) 139 3,848 63,830 17,146
6. Non-Agricultural Co-operative
Societies. ..........ovihiiiaan 6 585* 1,35,225* 94,944*
7. Primary Co-operative Stores.. .. 14 3,657** 1,45,442%* 00,424+
8. Teachers’ Co-operative Stores.. . 2 1,819 16,633 15,680
9. Weavers’ Co-operative Societies 11 1,322%¢ 90,2511 30,082t
10. Oilmen’s Co-operative Societies 1 16 16 15
11. Fishermen’s Co-operative Socie-
7T 2 48+t 2911t 2011t
12, Industrial Vishwakarma Co-
operative Society............. 1

(Source : Report on the Working of Co-operative Societies in Bihar for Co-operative Year, 1950-1)
* Relating to four societies. ** Relating to nine societies or stores.
} Relating to ten societies. 11 Relating to one society.

Applications for loans are made in the prescribed form, the amount to be sanc-
tioned is decided by the managing committee. The borrower is required to present
one or two sureties depending upon the amount of loan applied. Loans are repayable
in instalments within twelve months. If the borrower fails to repay interest or
any instalment of principal on the due date, the committee may grant an extension
of time under exceptional circumstances or may levy penal interest on arrears at
rates authorized by the general body.

In the district eight credit and multi-purpose societies were surveyed. All these
societies were of limited liability type. Four societies were situated in the villages
where the Survey relating to demand side was conducted and the remaining four
were randomly selected from the list of the co-operative societies supplied by
Government. Of the eight societies only two multi-purpose societies were engaged
in credit activities ; the remaining societies were either dormant or engaged in non-
credit activities; a dormant society being defined as one which had not issued any



122 MONGHYR

loans in 1949-50 and 1950-1 nor reported any other activity at the time of the
Survey.
11.2.]1 Society No. |

It was originally registered as a co-operative credit society in 1919 with 12
members. Its membership as on June 30, 1951 was 39. Its total owned funds
amounted to Rs 742 of which Rs 539 constituted paid-up share capital, Rs 191
reserve funds and Rs 12 other funds. The society did not have any deposits from
members or non-members, but had borrowed Rs 2,265 from the Central Co-operative
Bank, Begusarai. It advanced Rs 2,265 to individuals during the year. Repay-
ments by individuals during the year were Rs 14 only. The value of its total assets
was Rs 140, of which shares of co-operative institutions accounted for Rs 8 and

Rs 132 constituted other assets. The maximum borrowing power of the society
was fixed at Rs 5,000.

11.2.2 Soclety No.2

The society was registered in 1949. It had 62 members as on June 30, 1951.
Its total owned funds amounted to Rs 1,274, of which Rs 610 were accounted for
by paid-up share capital, Rs 278 by reserve fund and Rs 386 by other funds. Loans
advanced during the year to individuals were Rs 3,000 which remained outstanding
at the end of the year as no repayments were made during the year. At the time
of the Survey, the maximum borrowing power of the society was not fixed.

In all fifteen loans were advanced by these two societies. Table 11.2 shows
the size of these loans.

TABLE |1.2—PRIMARY AGRICULTURAL CREDIT SOCIETIES : LOANS ADYANCED
DURING 1950-1* CLASSIFIED ACCORDING TO SIZE

[ Supply Schedule data ]
Number Amount
of loans of loans
advanced in advanced in
Number the range Amount the range
. of loans specified as of loans specified as
Size of loan advanced percentage of sdvanced percentage of
total number total amount
of loans of loans
advanced advanced
(Rs)
1 2 3 4

Less than R 100..........00uens 5 33-3 147 3-8
Rs100-Rs200.................. 1 6-7 100 2-4
Rs200-Rs300.........c000000en 4 26-6 800 19-3
Rs300-Rs400...............v 3 20-0 900 21-7
Re400-Rs500..............000s - - - -
Ra500-Rs1,000................ 1 6-7 700 16-9
Rs 1,000 and above............... 1 6-7 1,600 36-2
Total.....ooovvviiiiiiiiiiines, 15 100-0 4,147 100-0

* Or the latest year for which the information was available.
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It is observed that about one-third of the loans advanced were of amounts
below Rs 100, these loans constituted 3:5 per cent of the total amount advanced.
Another one-third of the loans were of amounts between Rs 100 and Rs 300, which
accounted for 21-7 per cent of the total amount advanced. Two loans each of
Rs 700 and Rs 1,600 were given which involved 53-1 per cent of the total amount
advanced.

Table 11.3 classifies the loans advanced by these societies according to purpose.

TABLE 11.3—PRIMARY AGRICULTURAL CREDIT SOCIETIES : LOANS ADVANCED
DURING 1950-1* CLASSIFIED ACCORDING TO PURPOSE

[ Supply Schedule data ]
Amount of loans
advanced for the
Number of Amount of purpose as
Purpose loans advanced | loans advanced | percentage of
total amount of
loans advanced
(Rs)
1 2 3
Purchase of livestock . . ................... 11 4,048 97-6
Current farm expenditure................. 4 90 2-4
Total.....ooviiiiiinriiiniiiisiiennnns 15 4,147 100-0

* Or the latest year for which the information was available.

In the scheme of rehabilitation of co-operative societies adopted by Government
of Bihar, it was laid down that co-operative societies should give only crop loans
and loans for purchase of bullocks. In accordance with this policy the societies
advanced loans generally for these purposes.

An analysis of the loans according to the rate of interest and the type of
security accepted showed that all these loans were advanced at interest rates varying
between 6} per cent and 74} per cent on the security of immovable property.
Table 11.4 classifies the loans advanced according to period.

TABLE |1.4—PRIMARY AGRICULTURAL CREDIT SOCIETIES : LOANS ADVANCED
DURING 1950-1 CLASSIFIED ACCORDING TO PERIOD

[Supply Schedule data ]
Amount of loans
advanced for this
Number of Amount of period as
Period loans advanced | loans advanced | percentage of
total amount of
loane advanced
(Rs)
1 2 3
Oneyearorless........cooevvviennncnnnnn 4 99 2-4
One to three years......c.vivveneeeenannsn 11 4,048 97
Total....ooiiniiriiiiiiiiiiiiiiiie, 15 4,147 100-0
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The overwhelming majority of the loans were for period of one to three years.
The predominance of medium term loans is presumably due to large number of loans
for purchase of bullocks.

11.3 CENTRAL CO-OPERATIVE BANKS

There were three central co-operative banks in the district, namely, Jamui Central
Co-operative Bank, Haveli Kharagpur Central Co-operative Bank and Begusarai
Central Co-operative Bank, and one Monghyr Central Co-operative Union. Generally a
central co-operative bank or union operates over at least a subdivision. Member-
ship of all the central banks and central co-operative union in the district consisted
of individuals and co-operative societies. At the annual general meeting, which is
a supreme body of the bank, individual share holders attend it in person while
each affiliated society is represented by a delegate elected by the committee of
management of the society. The management of a central co-operative bank vests
in a Board of Directors consisting of elected and nominated members.

The main objects of the central co-operative bank are to develop and finance
co-operative societies in its jurisdiction and to control its affiliated societies by careful
and regular inspection. The central co-operative bank meintains outdoor staff desig-
nated as supervisors for supervision of the affiliated societies. Broadly the functions
of the supervisors are (1) to scrutinize the applications for loans made by the primary
societies, (2) to arrange for disbursement of the loans sanctioned by the central banks,
and (3) to effect recovery of the loans from borrowers. In addition to the central
bank’s supervisors, Government employees of the Co-operative Department, namely,
inspectors and auditors also help in the disbursement and recovery of the loans.

Data on membership and working capital of the central co-operative banks
and one central co-operative union in the district are given in Table 11.5.

TABLE {|.S—MEMBERSHIP AND WORKING CAPITAL OF CENTRAL CO-OPERA-
TIVE BANKS AND ONE CENTRAL CO-OPERATIVE UNION AS ON JUNE 130, 1951

[ Amount in thousands of rupees ]

NUMBER OF MEMBERS WORKING CAPITAL
Name of the institution Indivi- |Banksand Paid-up f}(;ol::l::)-
ndrvi- anxs 8 share Deposits . Total
duals gocieties ital operative
capita banks
1 2 3 4 5 6
1. Jamni Central Co-opera-
tive Bank.......z....... 26 146 12-2 33-9 - 461
2. Begusarai Central Co-
operative Bank.......... 26 116 69 40-6 20-8 68-3
3. Haveli Kharagpur Central
Co-operative Bank....... b 76 2-9 9:8 33-4 46-1
4. Monghyr Central = Co-
operative Union......... 4 81 15-3 18:0 - 333

(Source : Report on the Working of Co-operative Societies in Bikar for the Co-operative Year,1950-1)
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Jamui Central Co-operative Bank had the largest number of members, the
number of individual and society members being 26 and 146, respectively ; whereas
the total number of members was smallest in Haveli Kharagpur Central Co-operative
Bank, the number of individuals and society members in this bank being 5 and 76,
respectively.

None of the banks had reserve funds except the amount of Rs 4 only in the case
of Begusarai Central Co-operative Bank. Owned funds in the case of all the banks
constituted only paid-up share capital. - The paid-up share capital was highest at
Rs 15-3 thousands in the case of Monghyr Central Co-operative Union and lowest
at Rs2-9 thousands in the case of Haveli Kharagpur Central Co-operative Bank.
The paid-up share capital of Jamui Central Co-operative Bank and Begusarai Central
Co-operative Bank was Rs 12-2 thousands and Rs 69 thousands, respectively.

The total working capital was highest at Rs 68-3 thousands in the case of
Begusarai Central Co-operative Bank and lowest at Rs 33-3 thousands in the case of
Monghyr Central Co-operative Union. The working capital in the case of both these
institutions comprised largely deposits which were relatively high in the case of
Begusarai Central Co-operative Bank. The total working capital was Rs 46-1
thousands each in the case of Jamui Central Co-operative Bank and Haveli Kharagpur
Central Co-operative Bank. In the case of the former bank, the working capital
comprised paid-up share capital and deposits while in the case of the latter bank, about
72 per cent of working capital comprised loans from co-operative banks.

Table 11.6 gives the data on the loans advanced during the year by and loans
due at the end of the year to the banks and a union.

TABLE 11.6—LOANS ADVANCED DURING THE YEAR AND LOANS DUE AT THE
END OF THE YEAR 1950-1

[ Amount in thousands of rupees ]

AMOUNT ADVANCED Of the
DURING THE loans Of the
Loans :
TME 0| Lo | WG | oot | e, | e
Name of the bank during t::; :]l: ed of the recl:ll v- able,
Indivi Banks | the year year, able amount
- and year amount overdue
duals L -
societies overdue
1 2 3 4 [3 ] 7
1, Jamui Central Co-
operative Bank....... - 0-9 0-3 10-4 - 4-0 -
2. Begusarai Central Co- .
operative Bank....... - 36-8 14-3 36-2 656 r 2.7 1-9
3. Haveli Kharagpur
Central  Co-operative
Bank................ - - 0-9 16-2 1-1 1-8 0-9
4. Monghyr Central Co-
operative Union...... - - - - - - -

(Source : Report on the Working of the Co-operative Societies in Bikar for the Co-operative Year,
1950-1)
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Though individuals were members of the banks, none of the banks advanced
loans to individuals during the year. Both Haveli Kharagpur Central Co-operative
Bank and Monghyr Central Co-operative Union did not advance any loans during
the year, while loans advanced by Begusarai Central Co-operative Bank were
relatively very high and were of the order of Rs 36-8 thousands. In the case of
Begusarai Central Co-operative Bank, loans due at the end of the year and the
amount overdue were highest at Rs 36-2 thousands and Rs 6-5 thousands, res-
pectively. Interest receivable was not reported in the case of Monghyr Central Co-
operative Union, while in the case of Jamui, Begusarai and Haveli Kharagpur
Central Co-operative Banks, it was Rs 4-0 thousands, Rs 2-7 thousands and Rs 1-8
thousands, respectively. The relatively high interest receivable together with no
overdues and low repayments during the year in the case of Jamui Central Co-
operative Bank is presumably indicative of the fact that the medium-term loans
were more popular in the Jamui subdivision.

11.4 CREDIT AGRICOLE

The scheme of rehabilitation of central co-operative banks concentrated mainly
on the recoveries of loans and stopped all credit transactions between the years 1941
and 1945. In 1945, the State Co-operative Bank introduced Credit Agricole Scheme.
According to this scheme, the apex bank started Credit Agricole depots for sale of
seeds, manures, implements, etc. The depots also made advances to credit-worthy
agriculturists irrespective of whether or not they were members of the co-operative
societies. The central co-operative bank was its agent for making loans, but both
the central co-operative bank and Credit Agricole depots sold to the cultivators.

The rate of interest stipulated on loans in kind advanced by Credit Agricole
depots was 8} per cent in the case of agriculturists who were not members of co-
operative societies, and if the advances were made through an intermediary multi-
purpose co-operative society to its members, the interest rate was 63 per cent. In
the absence of sufficient demand for loans in kind, these depots made it a practice
to make available fertilizers, seeds and implements to agriculturists against cash

payment.

11.5 CO-OPERATIVE DEVELOPMENT AND CANE MARKETING UNION

There was one Co-operative Development and Cane Marketing Union in the
district. Generally, the Cane Growers’ Co-operative Societies are affiliated to the
Union. The Union arranged for the disposal and transportation of sugarcane of its
members to sugar mill in accordance with the Bihar Sugar Factories Control Act,
1937. The Union also acted as agent of members for purchase of seeds, manures,
implements, and advanced loans to members in cash or kind. The amount of
advance to any member did not exceed 40 per cent of the estimated value of his
crop. The management of the union vested in a Committee of Management consist-
ing of the Subdivisional Officer and five to nine other members elected at the annual
general meeting from amongst the delegates of the affiliated societies. The Union
stopped functioning since 1954-5.
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During the co-operative year 1951-2, the working capital and share capital of
the central financing agencies increased from Rs 193-8 thousands and Rs 37-3
thousands as at the end of the year 1950-1 to Rs 271-8 thousands and Rs 42-4
thousands, respectively, as at the end of the year 1951-2. The increase in member-
ship of the central financing agencies was 95. The increase in the number of agricul-
tural credit societies and multi-purpose societies during the year was 48, whereas
their membership increased by 4,313f. The working capital and share capital of
these primary societies showed an increase from Rs 4231 thousands and Rs 1768
thousands as on June 30, 19561 to Rs 458:1f thousands and Rs 219-9} thousands,
respectively, as on June 30, 1952.

1 Data relating to 26 multi-purpose co-operative societies for the year 19512 are not available,



CHAPTER 12

PRIVATE CREDIT AGENCIES

It has been observed in Chapter 9 that private credit agencies accounted for a
major portion of the borrowings of rural families. In this chapter, it is proposed to
describe briefly the more important aspects of the legal framework within which the
private credit agencies function, and the working and operations of the private credit

agencies.
12.1 LEGAL STRUCTURE

Like other districts of Bihar, in Monghyr too, the activities of the private credit
agencies excluding commercial banks, in so far as they relate to the extension of
credit to agriculturists, are governed by the Bihar Moneylenders Act, 1938 as amended
in 1939 and the Bihar Moneylenders (Regulation of Transactions) Act, 1939. All
loans, whether in cash or kind, except those granted by the Government or co-opera-
tive societies come under these Acts. Any person intending to carry on the business
of moneylending shall make an application to District Sub-Registrar, in the prescribed
form, for registration. The application would be accompanied by a fee not exceed-
ing Rs 25. The moneylender shall be granted a registration certificate which would
be valid for five years from the date on which it was granted, unless otherwise cancel-
led. Ifin respect of any loan by a registered moneylender, the court is of the opinion
that the moneylender has been guilty of fraud or contravention of any provision of
the Act or is otherwise unfit to carry on the business of moneylending, the court shall
bring it to the notice of the Collector. The Collector, after instituting a proper
enquiry may cancel the registration for a period not exceeding five years.

The registered moneylender is required to maintain the books of accounts show-
ing for each debtor, the date and amount of the loan and the rate of interest charged
on the loans, the date and the amount of the payments received and the terms agreed
upon with the debtor. The moneylender is also required to give receipts for the
payments made by the debtor, to deliver to the debtor a copy of the entries in his
books within 15 days of advancing the loans, to deliver to the debtor, at least once in
every year, a statement of accounts showing the principal and interest outstanding,
and a receipt for every article pawned with its general description.

" Failure on the part of the moneylender to maintain proper accounts or to deliver
to the debtor proper receipts or statements of account may entail punishment with
imprisonment which may extend to one year or with fine not exceeding Rs 500 or
with both. Deductions of salami, batta, gadiana, out of the principal at the time of
advancing the loan are prohibited by the Act.

The payment of the compound interest on loans advanced after the commence-
ment of the Bihar Moneylenders (Regulation of Transactions) Act, 1939 is void.
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The court cannot pass a decree in any suit in respect of a loan advanced by the money-
lender for interest at rates exceeding 9 per cent simple per annum for secured loans
and 12 per cent simple per annum for unsecured loans. The maximum amount of
interest which can be decreed cannot exceed the amount of the loans advanced.
The court can reopen a transaction, take an account between the parties and relieve
the debtors of all liabilities in respect of any interest in excess of 9 per cent simple
per annum for secured loans and 12 per cent simple per annum for unsecured loans
or set aside either wholly or in part or revise any agreement in respect of any loan.
In exercising these powers the court shall not reopen any agreement purporting to
close previous dealings and to create a new obligation which has been entered into

by the parties or any person from whom they claim at a date more than 12 years
before the institution of such suit.

If the equity of redemption of a mortgagor is transferred by sale otherwise
than in execution of a decree, and, if out of the consideration money for the transfer,
any amount due under the mortgage in respect of interest for any period preceding
the date of transfer is left in deposit with the transferee for payment to the mort-
gagee, the portion which is in excess of 9 per cent.simple per annum shall not be
taken account of for purpose of reopening. When a decree is passed relating to a
mortgage by which a loan is secured, the court may arrange for the payment of the
decreed amount in instalments. The court is also empowered to estimate the value
of judgement debtor’s property and of that portion of such property, the sale proceeds
of which it considers will be sufficient to satisfy the decree. No property will be
sold at a price lower than the price specified in the sale proclamation. If the highest
amount of bid for the property included in the sale proclamation is less than the
price specified in the sale proclamation, the court may sell the property for such
highest amount, provided the decree holder agrees in writing to forego the difference.

The Act, however, stipulates that & moneylender who is not licensed cannot have
a recourse to a court of law for the recovery of his dues.

122 TYPES OF DATA
There is no generally accepted classification of private agencies in the field of
rural credit. Apart from institutions like banks, all the creditors are individuals
and private firms, and most of them operate a mixed business. While collecting
information regarding the loan transactions of the families investigated on the
demand aspect of the Survey, we attempted initially to distinguish moneylending
proper from credit operations connected chiefly with other activities such as trading.

The data collected through General Schedule and intensive enquiry on demand
aspect of the Survey, were supplemented by the data collected through questionnaires
on the supply aspect of the Survey; the data available through questionnaires
related to certain classes of private credit agencies. Through Supply Questionnaire
SQ 2, an attempt was made to obtain information regarding credit operations of
all traders in agricultural commodities in the selected villages and some selected
traders in the selected marketing centres and the district headquarters, viz., Begusarai,

I
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Jamui, Barhee, Khagaria and Monghyr Sadar. Through Supply Questionnaire SQ 3
all the moneylenders in the selected villages and some selected moneylenders in the
selected marketing centres and at the district headquarters were approached for
information regarding the mode of operation of their business. A sample of loans
given by moneylenders was also studied wherever the necessary details were made
available. However, the classification of agriculturist and professional money-
lenders, as made for demand side data could not be maintained and, therefore, the
moneylenders were classified as urban and rural. Supply Questionnaire SQ 4 was
meant for indigenous bankers who, however, were not reported in Monghyr. Supply
Questionnaire SQ 5 addressed to all the commercial banks was used for obtaining
information regarding advances of commercial banks for agricultural purposes.

12.3 RELATIVES
It has already been observed in Chapter 9 that relatives supplied about 7 per
cent of the total borrowings of cultivators. Table 12.1 gives the data on borrowings
from relatives by cultivating, non-cultivating and rural families and four classes of
cultivating families,

TABLE 12.1—.BORROWINGS FROM RELATIVES
[ General Schedule data ]

Average borrow-
Proportion of ings from this Borrowings

families borrow- agency per from relatives
ing from this family borrow- as percentage
Group agency ing from this of total
agency borrowings
(Per cent) (Rs)
1 2 3

Big cultivators......oieieviieniincrenenns 2-8 3,413 13-1
Large cultivators............ ' 35 1,096 9:3
Medium cultivators 81 105 4.2
Small cultivators......c.veviinneiinenennss 6-8 82 6-9
All cultivators......ovvvierereeenreenanass 6-3 267 7-3
Non-cultivators. . coieeiinsrrressssnsscons 7-7 47 6-1
All families.........coovveiiniinnnnnnn 7-0 152 7-1

Borrowings from relatives per borrowing family worked out to Rs 152 in the
case of rural families, Rs 267 in the case of cultivators and Rs 47 in the case
of non-cultivators ; the average borrowings per borrowing family were significantly
high among big and large cultivators and significantly low among small and medium
cultivators. The proportion of families borrowing from relatives did not exceed
about 8 per cent in any group of cultivators, the lowest proportion being about 3 per
cent both among big and large cultivators. The data indicate that few big culti-
vators reported heavy borrowings from relatives. The proportion of borrowings
from relatives to the total borrowings in the case of big and large cultivators was
about 13 per cent and 9 per cent, respectively. Table 12.2 gives the data on borrow-
ings from relatives classified according to purpose-duration.
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TABLE 12.2—BORROWINGS FROM RELATIVES CLASSIFIED ACCORDING TO

PURPOSE-DURATION

[ Intensive enquiry data ]

. . ‘Proportion of
Proportion of borrowings
Average borrowings £ thi
reg for this purpose | 1O ‘DS agency
borrowings to the total to the total
Purpose-Duration per family borrowings borrowings
from this agency from all agencies
- for this purpose
(Rs) (Per cent) (Per cent)
1 2 3
Agricultural purposes
Short-term.........c.oivvvneiiinnnnnnn 0-1 0-7. 0-7
Long-term........c.oieiiiiiinvennannnn. - - -
Non-agricultural purposes - - -
Consumption purposes
Short-term.......cciviiivinereenanncanan 6-0 80-1 15-1
Long-term.................... eeiiaieenes 1-2 16-8 6-8
Repayment of old debts................ - - -
Other purposes.................c.o0nne 0-2 2-4 0-5
Total...ooveiiiiiiiiiii i iiiiii i 7-4 100-0 50

About 97 per cent of the borrowings from the relatives was for consumption
purposes, of which about 80 per cent was for short-term consumption purposes.

124 LANDLORDS

It has been observed in Chapter 2 that Bhumihar Brahmin landlords occupied

& superior position in most of the villages surveyed. A study of the borrowings
from the landlords would give further information about their status. Table 12.3
gives the data relating to borrowings from landlords by cultivating, non-cultivating
and rural families and by four classes of cultivating families.

TABLE 12.3—BORROWINGS FROM LANDLORDS
[ Generel Schedule data ]

Average
Proportion of borrowings .
families from this agency Bo]l;r:;g;gss i;r:m
el borrowing per family percentage of
roup from this agency borrowing total borrowings
from this agency rrowing
(Per cent) (Rs)
1 2 3
Big cultivators........ooiiiiiiiiiiiiinen, 2-8 680 2-6
Large cultivators..................00uenn. 55 548 7-3
Medium cultivators....................... 5-6 345 9-7
Small cultivators......................... 10-4 106 13-5
All cultivators................ erereaaen 7-0 287 88
Non-cultivators. . ...........coviiinnaa... 135 125 28-6
All families............ e Cieeieaaea 10-1 184 12-4
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About 10 per cent of the rural families borrowed from the landlords, the average
amount borrowed being Rs 184 per borrowing family. The proportion of non-
cultivating families borrowing from landlords was highest at 13-5 per cent, the
average amount borrowed per non-cultivating borrowing family being Rs 125.
The proportion of small cultivators borrowing from landlords was also significant
at about 10 per cent. A relatively high proportion of non-cultivators and small
cultivators borrowing from landlords is perhaps indicative of the fact that landless
agricultural labourers and small cultivators who cultivated the lands on a share-
cropping basis often had to meet their credit requirements from their landlords.
The proportion of borrowings from landlords to total borrowings was comparatively
high at about 29 per cent and 14 per cent in the case of non-cultivators and small

cultivators, respectively. Table 12.4 gives the data on borrowings from landlords
classified according to purpose-duration.

TABLE IZ.FBORROWINGS FROM LANDLORDS CLASSIFIED ACCORDING TO
PURPOSE-DURATION

[ Intensive enquiry data ]

Propordon of | Fropertionf
Average forbt?ll;::;llﬁ-%i se from this agency
borrowings to the total 1;;)0 the total
Pu -Durati per family . rrowings
rpose-Duration ‘ frorlt.ll-loi:;nisnc from all agencies
BENCY | for this purpose
(Rs) (Per cent) (Per cent)
1 2 3
Agricultural purposes
Short-term...........coivviiiiiiiinnnn, 0-1 0-1 1-0
Long-term........cooviiviiiiiiiiininsn 40-3 64-1 81-7
Non-agricultural purposes............. - - -
Consumption purposes
Short-term................ooiiiiiiane, 10-8 17-2 27-4
Long-term...........covviiiiiiiinnnins, 7-3 11-6 39-5
Repaymentofolddebts................. - - -
Other purposes..................cc.oue 4-4 7-0 12-8
Total. ...t 62-9 100-0 42-1

About 64 per cent of the borrowings of cultivators from landlords were for long-

term agricultural purposes while about 29 per cent of borrowings from landlords were
for consumption purposes.

Borrowings from landlords carried high rates of interest. About 64 per cent of
the borrowings from landlords were at interest ratesranging from 18 per cent to 25 per
cent while about 19 per cent of the borrowings from landlords carried interest rates
varying from 35 per cent to 50 per cent. Only 13 per cent of the borrowings from
landlords carried interest rates between 10 per cent and 124 per cent.
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About nine-tenths of the debt owed to landlords was on personal security and
the remaining debt was on the security of immovable property.

125 PROFESSIONAL MONEYLENDERS
It has been observed in an earlier Chapter that major portion of the borrow-
ings of rural families were from professional moneylenders ; the borrowings from
agriculturist moneylenders were not reported. Table 12.5 gives the relevant data
on borrowings from professional moneylenders.

TABLE 12.5—BORROWINGS FROM PROFESSIONAL MONEYLENDERS
[ General Schedule data ]

Average
Proportion of borrowings Borrowings from
families from this agency | professional
borrowing per family moneylenders as
Group from this agency borrowing percentage of
) from this agency | total borrowings
(Per cent) (Rs)
1 2 3
Big cultivators...... e i 46-1 1,262 80-8
Large cultivators. ..........covvinunnennn, 48-6 673 78-6
Medium cultivators....................... 49-4 329 80-9
Small cultivators..................0oee 49-9 124 76-2
All cultivators. . ..c.ooviviineiiniiannnns 49-3 370 79-1
Non-cultivators, . .............cooieee. 39-6 95 635
All families........................... 44-7 255 76-2

Borrowings from professional moneylenders per borrowing family worked out to
Rs 265 for rural families, Rs 370 for cultivators and Rs 95 for non-cultivators ;
the average borrowings per borrowing family were relatively high in the case of big
and large cultivators. The proportion of families borrowing from professional
moneylenders was not less than about 46 per cent in any group of cultivators. Also,
the proportion of borrowings from professional moneylenders to total borrowings
was not less than 76 per cent in the case of any group of cultivators. Table 12.6

shows the purposes of borrowings by selected cultivators from professional
‘moneylenders,

Apart from meeting a large proportion of credit requirements for consumption
purposes the professional moneylenders provided 95 per cent of the borrowings for
short-term agricultural purposes and 9-3 per cent for long-term agricultural purposes.
Analysis of the debt owed to professional moneylenders shows that 64-1 per cent
of the amount outstanding was against personal security while only 13-3 per cent
was secured against immovable property. No security was specified for 226 per
cent of the total debt owed to them. Table 12.7 classifies the borrowings of

selected cultivators from professional moneylenders according to the rate of
interest.
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TABLE 12.6—BORROWINGS FROM PROFESSIONAL MONEYLENDERS CLASSIFIED
i ACCORDING TO PURPOSE-DURATION

[ Intensive enquiry data ]

Proportion of Pbrgportipn of
A borrowings TrOWIngs
verage for this purpose from this agency
borrowings to theptota.l to the total
Purpose-Duration per family borrowings borrowings .
from this agenc from all agencies
B0CY | for this purpose
(Rs) (Per cent) (Per cent)
1 2 3
Agricultural purposes
Short-term.............ccoiiiiiiiaii., 7-3 15-1 95-0
Long-term........c.ocoineuiiniiinnenionn, 4-6 9-5 9-3
Non-agricultural purposes............. - - -
Consumption purposes
Short-term.........cooviiiiiinnnnnnnnnes 10-7 22.3 27-1
Long-term...co v in e e niasnnnneees 8-8 18-3 47-9
Repayment of old debts................ - - -
Other purposes........................ 16-7 34-8 48-6
- 48-1 100-0 32.2

TABLE 12.7—BORROWINGS FROM PROFESSIONAL MONEYLENDERS CLASSIFIED
ACCORDING TO RATE OF INTEREST

{ Intensive enquiry data ]

Amount per
Rate of interest family Pir;etzt:lge
(Re)
e 0-1 0-2
- 7 2-4 51
10 - 12% 2-2 4-6
18 -25 23-5 48-8
25 -35 0-1 0-2
35 —50 percent........... e tsscesentesrsaeraaans Veeacen 17-2 35-8
Unspecified. ...coveeriininreeinaseiresiessesasasasssasnnns 2-6 5-3
- 48-1 100-0

It is observed that nearly half of the borrowings from professional moneylenders
were at interest rates varying from 18 per cent to 25 per cent, while little more than

one-third of the borrowings were at interest rates ranging between 36 per cent and
B0 per cent.

12.6 PRACTICES AND LOAN OPERATIONS OF THE MONEYLENDERS

12.6.1 Practices of the moneylenders
The discussion in this section is based upon the replies given by the money-

lenders to the Supply Questionnaire SQ 3. 1In all, 11 village and 44 urban money-
lenders replied to the questionnaire.
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Apart from the business of moneylending they were engaged in other professions.
Out of 11 village moneylenders, 10 moneylenders answered the question regarding
their occupations other than moneylending. All the village moneylenders had
cultivation as their additional occupation. Four village moneylenders were shop-
keepers, one was a trader in agricultural commodities andone was a general merchant.
Of the 44 urban moneylenders, 40 were cultivators, 14 were shopkeepers, 3 were
traders in agricultural commodities, 7 were general merchants, 4 were brokers and
commission agents and 6 were goldsmiths. It may be noted that the same money-
lender by virtue of his having more than one occupation may have been included
under more than one occupational category.

Of the 11 village moneylenders who replied to the question on the period for
which they were engaged in moneylending business, 10 replied that they were doing
this business since more than 25 years, while one replied to be practising money-
lending for more than 10 years but less than 25 years.

In reply to the questions about the practices of advancing loans, all the money-
lenders replied that they did not advance loans against the standing crops and loans
against harvested crops and produce. None of them stipulated for the possession of
crops or handling of produce for marketing. Of the 55 moneylenders, only 4 replied
that they advanced grain loans.

When questioned whether they enquired about the purpose for which the loans
were required and whether they supervised the actual utilization of the loans, a]l the
village moneylenders and 39 of the 44 urban moneylenders replied that they enquired
the purpose for which the loans were required. However, all the village and urban
moneylenders replied that they did not supervise the actual utilization of the loans.

In regard to the question of stipulation of definite period for repayment of loans,
all the village moneylenders and 28 of the 43 urban moneylenders answering the
question replied that they stipulated a definite period for repayment of loans. The
period of repayment was generally stipulated, but in the case of 10 of the 11 village
moneylenders and 21 of the 28 urban moneylenders, 25 per cent or less of their loans
were repaid after the expiry of the stipulated period.

Six of the 11 village moneylenders and 14 of the 25 urban moneylenders answer-
ing the relevant question said that 10 per cent or less of the amount lent to agricul-
turists was considered by them as doubtful, while the remaining 5 village money-
lenders and 11 urban moneylenders stated that 10 per cent to 25 per cent of the
amount lent to agriculturists was considered by them as doubtful. The money-
lenders reported that for recovery of the loans, they had to institute legal proceedings
against their clients, but the proportion of loans which involved litigation was 10
per cent or less in the case of 7 village and 28 urban moneylenders out of 11 village
and 40 urban moneylenders answering the question, whereas in the case of the remain-
ing moneylenders, the proportion of loans involving litigation was 10 per cent to
25 per cent. A majority of the village and urban moneylenders answering the
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relevant question said that 10 per cent to 25 per cent of their loans given to agricul-
turists involved forfeiture of the security.

Table 12.8 sets out the replies of the village and urban moneylenders regarding
the volume of advances to an agriculturist against sound security.

TABLE 12.8—MONEYLENDERS CLASSIFIED ACCORDING TO THE MAXIMUM
AMOUNT ADVANCED TO AN AGRICULTURIST AGAINST A
SOUND SECURITY

[ Supply Questionnaire ]

VILLAGE MONEYLENDERS URBAN MONEYLENDERS
. Proportion to Proportion to

Size of loan Number total Number total

(Per cent) (Per cent)
Rs 500orless...........cccviivennn - - 1 2-3
Re 500-Rsl,000................... - - 7 15-9
Rs1l,000-Rs2,000................... 1 9-1 9 20-5
Rs2,000-Rs5,000...........0.00.tt 4 36-4 17 38-6
R85,000-Rs10,000.................. 6 54-5 2 4-5
More than Rs10,000..:............... - - 8 18-2
Total. ...ttt ittt 1] 100-0 4 100-0

An overwhelming majority of the village and urban moneylenders were prepared
to advance loans of sizes varying from Rs 1,000 to Rs 10,000 to an agriculturist
against a sound security, which may presumably indicate that the resources of the
moneylenders were enough to accommodate a large number of clientele.

12.6.2 Loan operations of the moneylenders

The discussion in this section is based on the data obtained through case-studies
of 28 loans advanced by the village moneylenders who responded to Supply Question-
naire SQ 3. Table 12.9 gives the relevant data.

TABLE 12.9—CASE-STUDIES OF LOANS GIVEN BY VILLAGE MONEYLENDERS :
LOANS CLASSIFIED ACCORDING TO SIZE

[ Supply Schedule data ]

Total amount Amount in this size
. Number of in this as percentage of the
Size of loan loans size ) totgl amount
(Rs) disbursed

Res 50orless....c.ovvvvvrincicnnnncennns 3 150 0-5
Ra 50-R8100......0000viivunnnannnanns 1 100 0-4
Rsl00-Rs200.............c0u0tns seares 6 1,150 4-2
Rs200-Rs300.....c00cvcernnnneccnoanas 6 1,660 6-1
Rs3JOO-—Rs500........000cierenecnnnnnns 7 3,150 11-5
Rs500-R8750.....c0000iveinennncnncann 2 1,200 4-4
Re750-Rs1,000....00iiiniveennnrennanns 1 800 2-9
Above Rs1,000............000000nn.. .. 2 19,200 70-0
LI 1 = 28 27,410 100-0

Of the 28 loans studied, 19 loans involving 21-8 per cent of the total amount
disbursed were of the sizes varying from Rs 100 to Rs 500, whereas two loans of above
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Rs 1,000 constituted 70-0 per cent of the total amount disbursed. Table 12.10
shows the data about the loans classified according to purpose.

TABLE [12.10—CASE-STUDIES OF LOANS GIVEN BY VILLAGE MONEYLENDERS :
LOANS CLASSIFIED ACCORDING TO PURPOSE

[ Supply Schedule data ]

Total amount | Amount disbursed for
disbursed this purpose as per-
Purpose Nulm ::: of for this centage of the total
° purpose amount disbursed
(Rs) for all purposes

Capital expenditure on farm............... 3 1,700 6-2
Current farm expenditure.................. - - -
Non-farm business expenditure............. 4 730 2.7
Family expenditure.............cocv0venns 21 24,980 91-1
Total . ..iiiiinnereneneencoosnsonnons 28 27,410 100-0

About 91 per cent of the amount disbursed was for family expenditure. The
amount advanced for capital expenditure on farm was about 6 per cent.

Ten loans constituting about 8 per cent of the amount disbursed were given
on personal security. Six loans constituting about 78 per cent of the amount dis-
bursed were given on the security of immovable property. In the case of the remain-
ing loans, security was not specified.

12.7 TRADERS AND COMMISSION AGENTS
The selected cultivators did not report any borrowings from the traders and
commission agents. The data on value of crops and fodder sold to different agencies
indicate that co-operative marketing was undeveloped and the traders and commission

agents were the main purchasing agencies. The relevant data are given in Table
12.11.

TABLE 12.11—-VALUE OF CROPS AND FODDER SOLD BY SELECTED CULTIVATORS
TO DIFFERENT AGENCIES

[ Intensive enquiry data. Amount in rupees per family ]

VALUE OF CROPS AND FODDEE Value Og
€rops an
Sotp 1o fodder | Value of
sold to total
traders produce
Other | 'sotel | and | soldas
Strata Traders agencies duce commission| percent-
and Factories | Co-0Pe™8- | g Tudin pro 1d agents as | age of
commission| © 2CVOTIe8 tives (1(1}1c ucing 8o percent- | value of
agents oyet:;- - age of gross
men value of | produce
total pro-
duce sold
1 2 3 4 5 6 7
Upper strata...... 257 212 - 18 486 530 26-6
Lower strata...... - - - - - 75.6* 0-1
All cultivators.. 129 106 - 8 243 53-0. 22-3

* Percentage is high due to very low value of total produce sold.
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Only upper strata cultivators reported sale of crops and fodder and 530 per cent
of its value was sold to traders and commission agents. In regard to the question of
the place of delivery in respect of all the 15 sale transactions entered into with
traders and commission agents by upper strata cultivators the commodity was
delivered in the village itself. In 17 out of 19 sale transactions entered into with
traders and commission agents by upper strata cultivators the price was settled
at the time of delivery, while in the remaining 2 sale transactions entered into with
traders and commission agents by upper strata cultivators, the price was settled
before delivery.

128 COMMERCIAL BANKS
Ten offices of the commercial banks in¢luding four offices of the then Imperial
Bank of India were reported to be operating in the district during 1951-2, out of
which only four offices completed the questionnaire regarding their advances for
agricultural purposes against various types of securities. However, none of the
four responding commercial banks reported such advances.

129 FINANCIAL SUPERSTRUCTURE OF PRIVATE CREDIT AGENCIES

With a view to studying the superstructure of private credit agencies, in the
questionnaire addressed to the moneylenders, among others, the following two
questions were included. ‘.Are you able to meet the heavy demands completely from your
own resources, i.e., without resorting to borrowings ?  If not, what are the sources through
which you can obtain funds?’ The sources listed were (¢) commercial banks, (¢7)
indigenous bankers, (i¢t) other moneylenders, (i) by drawing Aundies and (v) other
sources. In the questionnaire addressed to traders, some additional sources of
credit, viz., manufacturing and processing concerns and wholesalers and export firms
were also listed.

None of the 9 village moneylenders and 1 of the 40 urban moneylenders answer-
ing the relevant question reported to be accepting deposits. In the case of one urban
moneylender, the deposits constituted about 21 per cent to 30 per cent of total
resources both owned and borrowed. When questioned about borrowings for
supplementing their resources, none of the village moneylenders replied resorting to
borrowings, while 10 of the 44 urban moneylenders reported resorting to borrowings.
Of the 10 urban moneylenders who reported borrowings, 5 borrowed from commercial
banks, 4 borrowed from other moneylenders and 1 borrowed from indigenous
bankers. In the case of half the number of urban moneylenders who reported
borrowings, 10 per cent or less of their business resources comprised borrowings, while
for the remaining half of the number of urban moneylenders, borrowings constituted
10 to 25 per cent of their total business resources.

Of the 66 responding traders, 55 reported borrowings, 37 reported borrowings
from commercial banks, 21 reported borrowings from moneylenders, 4 reported
borrowings from indigenous bankers and 1 reported borrowings by drawing hundies.
None of the traders reported borrowings from manufacturing and processing
concerns and wholesalers and export firms.



CHAPTER 13
CONCLUDING REMARKS

13.1 THE ECONOMY OF THE DISTRICT

The rural economy of Monghyr shows two different types. North Monghyr
is fertile and densely populated while South Monghyr is thinly populated with its
large areas under forests and mountains. The climate of the district is on the whole
healthy. In 1951, the density of the population of the district was 723 persons per
square mile. About 83 per cent of the population in the district was engaged in
agriculture. - The average size of the cultivated holdings, according to the General
Schedule data, worked out to 7-2 acres per cultivating family. Land was very
inequitably distributed, with the result that the average cultivated holdings varied
in sizes, between 30-1 acres per family in the case of big cultivators and 1-4 acres per
family in the case of small cultivators. About four-fifths of the cultivating families
were indebted, the average debt per cultivating family amounting to Rs 404. About
63 per cent of the cultivating families reported borrowings during the year, the
average borrowings per cultivating family being Rs 230. Only 9 per cent of the
cultivating families reported repayments during the year, the average repayments
per cultivating family being Rs 16.

132 EXPENDITURE AND SOURCE OF FINANCE

In analysing the demand and supply of credit, we took into consideration the
pattern of cultivators’ expenditure with special reference to the source of finance
from which it was met. The main heads of expenditure related to (1) capital expen-
diture, (2) current farm expenditure and (3) family expenditure. Capital expendi-
ture included financial investment expenditure, capital expenditure in non-farm
business and capital expenditure in agriculture including expenditure on purchase
of land and livestock. Very few families reported expenditure on financial invest-
ment items and expenditure in non-farm business. Only about 2 per cent of the
cultivating families reported expenditure on purchase of land while about one-
fifth of the cultivating families reported expenditure on purchase of livestock. The
average expenditure per cultivating family on purchase of livestock was Rs 45.
Among other items of capital expenditure in agriculture, the expenditure on purchase
of implements, machinery and transport equipment and on construction of farm
houses, cattle sheds, etc., were reported by fairly large proportion of cultivators,
even though the expenditure on these items was not high. The data on source of
finance which were available for rural families revealed that a large part of the
‘other capital expenditure’ in agriculture was financed from current income and past
savings. The proportion of expenditure financed from current income and past
savings was above 90 per cent in the case of development of other irrigation
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resources, purchase of implements, machinery and transport equipment and
bunding and other land improvements ; only in the case of digging and repair of
wells the borrowings as a source of finance were relatively important.

The current farm expenditure per cultivating family worked out to Rs 768 of
which 44 per cent was incurred in cash and the remaining 56 per cent in kind. The
current farm expenditure worked out to Rs 1,278 per family in the case of upper
strata cultivators and Rs 258 per family in the case of lower strata cultivators.
The proportion of the current cash farm expenditure financed from current income
was about 91 per cent in the case of upper strata cultivators and about 79 per cent
in the case of lower strata cultivators. Both the upper strata and lower strata
cultivators did not resort to past savings and sale of assets for financing their current
cash farm expenditure.

‘Among the recorded items of family expenditure, the expenditure on marriage
and other ceremonies and durable consumer goods was significant ; the expenditure
on construction and repairs of residential houses and other buildings also constituted
sizeable portion of the total family expenditure. The bulk of the family expenditure
was financed from current income supplemented by borrowings. Other sources of
finance, viz., past savings, sale of assets, etc., were not reported to have played any
role in the family expenditure.

13.3 NET BALANCE OF CAPITAL TRANSACTIONS

The balancing of transactions relating to investment in farm and non-farm
business, financial investment expenditure and liquidation of debt on one hand and
of those relating to borowings and sale of assets on the other hand disclosed a deficit
for agricultural economy during the year covered by the Survey. The deficit worked
out to Rs 77 per family in the case of cultivators, Rs 60 per family in the case of non-
cultivators and Rs 69 in the case of rural families. A small surplus was observed
in the case of big cultivators, whereas there was relatively heavy deficit in the case
of medium cultivators. However, if the expenditure on construction and repairs of
residential houses and other buildings is taken on investment side, the position
appears to be much better in the case of big and large cultivators.

13.4 SUPPLY OF CREDIT

As observed earlier, the proportion of borrowings from debt owed to co-opera-
tives to the total borrowings and total debt was negligible. This was mainly because
of inadequately developed co-operative movement in the district. The role of
Government was a little better than that of the co-operatives. About 7 per cent of
the cultivating families reported borrowings from Government. The average
borrowings per cultivating family from Government were Rs 10 constituting about
b per cent of the total borrowings of the cultivators. Viewing from the point that
Government liberalised the rules for provision of finance on account of distress
conditions in the district, the quantum of borrowings from Government as revealed
by the Survey data appears to be quite low. The proportion of cultivating families
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borrowing from professional moneylenders was 49 per cent, the average borrowings
per cultivating family from professional moneylenders were Rs 182 which constituted
about 79 per cent of the total borrowings of the cultivators. The predominant
position of private credit agencies itself indicates the magnitude of the problem faced

by co-operatives, if they are to meet a sizeable proportion of credit needs of
cultivators.
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